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FINAL REPORT OF THE FIRST JOINT COMMITTEE
(in compliance of para 7 of order dated 04.08.203 n O.A. No. 481/2023)

1. Order dated 04.08.2023 and 09.11.2023 of Hon’ble NGT

Hon’ble National Green Tribunal (Principal Bench) Delhi in Original Application No. 481 of 2023
Balbir Sandhu & Ors. Versus State of U.P. & Am. vide order dated-04.08.2023 directed as below:

7. In view of the averments made in the application, we consider it appropriate that a Joint

Committee be constituted to verify the factual position and suggest appropriate remedial action.
Accordingly, we constitute a Joint Committee under the Chairmanship of Chairman, Central
Pollution Control Board (CPCB) which shall in addition comprise of Member Secretaries, Uttar
Pradesh and Haryana and District Magistrates, Yamtma Nagar, Har)lana and Saharanpur, Uttar

Pradesh and direct the same to look into the following aspects: -

a. Details of replenishment studies carried out in District Yamuna Nagar, Har)'ana and
District Saharanpur, Uttar Pradesh respectively and DSRs prepared;

b. Number of mining leases (area and quantity) and permits sanctioned in District Yamuna

Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with details of
EC/CTE/CTO ;

c. Number of mining permits for mining in agricultural land granted in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with details of
EC/CTE/CTO ;

d. Number of stone crushers established/operating in District Yamuna Nagar, Har)lana

and District Saharanpur, Uttar Pradesh respectively with details of EC/CTE/CTO ;

e. Status of compliance with Sustainable Sand Mining Guidelines, 2016 and Enforcement

and Monitoring Guidelines for Sand Mining, 2020 ;

f. Particulars regarding show cause notices and closure notices issued and action taken
on the same;

g. Particulars of criminal cases registered with details regarding name of the complainant,
name qf the accused and offence committed; and

h. Details Qf amount of environmental compensation imposed, recovered and utilized for
restoration of environment.

8. The District Magistrates, Yamuna Nagar, Har)lana and Saharanpur, Uttar Pradesh

respectively are also directed to upload information regarding an mining leases, mining permits
granted and stone crushers with details regarding EC/CTE/CTO in Districts Yamuna Nagar,

Har)'ana and Saharanpur, Uttar Pradesh respectively within two weeks.

Subsequently, by order dated 09.11.2023 Hon’ble NGT-PB allowed further time and directed that the
report by the Committee mentioned in Para No. 7 of order dated 04.08.2023 be filed within two months.

\.{
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made in the application and submitting fresh report in terms of order dated 04.08.2023 passed
by this Tribunal.

4. Actions taken in compliance of Hon’ble NGT Order dated 23.01.2024

•

•

CPCB vide letter dated 01.02.2024 requested SPCBs and District Administrations to
provide specific comments / inputs on the grievances raised by the applicants and
remedial measures to be suggested in respect of the grievances.
A field visit of the joint committee was carried out on 05.02.2024 in which officers of
CPCB, HSPCB, UPPCB, District Administration Yamunanagar and District
Administration Saharanpur participated. During the field visit one mining site in
Yamuna river and one mining site in agricultural field in floodplain was visited in
Yamunanagar and one mining site in Yamuna river and one mining site in agricultural
field in floodplain was visited in Saharanpur.
A meeting of the joint committee was held on 07.02.2024 through VC under the
chairmanship of Chairman, CPCB and attended by the four members of the joint
committee (Member Secretary, HSPCB, Member Secretary UPPCB, DC Yamunanagar
and DM Saharanpur) to finalise the preliminary report.

•

In compliance of order dated 23.01.2024, a Preliminary Report of the First Joint Committee

including Interim Recommendations was fi]ed on 08.02.2024 with submission to grant six
weeks’ time to file further/final report. The submission to grant six weeks’ time was

considered by Hon’ble Tribuna] on 09.02.2024 and the following order was passed:

“ I . Learned Counsel for the CPCB seeks six weeks ’ time to fIle report of the Joint Committee.
2. The request is allowed and the Joint Committee constituted vide para 7 of order dated 04.08.2023

is directed to submit its report within six weeks by email judicial-ngt@gov.in preferably in the form
Qf searchable PDF/OCR Supported PDF and not in the form of Image PDF.”

5. Actions taken in compliance of non’ble NGT Order dated 09.02.2024 (uploaded
15.02.2024)

• CPCB vide email dated 20.02.2024 and 21.02.2024 requested SPCBs and District
Administrations to provide specific comments / inputs on the grievances raised by the
applicants and remedial measures to be suggested in respect of the grievances and
updates if any on the information/status filed through the Preliminary Report dated
08.02.2024.

• RO, SPCB Yamunanagar provided details of 327 operational and 140 un-operational
screening plants, 174 operational and 30 un-operational stone crushers, and 10

operational and 22 un-operational mining leases by email dated 22.02.2024
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je. Status of compliance with StISrafnab/ejSustainable Sand Mining Guidelines, 2016 and
\$and MIning Guidelines, 2016 andEnforcement and Monitoring Guidelines for Sand Mining
IEnforce/tIe/7/ and Monitoring Guide/fnesj2020 are enforced'

br Sand Mining, 2020;
lining Department provided report informing about pre-

jmonsoon & post-monsoon replenishment study for 22
Fmineral areas, constitution of sub-divisional committee as

per EMGSM 2020, line of action for inspection and study
jin compliance of SMGSM 2020, Data collection through
Igeological survey, DGPS survey and Drone survey, geo-
jtagging of mineral resource areas, mine lease of

linimum size 5 ha and minimum period to be 5 years,
;hort term permits issued for mining of sand deposited in

jagricultural land after flood as per rule 52 of UP MMC
IRule 202 1 and Gazette Notification S.O. 1224(E) dated

,8.03.2020 of MoEF&CC, mapping of deposition in
jagricultural field, mining depth restricted to 03 meter in
jriverbed, geo-referencing of pillars for demarcation of

Lining area, calculation of annual replenishment rate, etc.

no 1 es obtained stay orders)
Fotice (to mines)
)y SPCB for

llevying EC for not
lobtaining CTE
mi tails are provided in Annexure-IA

c

ugistered and 07 FIRs registered in current financial year
!023-24 (till January 2024).

Particulars regarding show caus
notices and closure notices issued an,

'.ction taken on the same ;

Particulars of criminal
\registered with details regarding

'he complainant, name of the decl
+ffence committed ;

name 0/
'sed and

Q. Details of amount of environmental
)

Mc ken in 07 cases by SPCB (mines obtained stay
orders)\compensation imposed, recovered and

\utilized for restoration of environment.
) lrovided in Annexure-IA

\~r

4

1086



1. status or compliance wjMISustainable Sand Mining Guidelines, 2016 and Enforcement and

'ustainable Sand Mining Guide//nes,IMonitoring Guidelines fcx Sand Mining 2020 are enforced'

120/6 and Enforc–ement andReplenishment studies are conducted by Project Proponents'
IA/o/2/loring Guidelines for San

Mining, 2020;
IMining Department provided report informing that it is
Imandatory for all vehicles to obtain mineral transport permit for
Itransporting minerals through portal, check posts check bills of
jeach vehicle, independent teams of fly squads, mining and

lolice department to check illegal mining, regular monthly
,eeting of District Level Task Force Committee headed by DC

IYarnunanagar and quarterly meeting of State Level Task Force
FCommittee headed by W/Chief Secretary, Haryana, formation o-

IHaryana State Enforcement Bureau to curb incidence of illegal
Imining/transportation, e-system for monitoring of sale and
lurchase of minerals (Haryana Mines & Geology Information

System (HMGIS).

s 1 to 15 stone crushers by SPCB
\notices and closure notices issued an

jardon raM on Me same ; IAbove details are provided in Annexure-VI

r
-egistered with details regardint

'lame of the complainant, name of th,

Iarc used and oJfence committed,

Mining Office

m) a)

r ken in 04 mining cases by Mining Office and SPCB

\compensation imposed, recovered anl

utili Ted Ar restoration qAbove details are provided in Annexure-VIII
\environment.

6.3 Specific comments from the state authorities on the grievances raised by the applicant

regarding districts Saharanpur and Yamunanagar are given in Annexure-lX & X
respectively.

6.4 The following has been deduced from the above information submitted by state
authorities:

i. Saharanpur, Uttar Pradesh:

a. 03 mining leases of total area 92.83 hectare and combined capacity 17.98 Lakh m3 per
year (approx 32,36,000 TPA) are operational at present in Yamuna river in Saharanpur
District and these have obtained Environment Clearance and Consent to Operate.
Further, 100 short period mining permits in agricultural field in floodplain of total area
approximately 1 73.36 hectare and combined capacity 34, 19,794 m3 (approx 61,55,500
Ton) were issued during financial year 2023-24 (up to June 2023) in Saharanpur District
for removal of mineral up to 2 m depth, based on Notification No. S.O. 1224 dated
28.03.2020 of MoEF&CC regarding exemption from obtaining Environment
Clearance. No short term permit has been granted in district Saharanpur after June 2023

\q'
5

1087



iii) banks, iv) mean annual flood water level, v) 25 yT return flood water level, iv)
50/ 100 yr return flood water level.
Capacity of screening plants and stone crushers in the vicinity of river may be compared
with the capacity of operational mining projects in the mining channel reaches quarterly
and the capacity of screening plants and stone crushers permitted to operate may be

commensurate with the capacity of operational mining projects in the mining channel
reaches.

1.

It is submitted that fUrther observations and recommendations in this case are being submitted
by the Second Joint Committee (as per Para 9 of order dated 04.08.2023).

###

\,q“
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Fwd: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

From : Nazimuddin <nazim.cpcb@nic.in>

Subject : Fwd: Final Report of the First Joint
Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

To : Pankaj Verma <pankaj.verma@nic.in>

Cc : Gaurav Gehlot <gehlot.cpcb@gov.in>

Thu, Apr 18, 2024 01:49 PM

@2 attachments

For information

From: ms@uppcb.in
To: "Nazimuddin" <nazim.cpcb@nic.in>
Sent: Tuesday, April 16, 2024 7:15:07 PM

Subject: Fwd: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

We concur with the modified report attached with this emai1.

-–––--- Forwarded message -–––--
From: CEO 3 <ceo3©3Bppcb.in>
Date: Tue, Apr 16, 2024 at 6:43 PM

Subject: Re: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow
To: MS UPPCB <ms©UFlpcb.in>

SirI

Corrected report is being attached with a request to send concurrence with the report to
CPCB via email.

Regards.

UPPeD

M
q}Pr#$’

Chief Environmental Officer ,

Circle–3 ,

U.R Pollution Control Board,

TC-12V, Vibhud Khand, Gomti Nagar,

Lucknow-226010 – U.p. wfgwr©nq+l@kra+lqf&&rr4qq©q$tat
tu Wmf$eq©t I

Website : www.ullpcb.com Please do not print this Email
unless it is absolutely necessary .

Spread Environmental Awareness .
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\':11111111:tnirgill', lllrl'y8t IIn

LI tO llli11in}} It'uses of ttltuI ulTll SSI.45 1 Icc)tore mIld (;lunt)iltcd capacity 193,23l000 TPA are
o})crulionul iIt IIresent iII Ynlnullullngal' I)i$tl'icl cctlnprl StIIE 07 irl VH lnuns! river and 03

on i\gricultul'nl lund. ulld tIle lie have obtaillccl l':ltvirflrltllclll (:lcrlrnllcc glnd (:on8cnt to
t>pcl-atc. '11\c nrinin8 ill agricultural field is bcing all(lwcd up trI q in depth.

3:7 screening plants oF combined capacity 2,15,500 ’1'1>1; and 174 stone cnt$herg of
conlblncd capacitY 943400 TPD are permitted operational in YamunnnaH8r divria
Besides. there are other 140 screening plants and 30 stone cru shers which 'grc ,JIa%d
either self-closed or closed by SPC'T3

In Yanlunanagar district. replenishment studies are conducted by Project Proponents.

C.

1-.

7. llccnnr mend ations of the Joint Committee:

I'hc annual nrining capaciIy oF mining sitcs/projects be determined and their annual
mining plans be prepared on the basis of the mining lease/project speciFic annual
mplcnishnrent studies. and details of such annual replenishment studies be placed in
public domain along \\'it h DSR.

b. \linistry \’idc Notification S.O. 1224 dated 28.03,2020 has given exemption of certain
cases t'ronr I'cquiremcnt of F.nvironnrental Clearance including for,“Removal of sand

deposits on agricultural Held aBer flood by farmers”, which applies only for the sand
deposited in the agricultural neldsby annual floods.

c. Maps of the luining channel reaches may be prepared the Mining Department(s). showing
i) the nlining lease/projects. ii) banks, iii) mean annual flood line iv) 25 yr return flood
line v) 50/100 yr return flood line, and thc same may be placed in public domain along
\\-iIb the DSli

d. Pernlalrent gauging facilities should be available for the mining channel reaches and the
elevation / RL. of Lhe Rcd Line (cross-section) below which no mining is allowed should
be prescribed for mining leases/projects.

c. -Fhc bcd elevation / RL of the mining sites immediately after rainy season i.e. before start

of mining and the bed elevation / RL of the site just before the next rainy season i.e. after
conrl)lcaon mining should be recorded every year.

f. 'I’hc coordinates of the banks of the mining channel reaches immediately after the rainy
season and just before the next rainy season should be recorded every year to identify
bank erosion caused by any illegal mining

g. 'Fimc series data of all river mining leases/projects, arranged in order of location from
upstream to downstrcaln, should be maintained by the Mining Department. Similar
database be maintained for all illegal mining cases noticed. Suggested format is
encloscdat Anncxurc-XI

h. Mining Department should analyse the cross sections data (of bed as well as floodplain)
periodicallyto observe the changes in river bed and hydraulic gradient of the mining
channel reaches to detect possible impactb of mining on natural gradient of the river and
flood plain. The cross sections data of the river bed and floodplain may include - i) txd
elevation ii) the elevation below which mining is not to be permitted (red line), iii) banks,
iv) mean annual llood water level, v) 25 yr return flood water level, iv) 50/100 yr return
lloc)tI water level.

i. Capacity of screening plants and stone crushers in the vicinity of river may be compared

with the capacity of operational mining projects in the mining channel naches quarterly
and the capacity of screening plants and stone crushers permitted to operate may be
conrmensur’ate with the capacity of operational mining projects in the mining channel
reaches

It is submitted that further obsei'vations and recommendations in this case are being submitted by

the Second Joint Committee (as per Para 9 of order dated 04.08.2024),

###

nc
:jard„#
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Fwd: Urgent: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for signatures

From : Nazimuddin <nazim.cpcb@nic.in> Thu, Apr 18, 2024 01:51 PM

Subject : Fwd: Urgent: Final Report of the First Joint
Committee (as per Para 7 of order dated
04.08.2024) for signatures

@ 1 attachment

To : Pankaj Verma <pankaj.verma@nic.in>

Cc : Gaurav Gehlot <gehlot.cpcb@gov. in>

For information

From: hspcbms@gmail.com
To: "Nazimuddin" <nazim.cpcb@nic.in>
Sent: Thursday, April 18, 2024 12:01 :35 PM
Subject: Re: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

Dear,

II Pardeep Kumar, IAS, Member Secretary, HSPCB agree with the Report of the Joint Committee
constituted by the Hon’ble National Green Tribunal, Principal Bench in OA No. 481/2023 in the
matter of Balbir Sandhu & Ors. Vs. State of Uttar Pradesh& Anr. (in compliance of Para 7 of order
dated-04.08.2023).

with regards
MS, HSPCB

On Tue, Apr 16, 2024 at 1:53 PM Nazimuddin <nazim.cpcb@nic.in> wrote:
2nd Reminder

Sir,

In the latest order dated 2.04.2024 (order uploaded on 9.04.2024 in NGT website)1 Hon’ble NGT
has granted two weeks time to file the report.

All members of the (First) Joint Committee (i.e. MS-UPPCB, MS-HSPC,B, DM_saharanpur and
DC-Yamunanagar) are kindly requested to provide their consent / signed copy of the gttac.hed
report through email (as below) by 4 PM TODAY for approval of Chairman of Jt.Committee and
filing before Hon'ble NGT,

L'---.----'---- agree with the Report of the Joint Committee constituted by the Hon’ble National Green
Tribunall Principal Bench in OA No. 481/2023 in the matter of Balbir Sandhu & Ors. Vs. State of
Uttar Pradesh& Ar'r. (in compliance of Para 7 of order dated-04.08.2023).

From: "Nazimuddin" <nazim.cpcb@nic.in>
To: bpcbrr's@g„-iI.com, ms@uppcb.in, "CAPT. MANOJ KUMAR. IAS"
<&ynr@hry.nic.in>, "dmsah" <dmsah@nic.in>

Cc: "Chairman CPCB" <ccb.cpcb@nic.in>, "MS, CPCB" <mscb.cpcb@nic.in>1 "Pankaj

9
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Fwd: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

From : Nazimuddin <nazim.cpcb@nic.in>

Subject : Fwd: Urgent: Final Report of the First Joint
Committee (as per Para 7 of order dated
04.08.2024) for signatures

To : Pankaj Verma <pankaj.verma@nic.in>

Cc : Gaurav Gehlot <gehlot.cpcb@gov.in>

Fri, Apr 19, 2024 10:08 AM

@' 1 attachment

For information

From: "dmsah" <dmsah@nic.in>
To: "Nazimuddin" <nazim.cpcb@nic.in>
Sent: Thursday, April 18, 2024 8:06:30 PM
Subject: Re: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

I District Magistrate, Saharanpur agree with the report of the joint committee
constituted by the hon'ble National Green Tribunal, Principal Bench in OA no
481/2023 in the matter of Balvir Sandhu and others vs State of UP and another
(in compliance of para 9 of order dated 04 august 2023).

Thanking you
District Magistrate

From: "Nazimuddin" <nazim.cpcb@nic.in>
To: "CAPT. MANOJ KUMAR, IAS" <dcynr@hry.nic.in>, "dmsah" <dmsah@nic.in>,
ynrmining@gmail.com, saharanpurmo@gmail.com
Cc: "Chairman CPCB" <ccb.cpcb@nic.in>, "MS, CPCB" <mscb.cpcb@nic.in>,
hspcbms@gmail.com, ms@uppcb.in, "Pankaj Verma" <pankaj.verma@nic.in>, "Gaurav
Gehlot" <gehlot.cpcb@gov.in>, "Saurabh Gairola" <gairolasaurabh.cpcb@gov.in>,
hspcbroyr@gmail.com, rosaharanpur@uppcb.in, ynrmining@gmail.com,
saharanpurmo@gmail.com
Sent: Thursday, April 18, 2024 1 :15:25 PM
Subject: Fwd: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

3rd Reminder

Concurrance of MS UPPCB and MS HSPCB received but awaited from DM-Saharnpur
and DC-Yamunanagar

Respecive District Mining Officers may kindly coordinate with DM/DC and arrange their
concurrance urgently

Regrads

10
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Fwd: PART-A: Report of the Joint Committee constituted in the matter of Original
Application No. a1/2023 titled as Balbir Sandhu & Ors. Vs State of U.P. & Anr' (in
compliance of Para 7 of order dated-04.08.2023)

From : Nazimuddin <nazim.cpcb@nic.in> Fri, Apr 19, 2024 01:15 PM

Subject : Fwd: PART-A: Report of the Joint Committee
constituted in the matter of Original Application No.
481/2023 titled as Balbir Sandhu & Ors. Vs State of
U.P. & Ann (in compliance of Para 7 of order dated-
04.08.2023)

@2 attachments

To : Gaurav Gehlot <gehlot.cpcb@gov.in>

PI put up on file

From: "aanya shrotriya" <aanya.shrotriya@gov. in>
To: "Nazimuddin" <nazim.cpcb@nic.in>
Cc: ’'Pankaj Verma" <pankaj.verma@nic.in>
Sent: Friday, April 19, 2024 12:49:32 PM

Subject: PART-A: Report of the Joint Committee constituted in the matter of Original Application No.
481/2023 titled as Balbir Sandhu & Ors. Vs State of U.P. & Anr. (in compliance of Para 7 of order
dated-04.08.2023)

Sir,

Please find attached report as approved by AS(TK), Chairperson, Central Pollution Control Board
for filing before the Hon'ble National Green Tribunal.

Regards

AdvHat,. Aanya Shrotriya,
Ministry of Environment Forest & Climate Change
2nd Floor, JaI Wing, Jor Bagh Road
Indira Paryavaran Bhawan

Notesheet.pdf
59 KB

Part A.pdf
436 KB
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Annexure- I A
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tB wg ii dh cb glaJII I

ddf&e©©©rQ gTVT gW
aTrfbH wMd BR Wv
afin %q + an atr@. aqq
firqlq aqFQRlfacl aqq€h tB(3)

aYR qdhea ags aSST–=n

vrte th <laqd (M) nur– l088 RTF©l28.03.2020 tB yRRl€–9 + „fhqll\
VW th qWITq qR 'if+ dVTqEB aRm ta 6aqr'I :& WTf%ra WTT# q wklwthl
dt 3TqHT+ qe mm dt ,Tail

soyo ay@nut qR8IQ Pq't!'!a–2021 d

gm wga fhid tb aTTiRE +fhaTfhFT+ dts ww

WTf+@ qB dIgI EFHTfhId afb %q :+ mr
iI“ TIdy q + fhwi–52 =B aKI'Fd <aq,I am :

g 1 veIn $7TV th VW ti wgn eg fHm–52 th
qvqq nsw!! q fbTa 03 wt + soyo

d ante qa 300 aTST qq WIafRa t6t qm
'IfhHi ©ta3qfB mndtv{, fUnd vw wwt
tI gu gWR wMxt =d SeT+ is asgr vg
gm qqqtq Um@qtdjWT6 qt+ tB saw +

30yo @IIBra qft6Tt fhFiTtra–2021

asgT q5 IihF fim in tIm@\H©rqfk®q
fhm–72 =b #e {–q;tvR–11 =F qrwq d fMiT
yRq6d goyo 3090 ay+dna qfQ61< nqqlqdn–2'021

30yo a1afb# qft§n fhFiTqefT–2021 tb
3wqt,{fqv{aqr gTR vr dirT vr guO vr M

=d ur+ =$ faR 3Mt©fBd =T+qfq \Fir vid
alSTqBfhTqTTaR R#kw fUl aT+ arMa

vmtbigfafhm ,tVg adI1(1 +){Idl g

a]gT/qca/qft=m/.w©rwr + vwlfRIa wm cIFrct (nur am
©Tft nTa) nNt Jij'y dTqall{d M upminemitra.in 81 HTtzIq $ fIINT

aeg ©+qqdqftq8q qt mTa dew emT+ eq

1-1-rIq[! Q.–
sovo wafBu

tB aTTiRE +fercdBRFT€T dtT gTS

®rMNq#aT$qqwRrVW$
qsvdkHa©qv©er el

-fqwim?ft:ia©vq@§ufqwi
fBwww#©qfWrnfee anl~$$1

i–52 + ufBmfhe } fb ’'vHfBa

aqTfhHWlf8 tB faq xfM th q6
qrw, ©qq GISST vg vgk€a ©q
r qyqfBw=hq8f8v#knafha

at{ &sgT q5 IM qa hT mr
qft6n fhRrprdt–2021 tB

93,91,579 vo,ito @HgfqRX BeT+

vo 197.51 qaa wr vrw® wn
hIaTV qT+ fBTqT =mr t Vcr

}# #tda–nhs at gw fim vue
$ q8 +b =52 th aqrfa

rc)go araFM 1+fta fqzFTRdl–2021

el gu y©H®wfqa wr ari
3FeHfa gI fim Ivr el

i–52 th <3+vfa
Hq + .f#{ .t

$'tREK
h 31qwlr

puB am @?IBE+ .ifMB q8 $
,mr el
RF aTqq+@qqfbrHT q

vRq§q,
mr WIt 1 gqufqvti

bT+r $ aIm i–fjq ao€to tia ®iq
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W–+F qq ({–VTaTq)tr+eq MMRa tw.
!FTTdt WBgT TFTTq WITt I PreparaHbmfMfR ©wqr aRk WTa S& aeg am/=Mm

introduced as per Sustainable Sa+dof DSR and Replenishment Study and Enforcement meFhanism
Mining Guidelines) 2016 and Enforcement and Monitoribg Guidelines for Sand Mining, 2020,

8 deFT GjRI gW + aIT+ gTa dTS.t EtR +fPFeMT ITlenabled ANPR & c11:

=A aw©Br +qlwq +Eaqrtgt}tvwEBafafhm
aw ad STU aaq ©qq/qfk®qvms + gTn fim vw },fhwi a3wm :R

wa alva iI q+iTn $
n\

#B%rw iq &q + mnaH wwtta vw? neR
uaw aHl av+tbvwrn mE qT# #r. { -11 Vcr w–M $ qing d fad
qf 2021–25 + VO 303.72 ara, e fadtq tif 2422–23 + vo 497.65 aTa vd fiNk

IB gO TO el Rct2023–24 + vo 676.61 ala wd 8 a
TanF& Tr&it tb BaR RdN tH 2021[22 + 06/ S

qq 2022–23 + 17 =rftqH RIf fM IT& Pr fBdta 2023–24 + 07

vr6 wiq€t. 2024 €© qd fM =Td & 1
a&ruqq av+ gTa aqq nfUvg .It 3rwru %trqr } fb 2017

Ed tEtBf dT algqla qt tB ,Ta BfM 2/3 #TVer vce Eh 3iwf6 WTa tFRfqT§
soyo vw + q+,IIPId add yeaBw+ %eg Mw qu dh$ Th vo WTfBe wig

w& E& gro VTW 8fiaThqMa©{qR8BqiW + mMqVfwwran
q©qqroqTaatit+fBfilq unI RTU aM Original Application Case No.90/20:

Promod Case no/Applicant gO/202e/Pramod, Case no/Adplicant gO/2020/Pramod, Case no/Appticadt
15/2021/Pramod, Case no/Applicant 90/2020/M.A. NO d6/2021 Pramod, case no/Applicant/Pramo
Appeal no-23/2021, Execution Application No-29/2022 (oIA, No.249/2021 & O. A, No.251/2021 Dalje4t
SIngh, Case O A No- 201/2022 Daljeet Singh, O.A, No.268/2021 Jahangeer, 403/2022 Daljeet Sing

TiU.+aTqq+188/2023 Gourav Kumar WW dt aT #t e V 1a

©qq qfhqT3R tb vv< f vqq–wqq vt q9 +Ra fb8 aTa e. fOg vtiT?Ta

ae4rm©qswrearwr VF–vH gw tA arEa {I qq abB vr us& uqqq matslv
©qqUfhiT©jyITTfBti ota& ©qq q1 wwe+ BRe?q +law www Mle
# 8 h& aBm @Rfi THit &,IN fMHH#IRaq
nrvIW vr dHI vqa©adHr eq WTTVTfhB

vmtbafBfiwwwre fte nfermt{©6
as–gds%taqqr wg©r@rq©&©qfhn
wvrewfer©zftfha qR wit } wlr wwf%F Vt mg–VTR VI OaT031TVC

ada =Bqwq8fBfem wi +f+r©Bld q8 q{} A
rmrqVO V aea

R&tI!„I Ma -rue I
8qMTH vaiere Tqa wiM VTqqMurqmq + rna Iva

wM f9TtFRdt q9 tB mMs vcFamn8q dq th fqwa atT+ nr ne all

> 1!11
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tuin esa fu;e&52d ds vUrxZr Lohd`r vuqKki=ksa dk fooj.k fuEuor~ gS%&¼fnukad 01-04-2023 ls 30-06-2023 rd½ 

Ø0

la0 

vuqKk i= /kkjd dk 

uke irk 

vkosnu 

Øekad 

rglhy o 

xzke dk uke 

mi[kfu

t dk 

izdkj 

xkVk la[;k  

{ks0 ¼gs0 esa½ 

mi[kfut 

dh ek=k  

¼?k0eh0 esa½ 

ysVj vkWQ 

b.VsaV 

fnukad 

jk;YVh@pkyku@fnukad vuqefr dh 

vof/k 

vH;qfDr 

1 Jh ys[kjke iq= Jh 

feRrj fuoklh xzke 

dqMhZ[ksMk dkywokyk 

tgkuiqj rglhy csgV 

ftyk lgkjuiqj 

89532 csgV 

vCnqYykiqj 

RBM 90[k] 91[k] 92[k] 

97[k o 98[k 

jdck 1-842gs0 

36]840 05-12-2021 

 

81]04]800@& AKV230030138 13-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

2 Jh fo”kEcj flag iq= Jh 

Hkjr flag fuoklh e0ua0 

3 vkYguiqj eqLr0 

lgkjuiqj 

91080 lnj  

vkYguqij 

vgreky 

RBM 214 

jdck &1-123gs0  

22]460 18-12-2021 

 

49]41]200@& AKV230027939 23-05-2023 07-06-2023 ls  

30-06-2023 rd 

 

3 Jh fodkl iq= Jh 

t;iky flag fuoklh 

xzke e.MkSyh xkxj 

;equkuxj gfj;k.kk 

90471 csgV  

vkyexhjiqj 

xqtZj 

RBM 30@1] 31@1] 

44@1] 49] 50] 

51@1e] 52@1] 53] 

51@1e] 51@2] 54 

jdck&2-4770gs0 

49]540 16-11-2021 

 

1]08]98]800@& 

 

AKV230028060 24-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

4 Jh vkseiky iq= Jh 

yky flag fuoklh xzke 

dkleiqj ektjk ikMyh 

ijxuk QStkckn rglhy 

csgV ftyk lgkjuiqj 

115988 csgV 

dkleiqj 

ektjk 

ikMyh 

RBM 390@2e o 391e 

jdck &1-650gs0 

24]750 13-04-2022 

 

54]45]000@& AKV230030007 12-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

5 Jherh fiadh iRuh Jh 

ekaxsjke fuoklh xzke 

dkyslj rglhy 

f[ktjkckn ;equkuxj 

gfj;k.kk 

97312 csgV 

jguk 

RBM 180@1 o 180@2 

Jdck 1-223gs0 

24]460 01-06-2022 

 

53]81]200@& AKV230015414 24-03-2023 13-04-2023 ls 

11-05-2023 rd 

 

6 Jherh ojhlk iRuh Jh 

fny”kkn fuoklh xzke 

176420 csgV 

tSriqj [kqnZ 

RBM 57@6] 192@1] 

156] 191] 178] 

35]200 10-02-2023 63]00]000@& 

14]44]000@& 

AKV230015914 

AKV230015402 

 

27-03-2023 

24-03-2023 

10-04-2023 ls  

30-06-2023 rd 

 

Annexure II
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tSriqj [kqnZ  tlekSj 

ftyk lgkjuiqj 

57@5] 57@11] 

57@14] 57@6@1] 

192@2 

jdck 1-760gs0 

  

7 Jh iqj.k flg iq= 

eksYyM fuoklh zxke 

VksMjiqj ftyk lgkjuiqj 

166911 lnj  

VksMjiqj 

RBM 132@1 

jdck &1-010gs0 

20]200 10-02-023 44]44]000@& AKV230019912 15-04-2023 20-04-2023 ls 

30-06-2023 rd  

 

8 Jh yfyr dqekj iq= Jh 

izsepUn fuoklh xzke 

xqykcx< ekfydiqj 

[kknj ;equkuxj  

191324 csgV 

cjFkkdksjlh 

RBM 107@1] 122] 106] 

96@2 

jdck &3-770gs0 

75]400 23-02-2023 1]65]88]000@& AKV230019914 13-04-2023 17-04-2023 ls 

30-06-2023 rd 

 

9 Jh txiky flag iq= Jh 

Lo:i fuoklh xzke 

/kkSyjk rglhy csgV 

ftyk lgkjuiqj 

172846 csgV 

/kkSyjk 

RBM 74 o 91 

jdck &1-37gs0 

27]400 28-02-2023 60]28]000@& AKV230030065 13-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

10 Jh losZ”k iq= Jh 

/keZiky fuoklh xzke 

tkS/ksckal fpydkuk 

ftyk lgkjuiqj 

166599 csgV 

tkSa/ksckal 

RBM 1@3] 20@1@1] 

20@4@1] 

20@1@2] 20@2] 

20@1@4] 1@2@1 

jdck 1-893gs0 

37]860 01-03-2023 47]47]644@& 

35]81]556@& 

AKV230019508 

AKV230019521 
12-04-2023 

12-04-2023 

13-04-2023 ls 

30-06-2023 rd 

 

11 Jh jes”k iq= Jh fgjnk 

fuoklh xke iapdqvk 

iBsM vgreky ftyk 

lgkjuiqj 

164259 lnj  

iapdqvk 

RBM 50 53] 54] 56 o 57 

jdck &1-250gs0 

25]000 01-03-2023 31]55]000@& 

23]45]000@& 

AKV230027447 
 AKV230027458 

18-05-2023 

18-05-2023 

22-05-2023 ls 

30-06-2023 rd 

 

12 Jh vEekj [kku iq= Jh 

ekS0 “kQhd [kku fuoklh 

62 izhrh ,Udyso f”keyk 

ckbZikl jksM ektjk 

nsgjknwu mRrjk[k.M 

189101 csgV 

vdcjiqj 

ckal vg0 

RBM 47] 1@2] 2@2 

jdck &0-8019gs0 

16]038 01-03-2023 35]28]360@& AKV230025495 11-05-2023 15-05-2023 ls 

30-06-2023 rd 

 

13 Jh czgeiky iq= Jh 

ikUpk fuoklh xzke 

188432 lnj  

vkYguiqj 

RBM 197 

jdck &3-420gs0 

68]400 02-03-2023 1]50]48]000@& AKV230018135 05-04-2023 10-04-2023 ls  

30-06-2023 rd 
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vkYguiqj eqLr0 

cjFkkdk;LFkk ftyk 

lgkjuiqj 

vg0 

14 Jh lsBiky iq= Jh 

ekepUn fuoklh xzke 

VksMjiqj ftyk lgkjuiqj 

192410 lnj  

VksMjiqj 

RBM 124 

jdck &0-938 

18]760 15-03-2023 41]27]200@& AKV230017715 03-04-2023 10-04-2023 ls 

30-06-2023 rd 

 

15 ekS0 dqjcku iq= Jh 

v[rj fuoklh xzke 

ea>kj vkYguiqj 

vgreky ftyk 

lgkjuiqj 

193276 lnj  

ea>kj 

RBM 1@71e] 1@94e] 

1@93e] 1@60] 

1@61] 1@68] 

1@72] 1@70 o 

1@67e dqy 

jdck&2-011gS0 

40]220 15-03-2023 88]48]400@& AKV230030223 1406-2023 16-06-2023 ls 

30-06-2023 rd 

 

16 Jh flrkc flag iq= Jh 

j?kqohj falag fuoklh xzke 

vkYguiqj eqLr0 rglhy 

o ftyk lgkjuiqj 

171385 lnj 

vkYguiqj 

RBM 213 

jdck &1-152gs0 

23]040 15-03-2023 50]68]880@& 

 

AKV230020797 18-04-2023 20-04-2023 ls  

30-06-2023 rd 

 

17 Jh rkS¸;c iq= Jh v¸;wc 

fuoklh xzke ea>kj 

fpydkuk nsgkr ftyk 

lgkjuiqj 

193490 lnj  

ea>kj 

RBM 1@120] 1@121] 

1@122 

jdck & 1-305gs0 

26]100 17-03-2023 57]42]000@& AKV230022599 27-04-2023 01-05-2023 ls 

30-06-2023 rd 

 

18 Jh jes”k iq= Jh cukjlh 

fuoklh xzke dLckx< 

ftyk lgkjuiqj 

177785 csgV 

vcqrkfyciqj 

x< 

RBM 66@1] 66@3] 67] 

69@2 

jdck &1-720gs0 

24]500 18-03-2023 53]90]000@& AKV230016930 31-03-2023 12-04-2023 ls 

30-06-2023 rd 

 

19 Jh fouksn dqekj iq= Jh 

rkjkpUn fuoklh xzke 

Hkw[kMh ijxuk lqYrkuiqj 

ftyk lgkjuiqj 

195482 lnj 

VksMjiqj 

RBM 146@1] 148@1] 

147 

jdck &1-118gs0 

22]360 18-03-2023 49]19]200@& 

 

AKV230022852 28-04-2023 06-05-2023 ls 

30-06-2023 rd 

 

20 Jh vfer dqekj iq= Jh 

lsBiky fuoklh xzke 

dEcksg ektjk vlyeiqj 

cjFkk rglhy csgV 

193931 csgV 

cjFkkdksjlh 

RBM 151 o 152 

jdck &0-855gs0 

17]100 18-03-2023 37]62]000@& AKV230015159 23-03-2023 12-04-2023 ls 

30-06-2023 rd 
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ftyk lgkjuiqj 

21 Jh iznhi dqekj iq= Jh 

lqjs”kiky fuoklh xzke 

vlyeiqj cjFkk rglhy 

csgV ftyk lgkjuiqj 

192839 csgV 

vlyeiqj 

cjFkk 

RBM 76] 77] 78] 79] 80e] 

81] 82] 83] 84] 85] 

89] 90@1 

jdck &3-300gs0 

66]000 18-3-2023 1]45]20]000@& AKV230025496 11-05-023 15-05-2023 ls 

30-06-2023 rd 

 

22 Jh czge flag iq= Jh 

lqcs flg fuoklh xzke 

vlyeiqj cjFkk iksLV 

dEcksg ektjk csgV 

ftyk lgkjuiqj 

188384 csgV 

cjFkkdksjlh 

RBM 190] 191 o 192 

jdck &1-212gs0 

24]240 20-03-2023 53]32]800@& AKV230019295 11-04-2023 26-04-2023 ls 

30-06-2023 rd 

 

23 Jh dqyohj flag iq= Jh 

jkeiky fuoklh e0ua0 

Qrsgpkaniqj frrjksa ftyk 

lgkjuiqj 

191971 lnj  

vkYguiqj 

vg0 

RBM 203] 205d 

jdck &1-155gs0 

23-100 20-03-2023 50]82]000@& AKV230020485 17-04-2023 26-04-2023 ls 

30-06-2023 rd 

 

24 Jherh jhuk rksej iRuh 

Jh lat; rksej fuoklh 

e0ua0 th&404 lSykSd 

Qsl&2 th0,e0,l0 

jksM vkfnR; nwu “kk;j 

vikVZ duokyh nsgjknwu 

mRrjk[k.M 

191430 csgV 

gSnjiqj 

fgUnqokyk 

RBM 13@7] 35@8] 

35@11 

jdck &2-250gs0 

45]000 20-03-2023 99]00]000@& AKV230015907 27-03-2023 10-04-2023 ls 

30-06-2023 rd 

 

25 Jh /keZohj flag iq= Jh 

fuoklh xzke VksMjiqj 

iksLV cjFkkdk;LFk ftyk 

lgkjuiqj 

174953 lnj  

VksMjiqj 

RBM 139] 140@1] 

136@1] 136@3] 

140@2] 135@3 

jdck &2-282gs0 

45]646 21-03-2023 1]00]42]120@& AKV230015297 24-03-2023 10-04-2023 ls 

30-06-2023 rd 

 

26 Jh dj.kohj flag iq= 

Jh vkseiky fuoklh xzke 

dqMhZ[ksMk pkUpd 

dkywokyk tgkuiqj 

ftyk lgkjuiqj 

190359 csgV 

ukSjaxiqj 

RBM 524] 526e] 526e] 

526e] 527] 528] 

529] 530] 531 o 

532 

jdck &3-992gs0 

79]840 21-03-2023 1]75]64]800@& AKV230018293 06-04-2023 24-04-2023 ls 

30-06-2023 rd 

 

27 Jh fctsUnz flag iq= Jh 192434 csgV RBM 100@1] 100@3] 27]800 21-03-2023 61]16]000@& AKV230015280 24-03-2023 12-04-2023 ls  
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meSn flag fuoklh fu;j 

xYlZ Ldwy vlkSnk 

cgknqjx< la[kksy >Ttj 

gfj;k.kk 

cjFkkdksjlh 101] 102] 103] 104] 

105] 114] 115 

jdck &1-390gs0 

30-06-2023 rd 

28 Jh e”kdwj vkye iq= 

Jh  egcwc vkye 

fuoklh xzke tSriqj [kqnZ 

rglhy csgV ftyk 

lgkjuiqj 

190475 csgV 

tSriqj [kqnZ  

RBM 47e] 14] 14@4] 

14@5] 48e] 17e] 

46e] 47e] 14@9] 

17e o 47 

jdck& 1-648gs0 

32960 22-03-2023 75]51]200@& AKV230016168 28-03-2023 12-04-2023 ls 

30-06-2023 rd 

 

29 Jherh uhrw dkEckst 

iRuh vuqt dqekj 

fuoklh xzke pkUpd 

“ksjiqj [kkuktkniqj 

ftyk lgkjuiqj 

176086 csgV 

tSriqj [kqnZ 

RBM 55@5] 55@17] 

55@7] 55@15] 

55@9] 55@12] 

55@7 o 53 

jdck &1-690gs0 

33]800 22-03-2023 74]36]000@& AKV230029860 10-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

30 Jh fodkl dqekj iq= Jh 

c`tiky fuoklh xzke 

dEcksg etkjk vlyeiqj 

cjFkk rglhy csgV 

ftyk lgkjuiqj 

193330 csgV 

vlyeiqj 

cjFkk 

RBM 543] 544 

jdck &1-557gs0 

31]140 24-03-2023 68]50]800@& AKV230016101 

 

 

28-03-2023 10-04-2023 ls 

30-06-2023 rd 

 

31 Jherh ckyk nsoh iRuh 

Jh vtqZu flag fuoklh 

xzke t;jkeiqqj [kkylk 

[kknjh ;equkuxj 

gfj;k.kk 

193096 lnj  

ea>kj 

RBM 32@1] 33] 34e] 

32@1e 

jdck 2-940gs0 

58]800 31-03-2023 1]29]36]000@& AKV230017571 03-04-2023 13-04-2023 ls 

30-06-2023 rd 

 

32 Jh eksfeu iq= Jh 

ekftn glu fuoklh 

xzke e<rh ijxuk 

QStkckn rglhy csgV 

ftyk lgkjuiqj 

194709 csgV 

e<rh eqLr0 

o e<rh v0 

RBM 68] 64e] 70e] 3 

jdck &1-977gs0 

39]540 01-04-2023 86]98]800@& AKV230020393 17-04-2023 20-04-2023 ls 

30-06-2023 rd 

 

33 Jh bjQku iq= Jh 

tkfey fuoklh xzke 

192893 csgV 

gSnjiqj 

RBM 74 74@1e] 74@10 

jdck &1-772gs0 

35]440 01-04-2023 77]96]800@& AKV23002129 21-04-2023 25-04-2023 ls 

30-06-2023 rd 
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gchciqj mQZ riksou 

ijxuk QStkckn rglhy 

csgV ftyk lgkjuiqj 

fgUnqokyk 

34 Jh latho dqekj iq= Jh 

xksiky falag fuoklh 

fleyS”k xz.V >jkSan 

ukxy Tokykiqj nsgjknwu 

190410 csgV 

jguk 

RBM 10@1] 10@2] 

10@3] 10@4e] 

10@4 

jdck &1-691gs0 

33]820 01-04-2023 74]40]400@& AKV230027583 19-05-2023 22-05-2023 ls 

30-06-2023 rd 

 

35 Jh xqjesy iq= Jh 

jktiky fuoklh xzke 

VksMjiqj ijxuk 

lqYrkuiqj ftyk 

lgkjuiqj 

194655 lnj  

VksMjiqj 

RBM 142@8 

jdck 1-272gs0 

25]440 06-04-2023 55]96]800@& AKV230019271 11-04-2023 24-04-2023 ls 

30-06-2023 rd 

 

36 Jh nsoh flag iq= Jh 

jkenso fuoklh xzke 

VksMjiqj Hkw[ksMh ftyk 

lgkjuiqj 

 

199804 lnj  

VksMjiqj  

RBM 142@1] 142@5 

jdck &1-970gs0 

39]400 10-04-2023 86]68]000@&& AKV230028508 29-05-2023 10-06-2023 ls 

30-06-2023 rd 

 

37 Jh vPNs flg iq= Jh 

jde flg fuoklh xzke 

ukjk;.kiqj fpydkuk 

ftyk lgkjuiqj 

169219 lnj  

X;ktqn~nhuiq

j 

RBM 638d o 639  

jdck &0-850gs0 

17]000 10-04-2023 37]40]000@& AKV230022408 26-04-2023 06-05-2023 ls 

30-06-2023 rd 

 

38 Jh fo”okl iq= Jh 

d”ehjk fuoklh xzke 

tSriqj [kqnZ tlekSj 

ftyk lgkjuiqj 

193486 csgV 

/kkSyjk 

RBM 47] 48] 49 o 62 

jdck &0-6310gs0 

12]620 10-04-2023 27]76]400@& AKV230019299 11-04-2023 25-042023 ls 

30-06-2023 rd 

 

39 Jh vej flag iq= Jh 

jkeizlkn fuoklh e0ua0 

929 y[kukSrh eqLr0 

ftyk lgkjuiqj 

198596 csgV 

dkywokyk 

tgkuiqj m0 

RBM 1230@5] 1230@3] 

1212e 

jdck &1-3710gs0 

27]420 10-04-2023 60]32]400@& AKV230020862 19-04-2023 10-05-2023 ls 

30-06-2023 rd 

 

40 Jh ekftn iq= Jh 

tkfgn fuoklh e0ua0 

191113 csgV  

ckdjiqj 

RBM 11@1e] 11@1e] 

13e] 10@2e 

31]420 10-04-2023 69]12]400@& AKV230024650 06-05-2023 16-05-2023 ls 

30-06-2023 rd 

 

58

1140



161 xzke ckdjiqj ftyk 

lgkjuiqj 

jdck &1-5710gs0 

41 Jh equlkn iq= Jh 

xqyke Qjhn fuoklh 

xzke ckdjiqj rglhy 

csgV ftyk lgkjuiqj 

194653 csgV 

ckdjiqj  

RBM 11@1e] 13e] 

11@1e] 11@2] 13e] 

11e] 12e 

jdck & 1-6390gs0 

32]780 10-04-2023 72]11]600@& AKV230023164 29-04-2023 10-05-2023 ls 

30-06-2023 rd 

 

42 Jh iadt dqekj iq= Jh 

txeky fuoklh xzke 

ukjk;.kiqj xqtZj ftyk 

lgkjuiqj 

196710 lnj  

VksMjiqj  

RBM 7@2e] 8@1e] 6@2] 

8@2@2] 142@2] 

142@3@2] 7@2e] 

142@2] 6@1] 7@1] 

142@3@1 

jdck &2-2630gs0 

45]260 10-04-2023 99]57]200@& AKV230025346 10-05-2023 16-05-2023 ls 

30-06-2023 rd 

 

43 Jh okftn iq= Jh tgwj 

fuoklh xke vkYguiqj 

eqLr0 cjFkkdk;LFk 

ftyk lgkjuiqj 

191150 lnj  

ea>kj 

RBM 1@205] 1@208] 

1@207] 1@213] 

1@206] 1@209] 

1@210] 1@204fe 

jdck& 4-024gs0 

 

80]480 10-04-2023 1]77]05]600@& AKV230030337 15-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

44 Jh gjiky iq= Jh /kkjk 

flag fuoklh xzke 

cjFkkdk;LFk fpydkuk 

ftyk lgkjuiqj 

188116 lnj  

VksMjiqj 

RBM 131] 132@2] 134] 

137] 138 

jdck &3-231gs0 

64]620 10-04-2023 1]00]00]000@& 

42]16]400@& 

 

AKV230021278 

AKV230022862 
21-04-2023 

28-04-2023 

09-05-2023 ls 

30-06-2023 rd 

 

45 Jh equQSr [kku iq= Jh 

oghn [kku fuoklh 

e0ua0 11 cYykektjk 

rglhy dSjkuk ftyk 

“kkeyh 

190256 csgV 

ckdjiqj 

RBM 11@2] 11@1e] 

11@1e] 14 o 13 

jdck &1-710gs0 

34]200 10-04-2023 75]24]000@& AKV230028625 30-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

46 Jh vPNs flag iq= Jh 

jde flag fuoklh e0ua0 

2 vkYguiqj eqLr0 ftyk 

lgkjuiqj 

190723 lnj  

VksMjiqj 

RBM 130e] 130@1 

jdck &1-2190gs0 

24]380 10-04-2023 53]63]600@& AKV230030004 12-06-2023 16-06-2023 ls 

30-06-2023 rd 
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47 Jh vfHkeU;w pkS/kjh iq= 

Jh f”kojkt flag fuoklh 

xzke dLckx< ftyk 

lgkjuiqj 

 

194680 csgV 

dLckx< 

RBM 174] 175@2] 180 

jdck &2-2460gs0 

44]920 10-04-2023 98]82]400@& 

 

AKV230022077 25-04-2023 27-04-2023 ls 

30-06-2023 rd 

 

48 Jh vt; xxZ iq= Jh 

lq[kchj flag fuoklh 21 

QLVZ ¶yksj ikWdsV 1 

lSDVj 7 jkeizLFk xzhu 

oS”kkyh olqU/kjk 

xkft;kckn m0iz0 

192495 csgV 

vkjkth 

tsoMh vg0 

RBM 25] 26] 25 o 27e 

jdck& 1-4650gs0  

29]300 10-04-2023 64]46]000@& AKV230019389 11-04-2023 25-04-2023 ls 

30-06-2023 rd 

 

49 Jh lUnhi iq= Jh 

txeky flag fuoklh 

fu;j yky flag gyokbZ 

vkStiqjk ftyk lgkjuiqj 

199764 csgV 

ukSjaxiqj 

RBM 208@1] 209@1] 

210] 211@1 

jdck &1-7300gs0 

34]600 10-04-2023 76]12]000@& AKV230020503 17-04-2023 25-04-2023 ls 

30-06-2023 rd 

 

50 Jh fc”kEcj flg iq= Jh 

Hkjr flg fuoklh xzke 

vkYguiqj eqLr0 ijxuk 

lqYrkuiqj ftyk 

lgkjuiqj 

199802 lnj  

vkYguiqj 

vg0 

RBM 22] 33] 34] 44] 45 

jdck &3-363gs0 

67620 11-04-2023 1]47]97]200@& 

 

AKV230021138 20-04-2023 25-04-2023 ls 

30-06-2023 rd 

 

51 Jh “;keiky iq= Jh 

jktiky fuoklhx xzke 

vkYguiqj eqLr0 

cjFkkdk;LFk ftyk 

lgkjuiqj 

193382 lnj  

vkYguiqj 

vg0 

RBM 21d 

jdck &1-8650gs0 

37]300 11-04-2023 82]06]000@& AKV230028058 24-05-2023 31-05-2023 ls 

30-06-2023 rd 

 

52 Jh vUtq dqekj iq= Jh 

jke/ku fuoklh xzke 

X;ktqn~nhuiqj 

cjFkkdk;LFk ftyk 

lgkjuiqj 

176195 lnj  

X;ktqn~nhuiq

j  

RBM 634] 635 

jdck 1-789gs0 

35]780 11-04-2023 78]71]600@& AKV230021916 24-04-2023 01-05-2023 ls 

30-06-2023 rd 
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53 Jh vafdr dqekj iq= Jh 

fcje flag fuoklh xzke 

VksMjiqj ftyk lgkjuiqj 

194024 lnj  

VksMjiqj 

RBM ¼60@1]2½] 61] 62] 

63@1] 63@2] 64] 

66] 80] 65] 87@1] 

67] 81@1] 81@2] 

82@1] 82@2] 

83@1] 87@2 

jdck&4-450gS0 

89]000 21-04-2023 1]95]80]000@& AKV230022845 28-04-2023 02-05-2023 ls 

30-06-2023 rd 

 

54 Jh vk”kfdj.k iq= Jh 

lsBiky fuoklh xzke 

iBsM vgreky ftyk 

lgkjuiqj 

 

163575 lnj  

X;ktqn~nhuiq

j 

RBM 657 o 658 

jdck &2-618gs0 

53]360 21-04-2023 1]17]39]200@& AKV23004939 08-05-2023 12-05-2023 ls 

30-06-2023 rd 

 

55 Jh ujs”k dqekj iq= Jh 

ck:jke fuoklh xzke 

csyx< 72] ;equkuxj 

gfj;k.kk 

202605 csgV 

jlwyiqj mQZ 

jlwyh 

RBM 38] 35@1] 37] 29] 

32] 34@2] 65] 66] 

67] 77] 78e 

jdck 2-386gs0 

47]720 26-04-2023 1]04]98400@& AKV230021841 24-04-2023 26-04-2023 ls 

30-06-2023 rd 

 

56 Jh rklhu iq= Jh 

;klhu fuoklh xzke 

tSriqj [kqnZ rglhy 

csgV ftyk lgkjuiqj 

196944 csgV 

tSriqj [kqnZ 

RBM 14@7] 14@10] 47e] 

48e 

jdck 1-456gs0 

29]120 26-04-2023 64]06]400@& AKV230027146 16-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

57 Jh lrohj flg iq= Jh 

lkgc flag fuoklh xzke 

X;ktqn~nhuiqj rglhy 

lnj ftyk lgkjuiqj 

192349 lnj  

X;ktqn~nhuiq

j 

RBM 526] 527] 636 

jdck 2-250gs0 

45]000 29-04-2023 99]00]000@& AKV230023218 29-04-2023 09-05-2023 ls 

30-06-2023 rd 

 

58 Jh vfHk’ksd xxZ iq= Jh 

fot; xxZ fuoklh e0ua0 

19 ,elh dkWyksuh 

Qrsgkckn gfj;k.kk 

202963 csgV 

vlyeiqj 

cjFkk 

RBM 68] 67e] 70e] 70e] 

72e] 72e 

jdck 2-205gs0 

44]100 01-05-2023 97]02]000@& 

 

AKV230022188 03-05-2023 16-05-2023 ls 

30-06-2023 rd 

 

59 Jh bUnziky flag iq= Jh 

vk”kkjke fuoklh xzke 

>>jk nsgjknwu 

198862 csgV 

jkeiqj 

RBM 17@1e o 17@1 

jdck 1-228gs0 

24]560 02-05-2023 54]03]200@& AKV230025337 10-05-2023 12-05-2023 ls 

30-06-2023 rd 
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60 Jh equhj iq= Jh ukftj 

fuoklh xzke tSriqj [kqnZ 

rglhy csgV ftyk 

lgkjuiqj 

176342 csgV 

tSriqj [qknZ 

RBM 57@5] 57@11] 

57@14] 56] 57@3] 

57@4] 57@10] 

57@8] 57@17] 

57@13] 66] 64 

jdck 1-634gs0 

32]680 06-05-2023 71]89]600@& AKV230028229 26-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

61 Jh ekaxsjke iq= Jh 

tuknZu fuoklh xzke 

iapdqvk iBsM vgreky 

ftyk lgkjuiqj 

204846 lnj  

iapdqvk 

RBM 1] 2] 3] 4 

jdck 2-850gs0 

57]000 06-05-2023 1]25]40]000@& AKV230028190 25-05-2023 07-06-023 ls 

30-06-2023 rd 

 

62 Jh egkohj flag iq= Jh 

eaxr falg fuoklh xzke 

vkYguiqj vg0 rglhy 

lnj ftyk lgkjuiqj 

202470 lnj  

vkYguiqj 

v0 

RBM 252 253] 254 o 256 

jdck 1-080gs0 

20]160 06-05-2023 44]35]200@& AKV230028811 31-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

63 Jh vafdr dqekj iq= Jh 

“;ke flag fuoklh xzke 

VVksgy ijxuk QStkckn 

rglhy csgV ftyk 

lgkjuiqj 

196618 csgV 

VVksgy 

RBM 58e 

jdck 0-566gs0 

11]320 06-05-2023 24]90]400@& AKV230029030 02-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

64 Jh tru flag iq= Jh 

lghjke fuoklh xzke 

VksMjiqj fpydkuk ftyk 

lgkjuiqj 

195330 lnj  

X;ktqn~nhuiq

j 

RBM 462 

jdck 4-085gs0 

81]700 06-05-2023 1]79]74]000@& AKV230030079 13-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

65 Jh lxhj vgen iq= Jh 

tehj vgen fuoklh 

e0ua0 8@521@1] u;k 

ckal jk;okyk fulkj 

jksM lgkjuiqj 

192524 csgV 

tSriqj [kqnZ 

RBM 55@10] 55@11] 49] 

55@8] 55@14] 52] 

50] 53] 55@13] 

55@16  

jdck   1-701gs0 

34]020 06-05-023 74]84]400@& AKV230028249 26-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

66 Jh bye flag iq= Jh 

dkct fuoklh xzke 

vlyeiqj cjFkk rglhy 

201665 csgV 

vlyeiqj 

cjFkk 

RBM 461 

jdck 0-4100gs0 

8]200 06-05-2023 18]04]000@& AKV230030095 13-06-2023 16-06-2023 ls 

30-06-2023 rd 
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csgV ftyk lgkjuiqj 

67 Jh y{eh ukjk;.k ;kno 

iq= Jh [ksepUn fuoklh 

e0ua0 84] fldUnjiqj 

?kkslh xqMxkao gfj;k.kk 

199639 csgV 

dkywokyk 

tgkuiqj m0 

RBM 1228e] 1228e] 

1230e 

jdck 2-550gs0 

51]000 06-05-2023 1]12]20]000@& AKV230025172 09-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

68 Jh dfiy iqfu;k iq= Jh 

ckcwjke fuoklh xyh ua0 

1 pkS/kjh pj.k flag 

dkWyksuh “kkeyh m0iz0 

193826 csgV 

QStkckn 

RBM 705] 706] 707] 708 

o 709 

jdck 0-950gs0 

12]800 09-05-2023 41]80]000@& AKV230028092 24-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

69 Jh uhjt dqekj iq= Jh 

;ksxsUnz yky fuoklh 

xzke Hkhekokyk 

fodkluxj nsgjknwu 

mRrjk[k.M 

199952 csgV 

bUnziqj 

rkyMk 

RBM 86] 88@1 o 89@1 

jdck 1-509gs0 

25]000 09-05-2023 55]00]000@& AKV230030082 13-06-2023 17-06-2023 ls 

06-08-2023 rd 

 

70 Jh lkfnd iq= Jh eqn~nk 

fuoklh xzke gSnjiqj 

fgUnqokyk fetkZiqj iksy 

ftyk lgkjuiqj 

153815 csgV 

gSnjiqj 

fgUnqokyk 

RBM 91 

jdck 0-8910gs0 

17]820 09-05-2023 39]20]400@& AKV230030066 13-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

71 Jh jktchj flag iq= Jh 

lksj.k fuoklh xzke 

VksMjiqj ijxuk 

lqYrkuiqj ftyk 

lgkjuiqj 

190142 lnj  

VksMjiqj 

RBM 142@14e o 

142@16 

jdck 1-310gs0 

26]260 11-05-2023 57]77]200@& AKV230025717 12-05-2023 18-05-2023 ls  

30-06-2023 rd 

 

72 Jh :Lre iaokj iq= Jh 

t;iky flag fuoklh 

xzke VksMjiqj rglhy 

lnj ftyk glkjuiqj 

204550 lnj  

VksMjiqj 

RBM 142@9 

jdck &0-900gs0 

18]000 11-05-2023 39]60]000@& AKV230027161 16-05-2023 22-05-2023 ls 

30-06-2023 rd 

 

73 Jh tud flag iq= Jh 

jde flag fuoklh xzke 

VksMjiqj ftyk lgkjuiqj 

190721 lnj  

VksMjiqj 

RBM 150] 155 

jdck &1-338gs0 

26]760 11-05-2023 58]87]200@& AKV230029910 12-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

74 Jh ukfte iq= Jh “kjQq 195494 csgV RBM 11] 9] 15e] 10@2] 17]660 11-05-2023 38]85200@& AKV230028689 30-05-2023 17-06-2023 ls  
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fuoklh xzke tSriqj [kqnZ 

rglhy csgV ftyk 

lgkjuiqj 

tSriqj [kqnZ 8] 14@9 

jdck 0-883gs0 

30-06-2023 rd 

75 Jh deynhi ch iq.Mhj 

iq= Jh Hkksiky falg 

fuoklh e0ua0 346] 

tjkSnk tVV vikWftV 

iksLV vkWfQl lgkjuiqj 

206228 csgV 

cjFkkdksjlh 

RBM 66 

jdck 0-910gs0 

18]200 11-05-2023 40]04]000@& AKV230029970 12-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

76 Jh czge flag iq= Jh 

lqcs flag fuoklh xzke 

vlyeiqj cjFkk rglhy 

csgV ftyk lgkjuiqj 

199439 csgV 

vlyeiqj 

cjFkk 

RBM 283] 284 

jdck 0-820gs0 

16]400 11-05-2023 36]08]000@& AKV230028186 25-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

77 Jh fude “kekZ iq= Jh 

e/kuiky fuoklh xzke 

vlyeiqj cjFkk rglhy 

csgV ftyk lgkjuiqj 

196620 csgV 

cjFkkdksjlh 

RBM 80] 97] 98 o 99 

jdck 2-260gs0 

45]200 11-05-2023 99]44]000@& AKV230028146 25-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

78 Jh lq/khj dqekj lSuh 

iq= Jh jru flag 

fuoklh xzke ckn”kgiqj 

ftyk lgkjuiqj 

188730 csgV 

ckn”kkgiqj 

RBM 133@1] 134] 136] 

137@1] 137@2 

jdck &1-430gs0 

28]600 11-05-2023 62]92]000@& AKV230027333 17-05-2023 22-05-2023 ls 

30-06-2023 rd 

 

79 Jh t; flag iq= Jh 

gtkjh fuoklh xzke 

jk;iqj rktsokyk jksM 

elwniqj x< vkjkth 

tsoMh eqLr0 ftyk 

lgkjuiqj 

204641 csgV 

elwniqj x< 

RBM 6 

jdck &0-769gs0 

15]380 15-05-2023 33]83]600@& 

 

 

 

AKV230027633 19-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

80 Jh lksj.kyky iq= Jh 

eqjyh fuoklh xzke 

cjFkkdk;LFk ftyk 

lgkjuiqj 

192102 lnj  

X;ktqn~nhuiq

j 

RBM 433d] 431d] 432 

jdck 1-700gs0 

34]000 15-05-2023 74]80]000@& AKV230029935 12-06-2023 20-06-2023 ls 

30-06-2023 rd 

 

81 Jh txnh”k iq= Jh uUnq 202980 csgV RBM 74e] 75e] 74e] 75e] 64]720 15-05-2023 1]42]38]400@& AKV230027669 20-05-2023 07-06-2023 ls  
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fuoklh xzke dLckx< 

ftyk lgkjuiqj 

vcqrkfyciqj 

x< 

76 o 77 

jdck 3-236gs0 

30-06-2023 rd 

82 Jh dq”kyiky iq= Jh 

lqjs”k fuoklh xzke 

“kkgiqj ckal rglhy 

csgV ftyk lgkjuiqj 

203031 csgV 

egewniqj 

uxyh vg0 

RBM 11@1] 29] 30@1] 

27@3 

jdck 0-492gs0 

9]840 16-05-2023 21]64]800@& AKV230027457 18-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

83 Jh lqjsUnz dqekj iq= Jh 

txeky fuoklh xzke 

iapdqvk ftyk lgkjuiqj 

168007 lnj 

iapdqvk 

RBM 5 o 8 

jdck &1-982gs0 

39]640 17-05-2023 87]20]800@& AKV230029273 05-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

84 Jh vfouk”k jk.kk iq= 

Jh lrh”k jk.kk fuoklh 

xzke lqUnjiqj rglhy 

csgV ftyk lgkjuiqj 

200193 csgV 

dksBMh 

cgyksyiqj 

RBM 209e] 210@1] 

211@1e] 217@1e] 

209e] 211@1e] 

21721e] 210@5] 

202@3 o 212  

jdck&2-430gs0 

48]600 17-05-2023 1]06]92]000@& AKV230027947 23-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

85 Jh bj”kkn iq= Jh 

jgenhu fuoklh xzke 

e<rh rglhy lnj 

ftyk lgkjuiqj 

209615 csgV 

e<rh vg0 

RBM 77@5] 78] 89] 90] 

91] 92] 93 

jdck 1-000gs0 

20]000 20-05-2023 44]00]000@& AKV230028786 31-05-2023 07-06-2023 ls 

30-06-2023 rd 

 

86 Jh lksuw dqekj iq= Jh 

eksgde fuoklh 197 

xzke X;ktqn~nhuiqj ftyk 

lgkjuiqj 

196747 lnj  

X;ktqn~nhuiq

j 

RBM 461] 460[k 

jdck 0-909gs0 

18]180 20-05-2023 39]99]600@& AKV230030192 14-06-2023 16-06-2023 ls 

30-06-023 rd 

 

87 Jh twlk iq= Jh tCckj 

fuoklh xzke lkSa/ksckal 

ftyk lgkjuiqj 

202512 lnj  

ea>kj  

RBM 1@173] 26] 27@1] 

27@2 

jdck 2-074gs0 

41]480 20-05-2023 66]25]600@& 

25]00]000@& 

AKV230030219 

AKV230030220 
14-06-2023 

14-06-2023 

17-06-2023 ls 

30-06-2023 rd 

 

88 Jh izsepUn iq= Jh cq) 

fuoklh xzke lkSa/ksckal 

ijxuk lqYrkuiqj 

rglhy lnj ftyk 

lgkjuiqj 

201626 lnj  

ea>kj 

RBM 10] 13] 11@1 

jdck &0-776gs0 

15]520 22-05-2023 34]14]400@& AKV230029022 02-06-2023 16-06-2023 l 

30-06-2023 rd 
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89 Jherh jktchjh iaokj 

iRuh Jh 

cq)izdk”kfuoklh xyh 

ua0 2 vk;Z uxj usg: 

jksM cMkSr ckxir  

196576 csgV 

gSnjiqj 

fgUnqokyk 

RBM 89] 90@2] 90@3] 

90@4 

jdck 2-229gs0 

44]580 22-05-2023 98]07]600@& AKV230028183 25-05-2023 10-06-2023 ls 

30-06-2023 rd 

 

90 Jh tksu flag iq= Jh 

lesjpUn fuoklh xzke 

tkSa/ksackal rglhy csgV 

ftyk lgkjuiqj 

190745 csgV 

tkSa/ksckal 

RBM 18@6 o 18@8 

jdck 1-803gs0 

36]060 20-05-2023 79]33]200@& AKV230030067 13-06-2023 16-06-2023 ls 

30-06-2023 rd 

 

91 Jh iatkc flag iq= Jh 

cyfoUnj flag fuoklh 

xzke d.Mokyk tkaM[ksMk 

ftyk lgkjuiqj 

206577 csgV 

Qrsgiqj 

isyksa 

RBM 397@2] 397@3] 

397@4] 398@3 

jdck 1-040gs0 

20]800 27-05-2023 45]76]000@& AKV230029909 12-06-2023 16-06-2023 ls 

30-06-023 rd 

 

92 Jh lqHkk’k flag iq= Jh 

vkseizdk”k fuoklhxzke 

chjk[ksMh ftyk 

lgkjuiqj 

208274 csgV 

vlyeiqj 

cjFkk 

RBM 104 o 105 

jdck 0-7690gs0 

15]380 21-06-2023 33]83]600@& AKV230030939 22-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

93 Jh ukFkhjke iq= Jh 

/khjt flag fuoklh xzke 

vlyeiqj cjFkk rglhy 

csgV ftyk lgkjuiqj 

206066 csgV 

vlyeiqj 

cjFkk 

RBM 221] 223e] 231@1 

jdck 1-148gs0 

22960 21-06-2023 50]51]200@& AKV230030916 22-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

94 Jh xkyhc iq= Jh c”khj 

fuoklh xzke ea>kj 

vkYguiqj eqLr0 ftyk 

lgkjuiqj 

207719 lnj  

ea>kj 

RBM 50@1] 50@2] 

51@2] 38fe] 54@5 

o 54@1 

jdck 1-556gs0 

31]120 21-06-2023  68]46]400@& AKV230030898 22-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

95 Jh vjfoUn iq= Jh 

Hkksiky fuoklh xzke 

dkalsiqj iksLV dEcksg 

ektjk rglhy csgV 

ftyk lgkjuiqj 

206506 lnj  

vkYguiqj 

vg0 

RBM 196d 

jdck 1-780gs0 

35]600 21-06-2023 78]32]000@& AKV230030920 22-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

96 Jherh lbZnk iq=h Jh 212182 csgV RBM 50@2e] 50@2e] 15]000 21-06-2023  33]00]000@& AKV230030831 21-06-2023 24-06-2023 ls  
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ldwj vyh fuoklh xzke 

e<rh vg0 rglhy 

csgV ftyk lgkjuiqj 

e<rh vg0  59@2 

jdck 0-760gs0 

30-06-2023 rd 

97 Jh _f’kiky iq= Jh 

djrkjke fuoklh xkze 

VksMjiqj ijxuk 

lqYrkuiqj ftyk 

lgkjuiqj 

212324 lnj  

X;ktqn~nhuiq

j 

RBM 443[k] 444] 445 

jdck 2-470gs0 

49]400 22-06-2023 1]08]68]000@& AKV230031004 23-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

98 Jherh “kksHkk iRuh Jh 

vktkn flag fuoklh 

xzke vlyeiqj cjFkk 

rglhy csgV ftyk 

lgkjuiqj 

229227 csgV 

dLckx< 

RBM 184 

jdck 0-8350gs0 

16]700 22-06-2023 36]74]000@& AKV230030985 23-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

99 Jh vdje iq= Jh ih: 

fuoklh xzke nkSyriqj 

ijxuk lqYrkuiqj ftyk 

lgkjuiqj  

214271 lnj  

ea>kj  

RBM 4@2] 6@2e] 4@6] 

] 5@2] 1@124 

jdck 0-725gs0 

14]500 22-06-2023 31]90]000@& AKV230030983 23-06-2023 24-06-2023 ls 

30-06-2023 rd 

 

100 Jh ujs”k dqekj iq= Jh 

/ku flag fuoklh xzke 

jktksdjh nf{k.kh fnYyh 

202981 csgV 

dLckx< 

RBM 178@1 o 179 

jdck 1-570gs0 

31]400 22-06-2023 69]08]000@& AKV230030913 22-06-2023 24-06-2023 ls 

30-06-2023 rd 
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Sr. 
No.

Name of Unit Status of EC Status of 
CTE issued 
vide no. and 
dated

Status of CTO CTO issued vide 
letter no. dated

Production 
Capacity 

(MT/Day)

Remarks

1 Friends Stone Crushing Co, Vill 
Doiwala, PO Devdhar Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/386
3 dated 
03.12.1992

 Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7724539 
Dated:14/07/2020

200 Grant

2 Ganpati Stone Crusher, Vill 
Ballewala, Tehsil-
Chhachhrouli,Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/287 
dated 
25.02.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7715180 
Dated:14/07/2020

100 Grant

3 Garg Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/1233 
dated 
10.11.2003

 Granted for 01/10/2020 - 
31/03/2025 dt. 07.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7688741 
Dated:07/07/2020

600 Grant

Para No. 7 (f ) Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of 
EC/CTE/CTO

Annexure-VI
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4 GAURI SHANKER STONE 
CRUSHER, Village Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2002/1250 
dated 
11.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 02.09.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7926605 
Dated:02/09/2020

200 Grant

5 Geeta Samiti Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

 
WPCB/92/385
3 dated 
03.12.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7714089 
Dated:14/07/2020

100 Grant

6 Haryana Grit Udyog Stone 
Crusher, Vill Ballewala, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/338
6 dated 
20.10.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7718206 
Dated:21/07/2020

100 Grant
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7 Hira Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/335
8 dated 
20.10.1992

Granted for 01/04/2019 - 
31/03/2026 dt. 02.02.19

HSPCB/Consent/ : 
313129219YAMCT
OA6132633 
Dated:02/02/2019

200 Grant

8 J.B. Stone Crusher, Vill Doiwala,  
teh. chhachhrauli Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
1071 dated 
01.12.1995

 Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7745523 
Dated:21/07/2020

100 Grant

9 Jai Bhole Stone crusher, Village 
Doiwala, Yamuna Nagar. 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/
TAC(HQ) 
1040-44 
dated 
30.06.2008

Granted for 01/10/2020 - 
31/03/2025 dt. 13.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7712116 
Dated:13/07/2020

100 Grant
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10 Luxmi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/NO
C/3420 dated 
21.10.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7754170 
Dated:14/07/2020

100 Grant

11 Mahaluxmi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/
1940 dated 
21.11.2003

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

 HSPCB/Consent/ : 
313129220YAMCT
OA7753969 
Dated:20/07/2020

100 Grant

12 Mallhi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2002/135 
dated 
08.05.2002

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCT
O7766152 
Dated:21/07/2020

200 Grant
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13 Nanak Stone Crushing Co., Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/NO
C/3817 dated 
01.12.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 11.09.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7990105 
Dated:11/09/2020

100 Grant

14 NEW SURYA STONE INDUSTRIES, 
Old  Name Surya Stone Crusher) 
Vill Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/1937 
dated 
21.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 28.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7793886 
Dated:28/07/2020

100 Grant

15 Nirmal Honey Stone Crusher, 
Village Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/772 
dated 
22.02.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7754817 
Dated:21/07/2020

200 Grant
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16 Paras Stone Crusher, Vill 
Ballewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/336
4 dated 
20.10.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7717472 
Dated:14/07/2020

100 Grant

17 Rama Stone Crusher, Vill-
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/
TAC(HQ) 
1064-68 
dated 
30.06.2008

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.08.2020.

HSPCB/Consent/ : 
313129220YAMCT
OA7690245 
Dated:20/08/2020

200 Grant

18 Saraswati Stone Crusher, Vill-
Doiwala, Yamuna Nagar.  

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/
TAC/HQ) 
2286-90 
dated 
27.10.2008

Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7754503 
Dated:20/07/2020

200 Grant
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19 SHAKUMBHARI STONE INDUSTRY
VILL. DOIWALA, P.O. DEVDHAR, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/
TAX(HQ)2292-
96 dated 
27.10.2008

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

 HSPCB/Consent/ : 
313129220YAMCT
OA7724346 
Dated:20/07/2020

200 Grant

20 Shiv Ganga Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/ 1225 
dated 
10.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 05.08.2020.

HSPCB/Consent/ : 
313129220YAMCT
OA7852897 
Dated:05/08/2020

200 Grant

21 Shree Krishna Stone Crusher, 
Village Doiwala, P.O. Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

 Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
O7724821 
Dated:14/07/2020

200 Grant
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22 Shri mahaluxmi stone crusher, 
Vill Doiwala, teh. Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/1337 
dated 
10.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

 HSPCB/Consent/ : 
313129220YAMCT
OA3231304 
Dated:21/07/2020

100 Grant

23 Sofat Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
1068 dated 
01.12.1995

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.08.2020.

HSPCB/Consent/ : 
313129220YAMCT
OA7879277 
Dated:20/08/2020

100 Grant

24 Universal Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/363
8 dated 
13.11.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCT
O7766312 
Dated:21/07/2020

200 Grant
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25 Vishkarma Stone Crusher, Vill 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2002/150 
dated 
08.05.2002

 Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7718355 
Dated:14/07/2020

250 Grant

26 Shiv Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/368
6 dated 
13.11.1992

 Granted for 01/10/2020 - 
31/03/2025 dt. 24.07.2020

HSPCB/Consent/ : 
313129220YAMCT
O7761860 
Dated:24/07/2020

200 Grant

27 Maa Durga Stone Crusher, ( Old 
Name Durga Stone Crusher) 
Ballewala, Teh. Chhachhrauli, 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/
TAC (HQ) 
2384-88 
dated 
10.11.2008

Granted for 01/10/2020 - 
31/03/2025 dt. 20.06.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7747027 
Dated:20/07/2020

200 Grant
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28 Ganga Gram Udyog Sansthan, Vill 
Doiwala, P.O. DEVDHAR, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/432
2 dated 
23.02.1993

Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7744846 
Dated:20/07/2020

100 Grant

29 Goel Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/365
9 dated 
13.11.1992

 Granted for 01/10/2020 - 
31/03/2024 dt. 16.12.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8345898 
Dated:16/12/2020

100 Grant

30 Punjab Stone Crusher, Vill 
Ballewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/
294 dated 
25.02.2003

 Granted for 01/10/2020 - 
31/03/2025 dt. 13.07.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7714903 
Dated:13/07/2020

200 Grant
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31 R.K. Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

Granted for 01/04/2022 - 
31/03/2027 dt. 28.02.2022

HSPCB/Consent/ : 
313129222YAMCT
OA20513071 
Dated:28/02/2022

100 Grant

32 Hemkunt Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
3052 dated 
10.10.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31989908 
Dated:24/01/2023

100 Grant

33 Kamboj Stone Crusher, Vill 
Doiwala,  Teh. Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2602 dated 
01.09.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 09.01.2023 

& 
Granted for 01/04/2024 - 

31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31265332 
Dated:09/01/2023 
&
HSPCB/Consent/ : 
313129224YAMCT
OA52808982 
Dated:15/01/2024

200 Grant
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34 Shalimar Stone industries, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
96/2249 
dated 
30.08.1996

 Granted for  01/04/2023 - 
31/03/2024 dt. 25.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32235168 
Dated:25/01/2023

250 Grant

35 Brahmanand Stone Crusher, 
Village Doiwala, P.O. Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/35
57 dated 
06.11.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 11.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31571391 
Dated:11/01/2023

250 Grant

36 Ambala Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/62
5 dated 
10.12.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 17.02.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA32525313 
Dated:17/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA58329854 
Dated:12/02/2024

250 Grant
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37 Kunti Stone Crusher, Vill Doiwala, 
TEHSIL CHHACHHRAULI, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/883 
dated 
24.11.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31854590 
Dated:18/01/2023

250 Grant

38 Mahabali Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2002/ 2370-
72 dated 
15.01.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 13.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31572497 
Dated:13/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52596181 
Dated:15/01/2024

250 Grant

39 Sagar Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/812 
dated 
06.11.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 23.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31790943 
Dated:23/01/2023

250 Grant
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40 Shiv Shakti Stone Crusher, 
Village Doiwala, P.O. Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
96/2342 
dated 
06.09.1996

 Granted for 01/04/2023 - 
31/03/2024 dt. 03.02.2023  
&  Granted for 01/04/2024 - 
31/03/2025 dt. 08.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31760339 
Dated:03/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55183823 
Dated:08/02/2024

200 Grant

41 Shivalik Stone Crusher, Village 
Doiwala, Yamuna Nagar.  

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/289 
dated 
21.07.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 10.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31265802 
Dated:10/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52638091 
Dated:13/01/2024

250 Grant

42 SHREE RADHEY KRISHNA STONE 
CRUSHER, Vill Doiwala, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Noc/2
003/2992 
dated 
07.02.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 11.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 13.01.2025

HSPCB/Consent/ : 
313129223YAMCT
OA31989178 
Dated:11/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52852041 
Dated:13/01/2024

250 Grant
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43 Shree Ganesh Stone Crusher, 
Village Ballewala, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/3091 
dated 
20.02.2003

Granted for 01/04/2023 - 
31/03/2024  dt. 10.01.2023 
& Granted for 01/04/2024 - 

31/03/2025
 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31296807 
Dated:10/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52808074 
Dated:15/01/2024

200 Grant

44 Diamond Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2002/2378 
dated 
15.01.2023

Granted for 01/04/2023 - 
31/03/2024 dt. 27.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 07.02.2024

 HSPCB/Consent/ : 
313129223YAMCT
O32337715 
Dated:27/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
O54984646 
Dated:07/02/2024

200 Grant

45 Jai Ambay Stone Crusher, Village 
Doiwala, Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2004/323 
dated 
08.06.2004

 Granted for 01/04/2023 - 
31/03/2024 dt. 01.02.2023 

Granted for  Granted for 
01/04/2024 - 31/03/2025 

dt. 21.02.2024

HSPCB/Consent/ : 
313129223YAMCT

OA32158156 
Dated:01/02/2023 
& HSPCB/Consent/ 

: 
313129224YAMCT

OA58329408 
Dated:21/02/2024

250 Grant
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46 Kashmir Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
TAC/2007 
dated 130-32 
dated 
23.02.2007

 Granted for 11/05/2019 - 
31/03/2024 dt. 17.07.19

HSPCB/Consent/ : 
313129219YAMCT
OA6761170 
Dated:17/07/2019

200 Grant

47 Tirupati Stone Crusher, Vill 
Doiwala, P.O. Devdhar Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/49
26 dated 
17.12.1996

 Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

 HSPCB/Consent/ : 
313129523YAMCT
OA32337234 
Dated:24/01/2023

200 Grant

48 New Renuka Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2002/870 
dated 
30.03.2002

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31991747 
Dated:02/02/2023

250 Grant
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49 Roop Kamal Stone Industries, Vill 
Doiwala, P.O. Devdhar, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/93/
5956 dated 
06.08.1993

Granted for 01/04/2023 - 
31/03/2024 dt. 29.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 13.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA32414459 
Dated:29/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55454834 
Dated:13/02/2024

250 Grant

50 Punjab Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2097 dated 
12.08.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 10.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31297678 
Dated:10/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52595507 
Dated:13/01/2024

200 Grant

51 Diamond Crushing Plant, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
256 dated 
22.01.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 27.01.2023 
& Granted for 01/04/2024 - 

31/03/2025
 dt. 07.02.2024

HSPCB/Consent/ : 
313129223YAMCT
O32337506 
Dated:27/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
O54102374 
Dated:07/02/2024

250 Grant
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52 Pooja Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
96/2582 
dated 
17.09.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 24.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 18.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31986513 
Dated:24/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53295329 
Dated:18/01/2024

250 Grant

53 Bhawani Enterprises (Old Name 
Goel Spintex Pvt. Limited Unit - 
II), Village Devdhar, Tehsil 
Chhachhrauli,Yamuna Nagar.  

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/1434 
dated 
04.03.2004

Granted for  01/04/2023 - 
31/03/2024 dt. 03.02.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 13.02.2024

 HSPCB/Consent/ : 
313129223YAMCT
OA25055193 
Dated:03/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55455116 
Dated:13/02/2024

250 Grant

54 S.S. Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
3182 dated 
11.10.1996

 Granted for 01/04/2023 - 
31/03/2024 dt. 01.02.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 08.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA32186596 
Dated:01/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55181916 
Dated:08/02/2024

200 Grant
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55 Mahadev Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/970 
dated 
08.12.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 09.01.2023 
& Granted for  01/04/2024 - 
31/03/2025 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31359385 
Dated:09/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52851764 
Dated:13/01/2024

250 Grant

56 Walia Stone Crushing Co., VPO 
Devdhar, Sub Tehsil Pratap 
Nagar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPC/C-
I/92/32 dated 
03.01.1992

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 25.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA21222433 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53644749 
Dated:25/01/2024

100 Grant

57 Kurukshetra Stone Crusher, 
Doiwala, Tehsil Chhachrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
1436 dated 
30.05.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 29.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA22609567 
Dated:02/02/2023 
&HSPCB/Consent/ 
: 
313129224YAMCT
OA54127654 
Dated:29/01/2024

200 Grant
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58 Panchkula Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/Noc/
3376 dated 
26.10.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 03.03.2023

HSPCB/Consent/ : 
313129223YAMCT
OA34056329 
Dated:03/03/2023

250 Grant

59 Jai Krishna Stone Crusher, 
Village Devdhar, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/805 
dated 
06.11.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 17.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31572629 
Dated:17/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52595481 
Dated:15/01/2024

250 Grant

60 Batra Stone Industries, Village 
Doiwala, Tehsil Chhachhrauli,  
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/4150 
dated 
20.03.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 27.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 18.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31940907 
Dated:27/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA54757329 
Dated:18/01/2024

200 Grant
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61 Gayatri Stone Crusher, Village 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
96/2364 
dated 
10.09.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 18.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA32707494 
Dated:24/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53045367 
Dated:18/01/2024

250 Grant

62 Him Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/50
21 dated 
24.12.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023 
& Granted for  01/04/2024- 
31/03/2025 dt. 15.01.2024,

HSPCB/Consent/ : 
313129223YAMCT
OA31361323 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52934453 
Dated:15/01/2024

250 Grant

63 Bala Sundri Stone Crusher, 
Village Ballewala, Tehsil 
Chhachrauli, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
3063 dated 
10.10.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023 
& Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31571538 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129223YAMCT
OA31571538 
Dated:18/01/2023

100 Grant
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64 Gaurav Stone Crusher, Village 
Ballewala,   Tehsil Chhachhrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/931 
dated 
08.12.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31395760 
Dated:18/01/2023

250 Grant

65 Kamal Stone Crusher, Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/105 
dated 
12.05.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA9738444 
Dated:02/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55182178 
Dated:12/02/2024

125 Grant

66 Godaveri Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/
165 dated 
06.06.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 09.01.2023 
& Granted for  01/04/2024 - 
31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31359195 
Dated:09/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52964136 
Dated:15/01/2024

250 Grant
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67 Jai Ganesh Stone Crusher, Village 
Ballewala,  Tehsil Chhachhrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/434 
dated 
06.02.1997

 Granted for  01/04/2023 - 
31/03/2024 dt. 27.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
O12612971 
Dated:27/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
O32224162 
Dated:12/02/2024

250 Grant

68 Shyam Stone Crushing Co., 
Village Doiwala, Tehsil 
Chhachrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/605
2 dated 
13.08.1993

Granted for 01/04/2023 - 
31/03/2024 dt. 25.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32151510 
Dated:25/01/2023

250 Grant

69 Balram Stone Crushing Co, 
Village Ballewala,  Tehsil 
Chhachrauli, District Yamuna 
Nagar.

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2004/1535 
dated 
19.03.2004

Granted for 01/04/2023 - 
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31394525 
Dated:13/01/2023

250 Grant
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70 Ambay Stone Crusher, Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/1237 
dated 
10.11.2003

 Granted  for 01/04/2023 - 
31/03/2024 dt. 18.01.2023 

&  Granted  for 01/04/2024 - 
31/03/2025 dt. 07.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31636670 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA54905143 
Dated:07/02/2024

250 Grant

71 Shri Ram Stone Crusher, Village 
Doiwala,   Tehsil Chhachhrauli, 
District Yamuna Nagar.

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
259 dated 
22.01.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 13.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 18.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31451318 
Dated:13/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53699873 
Dated:18/01/2024

250 Grant

72 Bhagwati StoneCrusher, Village 
Doiwala,   Tehsil Chhachhrauli, 
District Yamuna Nagar.

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/
414 dated 
27.08.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023 
& Granted for 01/04/2024 - 

31/03/2025
 dt. 29.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA11914281 
Dated:02/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA54133584 
Dated:29/01/2024

250 Grant
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73 Balaji Stone Crusher, Doiwala , 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/736 
dated 
24.10.2003

 Granted for 01/04/2023 - 
31/03/2024 dt. 10.01.2023 
&  Granted for 01/04/2024 - 
31/03/2025 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31297382 
Dated:10/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52595889 
Dated:13/01/2024

250 Grant

74 D.K. Stone Crusher, Doiwala, 
Tehsil Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/4195 
dated 
31.03.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 23.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 08.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31855155 
Dated:23/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55272955 
Dated:08/02/2024

250 Grant

75 Mohindra Stone Crusher, 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
528 dated 
15.02.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 13.01.2023 
& Granted for  01/04/2024 - 
31/03/2025 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31264728 
Dated:13/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52851939 
Dated:13/01/2024
,

250 Grant
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76 Haryana Stone Mills Pvt Ltd, 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPC/NOC/1
501 dated 
12.06.1996

 Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023 

&  Granted for  01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA7663675 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55305910 
Dated:12/02/2024

250 Grant

77 Hum Stone Crusher,  Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/772 
dated 
31.10.2003

 Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023,

HSPCB/Consent/ : 
313129223YAMCT
OA31395673 
Dated:18/01/2023

250 Grant

78 Jai Mata Stone Crusher, Doiwala , 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/966 
dated 
08.12.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 09.01.2023 
& Granted for  01/04/2024 - 
31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31359511 
Dated:09/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53081205 
Dated:15/01/2024

250 Grant
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79 Dhillo Stone Industries,  Village 
Mandewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/NOC/
261 dated 
22.01.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023 
& Granted for  01/04/2024 - 

31/03/2025
 dt. 28.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31518431 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53926175 
Dated:28/01/2024

200 Grant

80 SNEH STONE CRUSHER, Doiwala, 
Tehsil Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
1199 dated 
15.12.1995

Granted for  01/04/2023 - 
31/03/2024 dt. 15.01.2023

HSPCB/Consent/ : 
313129223YAMCT
O31293981 
Dated:15/01/2023

250 Grant

81 Jai Mata Di Stone Crusher(JK), 
Village Doiwala, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
3049 dated 
10.10.1996

Granted for 02/09/2021 - 
31/03/2026 dt. 02.09.2021

HSPCB/Consent/ : 
313129221YAMCT
OA14751703 
Dated:02/09/2021

180 Grant
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82 Batar Stone Industry, Village 
Doiwala, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/4154 
dated 
20.03.2003

Granted for 13/06/2023 - 
31/03/2024 dt. 13.06.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA36187309 
Dated:13/06/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55309240 
Dated:12/02/2024

200 Grant

83 Vaishno Stone Crusher, Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/
3000 dated 
07.02.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 09.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31394649 
Dated:09/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52807955 
Dated:15/01/2024

250 Grant

84 Krishna Stone Crushing Co.,  
Village Devdhar, Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/493
1 dated 
01.06.1993

 Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32235921 
Dated:24/01/2023

200 Grant

186

1268



85 KAVERI STONECRUSHER
 VILLAGE DEVDHAR, TEHSIL 
CHHACHHRAULI, Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/NOC/
1267 dated 
07.02.1995

Granted for  01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32157461 
Dated:02/02/2023

200 Grant

86 New Markanda Stone Crusher, 
Village Ballewala, PO Devdhar, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
1343 dated 
27.12.1995

Granted for  01/04/2023 - 
31/03/2024 dt. 15.03.2023 
& Granted for  01/04/2024 - 
31/03/2025 dt. 07.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA33721711 
Dated:15/03/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55179255 
Dated:07/02/2024

100 Grant

87 Shivalik StoneCrusher, Village 
Chuharpur Kalan, Tehsil 
Chhachhrauli, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
781 dated 
12.06.1998

Granted for 01/04/2023 - 
31/03/2024  dt. 15.01.2023 
& Granted for 01/04/2024 - 

31/03/2025
 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
O31293981 
Dated:15/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52638094 
Dated:13/01/2024

250 Grant
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88 Aggarwal Stone Crusher, Village 
Doiwala, Tehsil  KHIZRZBAD, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/871 
dated 
24.11.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCT
O31985423 
Dated:24/01/2023

250 Grant

89 Mehta Stone Crusher, Village 
Doiwala, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/4159 
dated 
20.03.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 03.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32229315 
Dated:03/02/2023

100 Grant

90 Patiala Stone Crusher, Village 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/761 
dated 
31.10.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 06.03.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32582446 
Dated:06/03/2023

250 Grant
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91 Neelkanth Stone Crushing Co. 
(Old name Surindra Stone 
Crusher Industries), Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/NOC/
96/2666 
dated 
24.09.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 13.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31451203 
Dated:18/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53286905 
Dated:13/01/2024

250 Grant

92 Jai Ganpati Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2004/1575 
dated 
22.03.2004

Granted for  01/04/2023 - 
31/03/2028 dt. 17.03.2023

HSPCB/Consent/ : 
313129223YAMCT
O34273763 
Dated:17/03/2023

250 Grant

93 Bhoomi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/1365 
dated 
26.02.2004

Granted for  01/04/2023 - 
31/03/2024 dt. 11.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31394871 
Dated:11/01/2023

200 Grant
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94 Parkash Stone Crusher, Village 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/105
8 dated 
04.01.1994

Granted for  01/04/2023 - 
31/03/2024 dt. 03.03.2023 
& Granted for  01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA33801997 
Dated:03/03/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55308903 
Dated:12/02/2024

250 Grant

95 Chandermani Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

Granted for 09/04/2023 - 
31/03/2028 dt. 09.04.2023

HSPCB/Consent/ : 
313129223YAMCT
OA35068713 
Dated:09/04/2023

250 Grant

96 Ravi Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2004/1501 
dated 
19.03.2004

Granted for 01/04/2023 - 
31/03/2024 dt. 16.01.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 15.01.2024

HSPCB/Consent/ : 
313129223YAMCT
OA31854215 
Dated:16/01/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA52807836 
Dated:15/01/2024

250 Grant
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97 Vasundhara Stone Crusher, 
Village Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPC/NOC/3
452 dated 
19.10.1996

 Granted for 01/04/2023 - 
31/03/2024 dt. 03.02.2023 
& Granted for 01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129223YAMCT
OA32235836 
Dated:03/02/2023 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55182716 
Dated:12/02/2024

200 Grant

98 Mohit Stone Crusher, Village 
Doiwala, P.O., Devdhar, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2003/4033 
dated 
24.02.1993

Granted for 23/08/2022 - 
31/03/2027 dt. 23.08.2022 

HSPCB/Consent/ : 
313129222YAMCT
OA26765903 
Dated:23/08/2022

500 Grant

99 Saraswati Stone Crusher, Village 
Ranipur, Teshil Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129217YA
MCTE368688
9 
Dated:10/01/
2017 

Granted for  01/04/2023 - 
31/03/2033 dt. 01.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32152282 
Dated:01/02/2023

100 Grant

191

1273



100 Bharat Construction Company 
(Stone Crusher),  Village 
Nathanpur, Tehsil Chhachhrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129217YA
MCTE387072
3 
Dated:31/03/
2017

Granted for 01/04/2019 - 
31/03/2029 dt. 05.05.19

HSPCB/Consent/ : 
313129219YAMCT
OA6483240 
Dated:05/05/2019

100 Grant

101 Ganpati Stone Crusher, Village- 
Ranipur, Tehsil- Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/
1367 dated 
03.08.2017

Granted for 01/04/2020 - 
31/03/2025 dt. 07.02.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7092076 
Dated:07/02/2020

450 Grant

102 Salsar Stone Crusher,
 Village Rulaheri, Tehsildar 
Bilaspur, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129216YA
MCTE349307
0 
Dated:30/12/
2016

Granted for 01/04/2023 - 
31/03/2028 dt. 27.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32154371 
Dated:27/01/2023

100 Grant

192

1274



103 Mansa Devi Stone Crusher, 
Village Rulaheri, Teshsil Bilaspur, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE349278
9 
Dated:06/01/
2017

Granted for 01/04/2022 - 
31/03/2027 dt. 21.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19218606 
Dated:21/01/2022

450 Grant

104 KDS Excavation and Mining Pvt 
Ltd, Village Milkra,Tehsil Bilaspur, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/
1535 dated 
05.09.2017

Granted for 28/10/2017 - 
31/03/2027 dt. 30.10.17

HSPCB/Consent/ : 
313129217YAMCT
OA4577153 
Dated:30/10/2017

1500 Grant

105 Krishna Stone Crusher and 
Screening Plant, Village Nagli-32, 
Tehsil Khizrabad, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/
1494 dated 
25.08.2017

Granted for 01/04/2021 - 
31/03/2026 dt. 06.01.2021

 HSPCB/Consent/ : 
313129221YAMCT
OA8619183 
Dated:11/02/2021

250 Grant

193

1275



106 Anant Stone Crusher Unit 3, 
Village- Bailgarh, Tehsil- 
Khizrabad, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/
1798 dated 
20.09.2017

Granted for 01/04/2020 - 
31/03/2025 dt. 11.02.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7219287 
Dated:11/02/2020

3200 Grant

107 Vikas Pruthi and Co, Village 
Bailgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE460499
5 
Dated:30/10/
2017

Granted for 01/04/2022 - 
31/03/2025 dt. 20.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19151056 
Dated:20/01/2022
,

3100 Grant

108 Shiv Shakti Stone Crusher, 
Village Majri Tapu, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE457306
0 
Dated:30/10/
2017

Granted for 01/04/2019 - 
31/03/2024 dt. 04.02.19

HSPCB/Consent/ : 
313129219YAMCT
O6178378 
Dated:04/02/2019

200 Grant

194

1276



109 Madhav Enterprises, Village Majri 
Tapu, Tehsil Jagadhri, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
318505017YA
MCTE466498
3 
Dated:09/11/
2017

Granted for 01/04/2022 - 
31/03/2024 dt. 29.04.2022

HSPCB/Consent/ : 
313129222YAMCT
OA22664968 
Dated:29/04/2022

200 Grant

110 Polla Screening and Stone 
Crusher Plant, Village Nagli 32, 
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE475454
4 
Dated:13/12/
2017

Granted for 08/02/2021 - 
31/03/2025 dt. 08.02.21

HSPCB/Consent/ : 
313129221YAMCT
OA9416031 
Dated:08/02/2021

1200 Grant

111 Vaishnavi Stone Crusher and 
Screening Plant (Stone Crusher) 
(Old name Chaudhary Stone 
Crusher,  Village Nagli 32, Tehsil 
Bilaspur  Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE470013
8 
Dated:20/11/
2017

Granted for 01/04/2022 - 
31/03/2025 dt. 29.04.2022

HSPCB/Consent/ : 
313129222YAMCT
OA22554715 
Dated:29/04/2022

250 Grant

195

1277



112 Mantra Devi Stone Crusher and 
Screening Plant, Village Rulaheri, 
Tehsildar Bilaspur, District 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE469897
8 
Dated:21/11/
2017

Granted for 01/02/2022 - 
31/03/2024 dt. 01.02.2022 
& Granted for 01/04/2024 - 
31/03/2025 dt. 12.02.2024

HSPCB/Consent/ : 
313129222YAMCT
OA19432828 
Dated:01/02/2022 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55456439 
Dated:12/02/2024

250 Grant

113 Green India Minerals Stone 
Crusher, Village- Nathanpur, 
Tehsil- Khizrabad, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/
1370 dated 
03.08.2017

Granted for 01/04/2023 - 
31/03/2028 dt. 18.01.2023

 HSPCB/Consent/ : 
313129223YAMCT
OA31606411 
Dated:18/01/2023

3150 Grant

114 Adhishtha Stone Crusher, Village 
Majri Tapu, Tehsil Jagadhri, 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE466328
9 
Dated:09/11/
2017

Granted for 01/04/2022 - 
31/03/2026 dt. 21.03.2022

HSPCB/Consent/ : 
313129222YAMCT
OA20622171 
Dated:21/03/2022

200 Grant

196

1278



115 Shree Baba Balaknath Stone 
Crusher, Village Nathanpur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE482308
6 
Dated:17/01/
2018

Granted for 01/04/2022 - 
31/03/2027 dt. 25.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19278896 
Dated:25/01/2022

300 Grant

116 Balaji Stone Crusher, Village 
Rulaheri, Tehsil Bilaspur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE475314
7 
Dated:15/12/
2017

Granted for 01/04/2022 - 
31/03/2025 dt. 29.04.2022

HSPCB/Consent/ : 
313129222YAMCT
OA22422538 
Dated:29/04/2022

250 Grant

117 Shiv Surya Stone Crusher and 
Screening Plant, Village 
Shergarh, Tehsil Bilaspur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE476451
0 
Dated:09/12/
2017

Granted for 01/04/2022 - 
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ : 
313129222YAMCT
O18851412 
Dated:20/01/2022

3000 Grant

197

1279



118 Yamuna Stone Crusher, 
Village Majri Tapu, Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129217YA
MCTE470181
2 
Dated:09/12/
2017

Granted for 01/04/2022 - 
31/03/2027 dt. 24.03.2022

HSPCB/Consent/ : 
313129222YAMCT
OA21409131 
Dated:24/03/2022

200 Grant

119 Haryana Stone Crusher, 
Village Majri Tapu, Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE480581
4 
Dated:20/03/
2018

Granted for 01/04/2022 - 
31/03/2027 dt. 01.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA18416434 
Dated:01/01/2022

250 Grant

120 Hazara Builder Group Stone 
Crusher, Village Belgarh, 
Khizrabad, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE501055
9 
Dated:02/02/
2018

Granted for 01/04/2022 - 
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19100970 
Dated:20/01/2022

200 Grant

198

1280



121 Rajiv Gupta and Company Stone 
Crusher,  Village Kanalsi Tehsil 
Jagadhri Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE499256
4 
Dated:30/01/
2018

Granted for 01/04/2022 - 
31/03/2025 dt. 13.04.2022

HSPCB/2022/2168
1316GRTCTO00 
Dated:13/04/2022

1250 Grant

122 Jai Shree Ram Stone Crusher, 
Village Kanalsi, Tehsil Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE514489
5 
Dated:09/03/
2018

Granted for 06/04/2023 - 
31/03/2025 dt. 06.04.2023

HSPCB/Consent/ : 
313129223YAMCT
O19793907 
Dated:06/04/2023

250 Grant

123 Him Putri Stone Crusher, Village 
Majri Tappu, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
318505018YA
MCTE494014
2 
Dated:12/02/
2018

Granted for 01/04/2022 - 
31/03/2027 dt. 10.02.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19515285 
Dated:10/02/2022
,

250 Grant

199

1281



124 Neelkanthstonecrusher and 
Screening Plant, Village Majri 
Tapu, Tehsil Jagadhri, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE505992
1 
Dated:22/02/
2018

Granted for 01/04/2023 - 
31/03/2028 dt. 18.02.2023

HSPCB/Consent/ : 
313129223YAMCT
O33437190 
Dated:18/02/2023
,

200 Grant

125 Shiva Stone Crusher and 
Screening Plant (Stone Crusher), 
Village Kanalsi, Tehsil Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
318505018YA
MCTE510793
4 
Dated:22/02/
2018

Granted for 01/04/2022 - 
31/03/2027 dt. 28.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19342059 
Dated:28/01/2022

200 Grant

126 Bharat Mata Stone and Screening 
Plant,  Village Ranipur, Tehsil 
Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE521861
3 
Dated:30/03/
2018

Granted for 01/04/2020-
31/03/2024 dt. 13.02.2020

HSPCB/2020/7201
329GRTCTO02 
Dated:13/02/2020

200 Grant

200

1282



127 Ambey Enterprises,  Village Majri 
Tapu,  Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE514409
1 
Dated:21/05/
2018

Granted for 01/04/2023 - 
31/03/2028 dt. 15.03.2023

HSPCB/Consent/ : 
313129223YAMCT
OA33437525 
Dated:15/03/2023

250 Grant

128 Himgiri Enterprises, Village 
Kanalsi, Jagadhri, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE521701
3 
Dated:10/04/
2018

Granted for  01/04/2023 - 
31/03/2028 dt. 25.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31328875 
Dated:25/01/2023

250 Grant

129 Hindustan Stone Aura, Ranipur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE519422
7 
Dated:30/03/
2018

Granted for 1/04/2021 - 
31/03/2024 dt. 11.02.2021 

HSPCB/2021/8477
361GRTCTO00 
Dated:11/02/2021

1250 Grant

201

1283



130 Jai Maa Vaishno 
Enterprises(Stone Crusher),  
Village Belgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE533880
9 
Dated:31/05/
2018

Granted for  01/04/2023 - 
31/03/2028 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31790805 
Dated:18/01/2023

250 Grant

131 SARWARA STONE CRUSHER
VILLAGE BELHARH, TEHSIL 
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE621993
2 
Dated:18/01/
2019

Granted for  01/04/2023 - 
31/03/2024 dt. 02.03.2023

HSPCB/Consent/ : 
313129223YAMCT
OA33473672 
Dated:02/03/2023

1500 Grant

132 Bala Ji Gurbani Stone Crusher, 
Village Belgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE512541
8 
Dated:20/03/
2018

Granted for 10/04/2019 - 
31/03/2024 dt. 13.04.19

HSPCB/Consent/ : 
313129219YAMCT
OA6490083 
Dated:13/04/2019

200 Grant

202

1284



133 SAT GURUDEV STONE CRUSHER, 
Village- Majri Tapu, Tehsil- 
Jagadhri,Distt - Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE624600
7 
Dated:22/02/
2019

Granted for  01/04/2023 - 
31/03/2026 dt. 07.02.2023

HSPCB/Consent/ : 
313129223YAMCT
O32052069 
Dated:07/02/2023

200 Grant

134 Ashirwad Stone Crusher, Village 
Rulaheri, Tehsil Bilaspur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE613435
3 
Dated:06/02/
2019

Granted for 09/05/2019 - 
31/03/2024 dt. 09.05.19

HSPCB/Consent/ : 
313129219YAMCT
OA6545138 
Dated:09/05/2019

200 Grant

135 VISHAVKARMA JI STONE 
CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE651804
0 
Dated:25/04/
2019

Granted for 17/10/2019 - 
31/03/2024 dt. 17.10.19

HSPCB/Consent/ : 
313129219YAMCT
O6975784 
Dated:17/10/2019

200 Grant

203

1285



136 Shri Balaji Hanuman Traders, 
Village Kanalsi, Tehsil Jagadhri
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE689214
1 
Dated:03/09/
2019

Granted for  01/04/2023 - 
31/03/2028 dt. 22.03.2023

HSPCB/Consent/ : 
313129223YAMCT
OA33782774 
Dated:22/03/2023

500 Grant

137 Jagdamba Stone Aggregates
Village Swabri, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE696344
9 
Dated:07/10/
2019

Granted for 06/11/2019 - 
31/03/2024 dt. 19.11.2019 
& Granted for 01/04/2024 - 
31/03/2029 dt. 28.01.2024

HSPCB/Consent/ : 
313129219YAMCT
OA6999434 
Dated:19/11/2019 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA53644090 
Dated:28/01/2024

250 Grant

138 S S Stone Crusher,  Village Majri 
Tapu Tehsil Jagadhri Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE495345
4 
Dated:19/01/
2018

Granted for 01/04/2023 - 
31/03/2025 dt. 01.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA32231878 
Dated:01/02/2023

399 Grant

204

1286



139 KRISHNA STONE CRUSHER
VILL.BANABAHADARPUR, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE680041
3 
Dated:22/08/
2019

Granted for  01/04/2023 - 
31/03/2028
 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCT
OA31760069 
Dated:24/01/2023

250 Grant

140 B.R. Stone Crusher
Village Rampur Gainda, Tehsil 
Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE664708
4 
Dated:10/07/
2019

Granted for 01/04/2022 - 
31/03/2027 dt. 28.01.2022

HSPCB/Consent/ : 
313129222YAMCT
OA19104180 
Dated:28/01/2022

200 Grant

141 Shri Ganesh Stone Crusher,
Village Ranipur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE531396
1 
Dated:01/06/
2018

Granted for 14/09/2020 - 
31/03/2025 dt. 14.09.2020 

HSPCB/Consent/ : 
313129220YAMCT
O7975670 
Dated:14/09/2020

2500 Grant

205

1287



142 KAMLESH STONE CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE497247
6 
Dated:30/01/
2018

Granted for 13/03/2020 - 
31/03/2024 dt. 13.03.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7419104 
Dated:13/03/2020

250 Grant

143 NEELKANTH STONE CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE742796
5 
Dated:28/02/
2020

Granted for 30/04/2020 - 
31/03/2025 dt. 01.05.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7500767 
Dated:01/05/2020

150 Grant

144 DEVDHAR ENTERPRISES, 
VILLAGE DEVDHAR, TEHSIL 
KHIZRABAD, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE576783
5 
Dated:02/12/
2018

Granted for 03/06/2020 - 
31/03/2025 dt. 04.06.2020

HSPCB/Consent/ : 
313129220YAMCT
O7635648 
Dated:04/06/2020

200 Grant

206

1288



145 SHREE SHIV SAI STONE 
CRUSHER
VILLAGE GOHRABANI, TEHSIL 
BILASPUR, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129219YA
MCTE558168
1 
Dated:27/03/
2019

Granted for  01/04/2023 - 
31/03/2025 dt. 07.02.2023

HSPCB/Consent/ : 
313129223YAMCT
O32265880 
Dated:07/02/2023

1250 Grant

146 Kamal Road Lines Stones and 
Screening (Stone), Village Nagli 
32, Tehsil Bilaspur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE525211
5 
Dated:05/08/
2020

Granted for 19/08/2020 - 
31/03/2025 dt. 20.08.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7994658 
Dated:20/08/2020

1250 Grant

147 Ganga Industries (Stone Crusher)
Village Belgarh, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE778592
4 
Dated:04/08/
2020

Granted for 28/08/2020 - 
31/03/2030 dt. 28.08.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8016905 
Dated:28/08/2020

3000 Grant

207

1289



148 Rudraya Stone Crusher
Village Belgarh, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE757943
7 
Dated:18/05/
2020

Granted for 28/08/2020 - 
31/03/2025 dt. 28.08.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7962921 
Dated:28/08/2020

1500 Grant

149 KHUSHI STONE CRUSHER
VILLAGE RAMPUR GAINDA, 
BILASPUR
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE793659
3 
Dated:11/08/
2020

Granted for 04/09/2020 - 
31/03/2025 dt. 04.09.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8067307 
Dated:04/09/2020

1000 Grant

150 SHRI SHASHANK SEKHAR STONE 
CRUSHER
VILLAGE MAJRI TAPU, YAMUNA 
NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE803233
2 
Dated:02/09/
2020

Granted for 29/09/2020 - 
31/03/2025 dt. 29.09.2020

HSPCB/Consent/ : 
313129220YAMCT
O8131743 
Dated:29/09/2020

600 Grant

208

1290



151 Surya Stone Crusher
Village Belgarh
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE806388
5 
Dated:21/09/
2020

Granted for 09/10/2020 - 
31/03/2025 dt. 09.10.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8180616 
Dated:09/10/2020

1500 Grant

152 GUJJAR STONE CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE742819
7 
Dated:05/03/
2020

Granted for 16/10/2020 - 
31/03/2025 dt. 16.10.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8198694 
Dated:16/10/2020

200 Grant

153 Rebuttal Stone Crusher
Village Belgarh Tehsil Pratap 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129219YA
MCTE659689
4 
Dated:29/06/
2019

Grante for 27/11/2020 - 
31/03/2025 dt. 27.11.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8287204 
Dated:27/11/2020

250 Grant

209

1291



154 Shree Harmilap Minerals, Village 
Ranipur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
318505020YA
MCTE843603
9 
Dated:18/12/
2020

Granted for 19/02/2021 - 
31/03/2025 dt. 19.02.2021

HSPCB/Consent/ : 
313129221YAMCT
OA9004524 
Dated:19/02/2021

1500 Grant

155 SHREE ENTERPRISES STONE 
CRUSHER AND SCREENING 
PLANT
Village-Swabdi, Tehshil-Bilaspur, 
District-Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE893031
9 
Dated:05/02/
2021

Granted for 19/02/2021 - 
31/03/2025 dt. 19.02.2021

HSPCB/Consent/ : 
313129221YAMCT
OA9713894 
Dated:19/02/2021

500 Grant

156 Shri Vinayak Minerals (Stone 
Crusher)
Village Ranipur, Tehsil- Bilaspur, 
Dist. Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE858733
4 
Dated:13/01/
2021

Granted for 22/03/2021 - 
31/03/2025 dt. 22.03.2021

HSPCB/Consent/ : 
313129221YAMCT
OA10026139 
Dated:22/03/2021

5000 Grant

210

1292



157 Jai Bajrang Bali Stone Crusher
Village Belgarh, YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129220YA
MCTE803149
0 
Dated:02/09/
2020

Granted for 09/04/2021 - 
31/03/2026 dt. 09.04.2021

HSPCB/Consent/ : 
313129221YAMCT
OA10173640 
Dated:09/04/2021

1250 Grant

158 Enginics Infra Private Limited 
(Stone Crusher)
Village Rulaheri Tehsil Bilaspur 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE870581
5 
Dated:02/02/
2021

Granted for 15/04/2021 - 
31/03/2026 dt. 15.04.2021

HSPCB/Consent/ : 
313129221YAMCT
OA11208668 
Dated:15/04/2021

3000 Grant

159 Hindustan Stone Crusher
Village Belgarh Tehsil Pratap 
Nagar
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE110192
21 
Dated:01/04/
2021

Granted for 16/04/2021 - 
31/03/2024 dt. 16.04.2021 
& Granted for 01/04/2024 - 
31/03/2029 dt. 12.02.2024

HSPCB/Consent/ : 
313129221YAMCT
OA11466331 
Dated:16/04/2021 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA55454599 
Dated:12/02/2024

399 Grant

211

1293



160 SHIV SHAKTI, village ghoro pipli 
tehsil jagadhri distt yamuna 
nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129221YA
MCTE944158
3 
Dated:19/02/
2021

Granted for 10/05/2021 - 
31/03/2024 dt. 10.05.2021 
& Granted for 01/04/2024 - 
31/03/2027 dt. 07.02.2024

HSPCB/Consent/ : 
313129221YAMCT
OA11391007 
Dated:10/05/2021 
& HSPCB/Consent/ 
: 
313129224YAMCT
OA57355716 
Dated:07/02/2024

500 Grant

161 GOBIND STONE CRUSHER, 
Village
Belgarh, YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE936276
8 
Dated:25/02/
2021

Granated for 14/07/2021 - 
31/03/2029 dt. 14.07.2021

HSPCB/Consent/ : 
313129221YAMCT
OA13057322 
Dated:14/07/2021

395 Grant

162 Jai Luxmi Minerals (Stone 
Crusher)
Village Mahiyudeenpur Tehsil 
Bilaspur Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE119206
53 
Dated:10/05/
2021

Granted for 16/07/2021 - 
31/03/2026 dt. 16.07.2021

HSPCB/Consent/ : 
313129221YAMCT
OA12708619 
Dated:16/07/2021

3000 Grant

212

1294



163 Har Gobind Industries (Stone 
Crusher)
Village Nagli 32 Tehsil Bilaspur 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE912468
9 
Dated:10/02/
2021

Granted for 12/08/2021 - 
31/03/2026 dt. 12.08.2021

HSPCB/Consent/ : 
313129221YAMCT
OA14529145 
Dated:12/08/2021

399 Grant

164 SURA BHAICHARA SCREENING 
PLANT AND STONE 
CRUSHER(STONE CRUSHER), 
Village-Ranipur
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE110184
39 
Dated:16/04/
2021

Granted for 12/08/2021 - 
31/03/2026 dt. 12.08.2021

HSPCB/Consent/ : 
313129221YAMCT
OA13589154 
Dated:12/08/2021

1600 Grant

165 ARYAVAARTA DEVELOPERS 
PRIVATE LIMITED(STONE 
CRUSHER)
Village-Ranipur
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE103041
20 
Dated:05/03/
2021

Granted for 17/08/2021 - 
31/03/2026 dt. 17.08.2021

HSPCB/Consent/ : 
313129221YAMCT
OA13854493 
Dated:17/08/2021

2000 Grant

213

1295



166 DM Stone Crusher, Village 
Belgarh Tehsil Pratap Nagar 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
318505021YA
MCTE143613
06 
Dated:02/08/
2021

Granted for 17/02/2022 - 
31/03/2026 dt. 18.02.2022

HSPCB/Consent/ : 
313129222YAMCT
OA20179364 
Dated:17/02/2022

2000 Grant

167 MAHADEV STONE CRUSHER., 
VILLAGE BELGARH, TEHSIL 
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129221YA
MCTE130799
72 
Dated:03/07/
2021

Granted for 19/04/2022 - 
31/03/2027 dt. 19.04.2022

HSPCB/Consent/ : 
313129222YAMCT
O21909588 
Dated:19/04/2022

500 Grant

168 Sandhu Stone Crusher,  Village 
Bellgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE540534
2 
Dated:11/07/
2018

Granted for 13/05/2022 - 
31/03/2027 dt. 13.05.2022

HSPCB/Consent/ : 
313129222YAMCT
OA23571987 
Dated:13/05/2022

1600 Grant

214

1296



169 Bala Ji Minerals (Stone Crusher), 
Village Belgarh Tehsil Pratap 
Nagar Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129221YA
MCTE137776
75 
Dated:16/07/
2021

Granted for  18/02/2023 - 
31/03/2027 dt. 18.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA33047525 
Dated:18/02/2023

2000 Grant

170 Bhagat Singh Stone Crusher,
 Village Belgarh, Tehsil Pratap 
Nagar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129221YA
MCTE137777
77 
Dated:16/07/
2021

Granted for 18/02/2023 - 
31/03/2027

 dt. 18.02.2023

HSPCB/Consent/ : 
313129223YAMCT
OA33693348 
Dated:18/02/2023

2000 Grant

171 Satluj Stone Crusher, Village 
Mahiyudinpur, Tehsil Bilaspur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE514788
9 
Dated:09/03/
2018

Granted for 16/05/2018 - 
31/03/2028 dt. 30.05.2018

HSPCB/Consent/ : 
313129218YAMCT
OA5314511 dt. 
30.05.18

1250 Grant

215

1297



172 Dahiya and Company Screening 
Plant (Stone Crusher), Village 
Mahiyudeenpur Tehsil Bilaspur 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129220YA
MCTE833965
8 
Dated:20/11/
2020

Granted for 25/02/2021 - 
31/03/2025 dt. 25.02.2021

HSPCB/Consent/ : 
313129221YAMCT
OA8829144 
Dated:25/02/2021

399 Grant

173 Deep Screening Plant and Stone 
Crusher
Village Mahiyudeenpur Tehsil 
Bilaspur Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129221YA
MCTE845130
5 
Dated:13/01/
2021

Granted for 05/03/2021 - 
31/03/2025 dt. 05.03.2021

HSPCB/Consent/ : 
313129221YAMCT
OA9254923 
Dated:05/03/2021

396 Grant

174 CHAUDHARY INDUSTRIES
 Village Mahiyudinpur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129220YA
MCTE795983
7 
Dated:14/08/
2020

Granted for 21/08/2020 - 
31/03/2025 dt. 21.08.2020

HSPCB/Consent/ : 
313129220YAMCT
O8036013 
Dated:21/08/2020

3500 Grant
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175 Jai bhole stone crusher
Village Mahiyudeenpur
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129220YA
MCTE816978
1Dated:30/09
/2020

Granted for 01/04/2022 - 
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ : 
313129022YAMCT
OA18956358 
Dated:20/01/2022

250 Closed by its 
own

176 Khan Screening and Stone 
Crusher Co, Village Taharpur 
Kalan, Tehsil Chhachrauli, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129216YA
MCTE327571
1 
Dated:09/08/
2016

Granted for 11/01/2024 - 
31/03/2025 dt. 11.01.2024

HSPCB/Consent/ : 
313129224YAMCT
OA51606514 
Dated:11/01/2024

390 Closed by its 
own

177 Chaudhary Brother Stone Crusher 
(old name New India 
construction) , Vill Ballewala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

Granted for 30/06/2021 - 
31/03/2022 dt. 30.06.2021

HSPCB/Consent/ : 
313129221YAMCT
OA12599755 
Dated:30/06/2021

100 Closed by its 
own
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178 Sohi Stone Crushing Industry,  
Village Ballewala, Chhachharauli, 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
3185 dated 
11.10.1996

 Granted for 11/05/2022 - 
31/03/2023 dt. 15.04.2022

HSPCB/Consent/ : 
313129222YAMCT
OA22450917 
Dated:15/04/2022

250 Closed by its 
own

179 Salasar Enterprises,
Village Nathanpur, Tehsil 
Chhachhrauli, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129216YA
MCTE335756
3 
Dated:10/10/
2016

Granted for 01/04/2019 - 
31/03/2024 dt. 12.06.19

HSPCB/Consent/ : 
313129219YAMCT
OA6564510 
Dated:12/06/2019

100 Closed by its 
own

180 Shree Enterprises,  Village Majri 
Tapu, Tehsil Jagadhri , Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE502263
1 
Dated:30/01/
2018

Granted for 01/04/2019 - 
31/03/2024 dt. 12.06.19

HSPCB/Consent/ : 
313129219YAMCT
OA6564510 
Dated:12/06/2019

100 Closed by its 
own
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181 Pankaj Trading Company (old 
name Beniwal Construction 
Works, Village Ranipur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. 
HSPCB/Conse
nt/ : 
313129218YA
MCTE519377
6 
Dated:30/03/
2018

Granted for 11/05/2018 - 
31/03/2023 dt. 30.05.2018

HSPCB/Consent/31
3129218YAMCTOA
5213080 dt. 
30.05.18

1250 Closed by its 
own

182 Aggarwal Stone Crusher, Village 
Ranipur, Khasra No. 
44//24,25,47//4,5,  Tehsil 
Bilaspur, Distt. - Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE484085
0 
Dated:09/01/
2018

Granted for 01/04/2020 - 
31/03/2023 dt. 11.02.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7279663 
Dated:11/02/2020

1250 Closed by its 
own

183 Hind Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
96/1900 
dated 
16.07.1996

Granted for  05/07/2018 - 
31/03/2023 dt. 06.07.18 

HSPCB/Consent/ : 
313129218YAMCT
OA5392090 dt. 
06.07.18

3000 Closed by its 
own
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184 Garg Stone Crusher, V.P.O 
Gulabgarh, Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/TAC/8
8/1348 dated 
24.06.1991

Granted for 11/05/2021 - 
10/05/2022 dt. 04.06.2021

HSPCB/Consent/ : 
313129221YAMCT
OA11720210 
Dated:04/06/2021
,

250 Closed by its 
own

185 Keshav Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
2004/
1571 dated 
22.03.2004

Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7634282 
Dated:26/05/2020

250 Closed by its 
own

186 Yamuna Stonecrusher,  Village 
Chuharpurkalan, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

 Granted for 11/05/2020 - 
10/05/2021 dt. 25.05.2020 

HSPCB/Consent/ : 
313129220YAMCT
OA7620976 
Dated:25/05/2020
,

250 Closed by its 
own
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187 Durga StoneCrusher,  Village 
Chuharpur Kalan, Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

 Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7634214 
Dated:26/05/2020
,

250 Closed by its 
own

188 Jagdamba Stone Crusher, Village 
Doiwala, Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2004/
1484 dated 
17.03.2004

Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCT
OA7621656 
Dated:26/05/2020

250 Closed by its 
own

189 Shiv Shankar Stone Industries, 
Vill Kohliwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/94/173-
74 dated 
10.10.1994

Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCT
O7634179 
Dated:26/05/2020

250 Closed by its 
own
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190 Anant Stone Crusher, Vill 
Aryanwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/
676 dated 
20.03.1996

Granted for 20/10/2020 - 
10/05/2021 dt. 22.10.2020

HSPCB/Consent/ : 
313129220YAMCT
OA8120395 
Dated:22/10/2020

100 Closed by 
Board 

191 Mohit Stone Crusher, Village 
Kohliwala, P.O., Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2004/
1305 dated 
19.11.2004

Granted for 11/05/2020 To 
10/05/2021 dt. 03.06.2020

HSPCB/2020/7633
159GRTCTO00 
Dated:03/06/2020

200 Closed By 
Board

192 Kamboj Gram Udyog Mandal,  
Village Ballewala, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/688
6 dated 
01.02.1994

Granted for 11/05/2020 - 
10/05/2021 dt. 06.07.2020 

HSPCB/Consent/ : 
313129220YAMCT
O7728737 
Dated:06/07/2020

500 Closed By 
Board
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193 Jamna Gram Udyog Mandal, 
Ballewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/93/NO
C/6811 dated 
27.12.1993

Granted for 11/05/2019 - 
10/05/2020 dt. 02.07.19

HSPCB/Consent/ : 
313129219YAMCT
OA6687279 
Dated:02/07/2019

100 Closed By 
Board

194 Maa Bhanbhori Devi Stone 
Crusher (Old name Malik Stone 
and Screening Plant), Village 
Gorabani, Tehsil Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE539445
5 
Dated:27/06/
2018

Granted for 11/05/2019 - 
10/05/2020 dt. 14.08.19

HSPCB/Consent/ : 
313129219YAMCT
OA6735031 
Dated:14/08/2019

200 Closed by 
Board

195 Sai Stone Crusher, Village Nagli-
32, PO DAYALGARH, Tehsil 
Bilaspur, District Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE539323
0 
Dated:08/06/
2018

Granted for 04/02/2019 - 
31/03/2022 dt. 22.03.19

HSPCB/Consent/ : 
313129219YAMCT
OA6330800 
Dated:22/03/2019

500 Closed by 
Board

223

1305



196 Bhagwati Stone and Screening 
(Stone Crusher), Village Nagli 32, 
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129219YA
MCTE652132
4 
Dated:29/04/
2019

Granted for 19/12/2018 - 
31/03/2027 dt. 18.01.19

HSPCB/Consent/ : 
313129219YAMCT
OA6124484 
Dated:18/01/2019

200 Closed by 
Board

197 Hans Stone and Screening (Stone 
Crusher), Village Nagli 32, Tehsil 
Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Not 
applicable. 
Prosecution 
action has 
already been 
taken by this 
office for past 
violation.

Granted for 03/06/2019 - 
31/03/2024 dt. 04.06.19

HSPCB/Consent/ : 
313129219YAMCT
OA6609881 
Dated:04/06/2019

200 Closed by 
Board

198 R.R. Stone Crusher, Village- Nagli-
32, Tehsil- Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129017YA
MCTE467472
2 
Dated:17/11/
2017

Granted for 01/04/2022 - 
31/03/2024 dt. 14.02.2022

HSPCB/Consent/ : 
313129222YAMCT
O7397205 
Dated:14/02/2022

2000 Closed by 
Board
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199 Bajrangi Stone Crusher, Village 
Mhiudeenpur, Tehsil Bilaspur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE512652
2 
Dated:28/03/
2018

Closed by Board, Granted for 
13/02/2021 - 31/03/2023 
dt. 13.02.2021

HSPCB/Consent/ : 
313129221YAMCT
OA9711824 
Dated:13/02/2021

1250 Closed by 
Board

200 JRV Stone Crusher, Village Majri 
Tapu, Jagadhri, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is 
avialable in 
the official 
record.

Closed by Board Closed by Board -- Closed by 
Board

201 New Shree Guru Nanak Stone 
Crusher, Village Rampur Khadar, 
Tehsil Khizrabad, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129217YA
MCTE457152
5 
Dated:02/12/
2017

Granted for  08/02/2018 - 
31/03/2027 dt. 10.02.18

HSPCB/Consent/ 
332928YAMCTOA8
21042 dt. 
10.02.18

3100 Closed by 
Board
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202 Guru Kirpa Enterprises (Stone 
Crusher), Village Rampur Khadar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE479093
9 
Dated:09/01/
2018

Granted for 03/05/2018-
31/03/2022 dt. 10.05.2018

HSPCB/Consent/31
3129218YAMCTO5
280664 dt. 
10.05.18

250 Closed by 
Board

203 Om Sai Stone Crusher, Village 
Rampur Khadar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

 
HSPCB/Conse
nt/ : 
313129217YA
MCTE480984
7 
Dated:19/12/
2017

Granted for 24/01/2018 - 
31/03/2022 dt. 06.02.18)

HSPCB/Consent/ 
313129218YAMCT
O 4951679 dt. 
06.02.18

200 Closed by 
Board

204 Yamuna Industry (Stone Crusher) 
Village Ibrahimpur, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Conse
nt/ : 
313129218YA
MCTE520212
6 
Dated:22/03/
2018

Granted for 05/04/2018-
31/03/2028 dt. 19.04.18

HSPCB/Consent/: 
313129218YAMCT
OA 5256688 dt. 
19.04.18

200 Closed by 
Board
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Sr. No. Name of Unit Imposed by 
NGT

Imposed by HSPCB Pending Deposited Remarks

1 Development Strategies India 
Pvt. Ltd., Village Pobari, Tehsil 
Radaur, Pobari Block/ YNR B-11 
District Yamuna Nagar

2.5 Crore --- 1 Crore 1.5 Crore EC imposed by Hon'ble NGT in OA No. 
150/2021 titled as Anish Versus Union 
of India & Ors. However, the mining 
activities are stopped/non operational.

2 Delhi Royalty Company, Village 
Kohliwala, Block YNR B-21&22, 
Tehsil Chhachrauli,  District 
Yamuna Nagar

4.2 Crore --- 4.2 Cores --- EC imposed by Hon'ble NGT in OA No. 
150/2021 titled as Anish Versus Union 
of India & Ors. However, the mining 
activities are stopped/non operational.

3 Mubarikpur Royalty Company, 
Bailgarh South Block YNR B2, 
Tehsil Chhachhrauli, District 
Yamuna Nagar

12 Crore --- 12 Crore --- EC imposed by Hon'ble NGT in OA No. 
150/2021 titled as Anish Versus Union 
of India & Ors. However, the mining 
activities are stopped/non operational.

4 Kawaljeet Singh Batra, 
Village Galauri, Sadhaura, Block 
39, District Yamuna Nagar

--- 1.4247739 Crore --- --- The said unit has obtained Stay Order 
from Appelate Authority of Mining 
Department as well as HSPCB.

Para No. 7 (j) Details of amount of environment compensation imposed, recovered and utilized for restoration of environment:- 
Details is as under:-

Annexure-VIII
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Sr. No. Police Station Area Memo No./Date Matter/Place of Occurrence Name of the Officer FIR (No./Date)

1 Sadhaura Asgarpur 478/24.02.2021 Illegal pit near M/s Deep Associates Screening Plant Neeraj Kumar 45/25.02.2021
2 Sadhaura Galauri 480/24.02.2021 Illegal pit on main road in front of M/s Shree Ram Screening Plant Neeraj Kumar 42/25.02.2021
3 Sadhaura Galauri 482/24.02.2021 Illegal pit on Sadhaura-Kala Amb main road Neeraj Kumar 37/25.02.2021
4 Sadhaura Galauri 484/24.02.2021 Illegal pit in the agricultural fields near factory Neeraj Kumar 38/25.02.2021
5 Sadhaura Galauri 486/24.02.2021 Illegal pit inside factory (near Screening Plant) Neeraj Kumar 44/25.02.2021
6 Sadhaura Galauri 488/24.02.2021 Illegal pit near main road bridge or room in the field Neeraj Kumar 39/25.02.2021
7 Sadhaura Galauri 490/24.02.2021 Illegal pit near M/s Shree Ram Screening Plant Neeraj Kumar 41/25.02.2021
8 Sadhaura Galauri 492/24.02.2021 Illegal pit near sugarcane fields Neeraj Kumar 43/25.02.2021
9 Sadhaura Galauri 3838/15.09.2021 Illegal pit near M/s Ekta Screening Plant Neeraj Kumar 249/12.10.2021
10 Sadhaura Galauri 4053/04.10.2021 Old Pit by DG Team Arun Kumar
11 Sadhaura Nizampur 393/15.02.2023 Illegal pit near M/s Shree Ram Screening Plant (MDL-1118) Arun Kumar 40/15.02.2023
12 HSEnB Ambala Galauri 2496/15.11.2023 Illegal mining and operation of screening units (M/s Shree Ram-1118 & M/s Yuvraj Cons.-1034) Om Dutt Sharma 107/20.01.2024

13 Bilaspur Bhagwanpur 9701/8.04.2021 Illegal pit near M/s MKG Screening Plant Neeraj Kumar
14 Bilaspur Bhattuwala 1029/12.04.2021 Illegal pit near M/s Balaji Screening Plant Aman 167/14.06.2021
15 Bilaspur Bhattuwala 1021/12.04.2021 Illegal pit near Dhanaura Aman 168/14.06.2021
16 Bilaspur Bhattuwala 1025/12.04.2021 Illegal pit near M/s Shiv Stone Crusher Aman 169/14.06.2021
17 Bilaspur Bhattuwala 1029/12.04.2021 Illegal pit near M/s Shivalik Screening Plant Aman 170/14.06.2021
18 Bilaspur Bhattuwala 1033/12.04.2021 Illegal pit near M/s Balaji Screening Plant Aman 167/14.06.2021
19 Bilaspur Bhattuwala 1037/12.04.2021 Illegal pit near M/s Balaji Screening Plant Aman 166/14.06.2021
20 Bilaspur Bhagwanpur 3280/29.07.2021 Illegal mining in Shamlat Bhumi Neeraj Kumar 227/30.07.2021
21 Bilaspur Bhattuwala 5082/05.08.2021 Panchayati Land Aman 337/16.10.2021
22 Bilaspur Bhattuwala 5082/08.10.2021 Panchayati Land Aman 337/16.10.2021
23 Bilaspur Bhagwanpur 382/10.02.2022 Panchayati Land Gurjeet Singh
24 Bilaspur Bhagwanpur 670/07.03.2022 Panchayati Land Arun Kumar 101/12.03.2022
25 Bilaspur Bhagwanpur 1131/15.04.2022 CMFS Visit in Bhagwanpur Area Rohit Singh 211/08.06.2022
26 Bilaspur Bhagwanpur 2005/04.05.2022 Illegal mining in near Shamsan Ghat Arun Kumar
27 Bilaspur Dhanaura 2247/26.05.2022 Illegal pit near Aara on Ranjitpur to Himachal Road. Arun Kumar 227/19.06.2022
28 Bilaspur Dhanaura 2239/04.07.2022 Illegal purchase by M/s Kaluwas Cons. Co. Rajiv Dhiman 265/14.07.2022
29 Bilaspur Bhattuwala 2951/09.08.2022 Panchayati Land Anil Kumar
30 Bilaspur Bhagwanpur 3096/12.09.2022 Panchayati Land + M/s Shree Gorakh S. Plant (MDL-1421) Arun Kumar 350/16.09.2022
31 Bilaspur Bhagwanpur 3475/15.11.2022 Illegal mining by M/s Shree Gorakh S. Plant (MDL-1421) Arun Kumar 421/16.11.2022
32 Bilaspur Bhagwanpur 3717/10.12.2022 Illegal mining by M/s SSK Screening Plant (MDL-1451) Aman 450/10.12.2022
33 HSEnB Ambala Bhattuwala 2424/06.11.2023 Illegal mining in panchayati land of Vill. Bhattuwala Rohit Singh

34 Bilaspur Ranipur 2261/17.05.2021 Illegal pit near M/s Balaji Screening Plant Neeraj Kumar
35 Sadhaura Pammuwala 3731/07.09.2021 Panchayati Land Neeraj Kumar
36 Bilaspur Kathgarh 47/06.01.2022 Against Land Owners Aman 11/10.01.2022
37 Bilaspur Ranjitpur 731/09.03.2022 &

549/25.02.2022
Panchayati Land Aman 98/11.03.2022

38 Bilaspur Gadwali 684/07.03.2022 Panchayati Land Arun Kumar
39 Bilaspur Shergarh 683/07.03.2022 Against Land owners Arun Kumar
40 Bilaspur Ranipur 3191/22.09.2022 Illegal mining by or near M/s Hissar S. Plant (MDL-1026) Arun Kumar 357/24.09.2022
41 Bilaspur Ranipur 3196/22.09.2022 Illegal trading by M/s Hindustan Stone Aura (L-173) Arun Kumar 359/24.09.2022
42 Bilaspur Ranipur 3201/22.09.2022 Illegal trading by M/s Aggarwal Stone Crusher & S. Plant (L-142, MDL-450) Arun Kumar 358/24.09.2022
43 Bilaspur Ranipur 264/31.01.2023 Illegal trading by M/s Shiv Kripa Screening Plant (MDL-1053) Rajesh Sangwan 54/16.02.2023
44 Bilaspur Ranipur 851/06.04.2023 Regarding illegal Cancellation of e-Rawaana Arun Kumar 131/06.04.2023
45 Bilaspur Swabri 1446/07.06.2023 Illegal mining by M/s Dhanda Screening Plant (MDL-1025) Rohit Singh 206/07.06.2023
46 Bilaspur Gohrabani 2090/29.09.2023 Illegal mining against M/s RR Stone Crusher (MDL-1227) & M/s Vaishnavi S. Plant (MDL-1006) Rohit Singh 376/01.10.2023
47 HSEnB Ambala Gadwali 2135/05.10.2023 Illegal mining in Garhwali (Complaint by Sarpanch Rohit) Om Dutt Sharma 15/08.11.2023
48 Bilaspur Ranipur CMFS/10.10.2023 Illegal trading by M/s Shakumbhari Screening Plant (MDL-1159) SI Rajesh Kumar 389/12.10.2023
49 Bilaspur Ranipur 2321/19.10.2023 Misuse of e-Rawaana portal M/s Shakumbhari S. Plant (MDL-1159) Om Dutt Sharma
50 Sadhaura Shivalik Hills, Pammuwala SPL-1/30.12.2023 Illegal Mining of clay in lower shivalik hills, Pammuwala Rohit Singh 01/01.01.2024

51 Chhachhrauli Maddipur 497/24.02.2021 Illegal pit near M/s Shiva Screening Plant Neeraj Kumar
52 Chhachhrauli Maddipur 833/27.03.2021 Illegal mining in River near M/s Bajrangi Screening Plant Neeraj Kumar
53 Chhachhrauli Jaitpur/Taharpur 952/07.04.2021 Illegal mining in River (SV to RR) Neeraj Kumar 110/19.04.2021
54 Chhachhrauli Jaitpur 948/07.04.2021 Jaitpur to River Neeraj Kumar 112/20.04.2021
55 Chhachhrauli Maddipur 3604/25.08.2021 BDPO Numberdar, Panchayati Land Neeraj Kumar
56 Chhachhrauli Maddipur 3641/30.08.2021 Illegal pit near M/s Choudhary Industries Rohit Singh 
57 Chhachhrauli Maddipur 3926/22.09.2021 Illegal pit near M/s Radhey-Radhey S. Plant Rohit Singh 
58 Chhachhrauli Maddipur 3937/24.09.2021 Illegal pit near M/s Bajrangi S. Plant Rohit Singh
59 Chhachhrauli Maddipur 3940/24.09.2021 Illegal pit near M/s Deep S. Plant Aman
60 Bilaspur Taharpur 35/05.01.2022 Panchayati Land Gurjeet Singh
61 Bilaspur Nagli-32 933/28.03.2022 Nagli Sarpanch & Private Land (SDO Irrigation Vinod Kumar) Rajiv Dhiman

Complaints lodged by the Mining Department regarding illegal mining/trading by various units in the District Yamunanagar (2021-2023, Total: 133)

Galauri Zone (Total Complaints: 12)

Nagli 32-Taharpur-Jaitpur-Maddipur Area (Total Complaints: 20)

Bhattuwala Panchayati Land-Dhanaura/Bhagwanpur Area (Total Complaints: 21)

Pammuwala Area-Ranjitpur/Ranipur Zone (Total Complaints: 17)
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62 Bilaspur Nagli-32 939/28.03.2022 Aslam Khan Vs. State of Haryana (SDO Irrigation Vinod Kumar) Rajiv Dhiman 229/19.06.2022
63 Bilaspur Nagli-32 3430/10.11.2022 Illegal trading by M/s RR Stone Crusher S. Plant (MDL-1227) Arun Kumar 431/24.11.2022
64 Bilaspur Nagli-32 366/10.02.2023 Illegal minign near M/s Anshika Screening Plant Arun Kumar 55/17.02.2023
65 Bilaspur Nagli-32 644/16.03.2023 BBG Screening Plant (MDL-1329), Sh. Sataar and Sh. Dinu S/o Laaldeen Aman 104/16.03.2023
66 Bilaspur Nagli-32 1202/16.05.2023 Illegal mining by M/s RR Stone Crusher (L-137, MDL-1227) Arun Kumar 176/16.05.2023
67 Bilaspur Maddipur 1237/18.05.2023 Illegal mining by Loader/Machine & M/s Bajrangi Stone Crusher (L-167) Arun Kumar 140/19.05.2023
68 Chhachhrauli Jaitpur 1807/17.08.2023 Illegal mining at Jaitpur 40X60X10 ft. Om Dutt Sharma
69 Chhachhrauli Mohiyudeenpur SPL-1/02.09.2023 Illegal mining at M/s Satluj Screening Plant (MDL-1369) Rohit Singh 269/02.09.2023
70 Chhachhrauli Taharpur Kalan - HC Virender Case (Illegal Transportation) HC Virender 283/11.09.2023

71 Partapnagar Begumpur 5065/06.10.2021 & 
6028/12.10.2021

Canal Pit Rohit Singh/Aman 246/12.10.2021

72 Partapnagar Doiwala 9054/18.11.2021 Illegal mining at the site of old M/s Goel Unit-I S. Plant Rohit Singh 272/20.11.2021
73 Partapnagar Ballewala 9058/18.11.2021 Illegal mining at the site of M/s Unitech S. Plant Rohit Singh 270/19.11.2021
74 Partapnagar Bahadarpur 388/10.02.2022 BDPO Panchayati Land Gurjeet Singh 29/20.02.2022
75 Partapnagar Dandipur 694/08.03.2022 Private Land Rohit Singh 
76 Partapnagar Doiwala/Ballewala 1836/25.04.2022 Illegal mining at dismantled M/s Vishwakarma Unit and backside M/s Ambey Stone crusher Aman 82/28.04.2022
77 Partapnagar Dekriwala 2205/20.05.2022 Old pit near government school Aman
78 Partapnagar Ballewala 3108/13.09.2022 Illegal trading by M/s Vardhman S. Plant (MDL-355) Rajesh Sangwan 203/14.09.2022
79 Partapnagar Ballewala 3112/13.09.2022 Illegal trading by M/s Khalsa S. Plant (MDL-383) Rajesh Sangwan 204/14.09.2022
80 Partapnagar Ballewala 3155/19.09.2022 Illegal mining/trading by M/s Vikas Pruthi S. Plant (MDL-340) Rajesh Sangwan 206/19.09.2022
81 Partapnagar Bahadarpur 3492/17.11.2022 Panchayati Land Bahadarpur Aman 254/19.11.2022
82 Chhachhrauli Malikpur Khadar 3576/26.11.2022 Illegal mining by M/s SJ Screening Plant (MDL-484) and land owner Aman 285/27.11.2022
83 Partapnagar Ballewala 714/22.03.2023 Pit at the site of M/s Chaudhary Brother Stone Crusher(L-15), Ballemajra Rohit Singh 69/23.03.2023
84 Chhachhrauli Jaidhri Naka 791/01.04.2023 Illegal activity at Jaidhri Naka Aman 98/01.04.2023
85 Partapnagar Ballewala 1232/18.05.2023 Illegal issunace of e-Rawaana by M/s Paras Washing Plant (MDL-317) Aman 104/18.05.2023
86 Partapnagar Begampur 1441/07.06.2023 Illegal pit near Hydelchannel and M/s Krishna Screening Plant (MDL-391) Aman 116/11.06.2023
87 Chhachhrauli Chachhrauli 1939/08.09.2023 MG Madan Case (Illegal Transportation Case) Rohit Singh 279/09.09.2023
88 HSEnB Ambala Devdhar 2113/04.10.2023 Illegal mining near Devdhar P. F. (Chhachhrauli S. C. & Sushil Chaudhary S. P.) Om Dutt Sharma 17/08.11.2023

89 Partapnagar Tajewala 862/31.03.2021 Panchayati Land Neeraj Kumar
90 Partapnagar Tajewala 2360/24.05.2021 BDPO Panchayati Land Neeraj Kumar 151/25.05.2021
91 Partapnagar Tajewala 2491/02.06.2021 BDPO Panchayati Land Neeraj Kumar 166/09.06.2021
92 Partapnagar Tajewala 392/10.02.2022 BDPO Panchayati Land Gurjeet Singh 30/20.02.2022
93 Partapnagar Nainawali 1838/25.04.2022 Illegal mining near Shamshan Ghat Aman 79/26.04.2022
94 Partapnagar Tajewala 1840/25.04.2022 Panchayati Rangdan Bans Aman 80/27.04.2022
95 Partapnagar Tajewala 2593/22.06.2022 Illegal mining near Tajewala Village Gurjeet Singh 121/23.06.2022
96 Partapnagar Nainawali 2595/22.06.2022 In Village Nainawali (through villagers on munawar khan) Aman
97 Partapnagar Nainawali 3085/09.09.2022 Panchayati Land + by M/s Falak S. Plant (MDL-1427) Aman 200/12.09.2022
98 Partapnagar Tajewala 348/09.02.2023 Illegal mining by M/s Falak Screening Plant (MDL-1427) Aman 33/10.02.2023
99 HSEnB Ambala Nainawali 2115/04.10.2023 Illegal mining in Vill. Nainawali (220x90x40 ft.) 12//6/1, 24/2 Om Dutt Sharma 16/08.11.2023

100 Partapnagar Belgarh 2507/03.06.2021 Against UP Contractors Neeraj Kumar 163/03.06.2021
101 Partapnagar Belgarh 5086/08.10.2021 Illegal mining by M/s Panwar S. Plant Aman 267/19.11.2021
102 Partapnagar Belgarh 9232/07.12.2021 Illegal mining backside of M/s Bhaichara Screening Plant Aman 289/12.10.2021
103 Partapnagar Belgarh 9237/07.12.2021 Illegal mining in front of Mandir Aman
104 Partapnagar Belgarh 9243/07.12.2021 Illegal mining adjacent to new screening plant Aman
105 Partapnagar Belgarh 9228/07.12.2021 Backside of Goodwill Screening Plant, Hindustan Screening Plant & Har-Har Mahadev Screening Plant Aman 287/11.12.2021
106 Partapnagar Belgarh 9247/07.12.2021 Illegal mining in front of new screening plant on Majehadwala to Belgarh road. Aman
107 Partapnagar Mandewala 88/11.01.2022 Against Land Owners Aman 06/13.01.2022
108 Partapnagar Kanyawala 231/28.01.2022 BDPO Panchayati Gurjeet Singh
109 Partapnagar Belgarh 571/25.02.2022 Along with irrigation dept. at the backside of M/s Yamuna ji screening plant. Aman 61/08.03.2022
110 Partapnagar Belgarh 645/03.03.2022 Irrigation bund (JE Rahul) Aman
111 Partapnagar Belgarh 732/09.03.2022 Against M/s Guru Nanak Minerals Aman
112 Partapnagar Belgarh SPL-1/12.03.2022 Backside of Goodwill Screening Plant, Hindustan Screening Plant & Har-Har Mahadev Screening Plant Aman
113 Partapnagar Belgarh 2088/11.05.2022 Backside of Goodwill, Hindustan & Har-Har Mahadev Screening Plant (Krishan Kumar Gupta Case) Rohit Singh 97/02.06.2022
114 Partapnagar Belgarh 3226/29.09.2022 Against M/s Avrest S. Plant (MDL-1168) Aman 216/30.09.2022
115 Partapnagar Belgarh 3301/18.10.2022 Illegal trading by M/s Om Guru S. Plant (MDL-1154) Aman 226/14.10.2022
116 Partapnagar Devdhar, Ballemajra & Belgarh 3346/18.10.2022 Injection of negative entry by Khalsa, Vardhman & Vandematram Aman 232/19.10.2022
117 Partapnagar Belgarh 3173/20.09.2022 & 

695/20.03.2023
Illegal mining by M/s Navdurga S. Plant (MDL-1255) Rajesh Sangwan 66/21.03.2023

118 Pratapnagar Belgarh 1353/31.05.2023 Against M/s Rebuttal Stone Crusher (L-1142) + forged e-Rawaana Aman 111/01.06.2023
119 Partapnagar Belgarh 1747/02.08.2023 Illegal issunace of e-Rawaana by M/s Jai Hanuman Traders (MDL-1414) Aman
120 Partapnagar Devdhar, Doiwala & Belgarh 1919/06.09.2023_1953/14.09.2023 Illegal purchase by 08 stone crushers from Pichopa Kalan Om Dutt Sharma 201/07.10.2023
121 Partapnagar Doiwala & Belgarh 2042/25.09.2023 Illegal purchase by 04 stone crushers from Pichopa Kalan Om Dutt Sharma 200/05.10.2023
122 HSEnB Ambala Belgarh 2593/30.11.2023 Illegal mining near M/s Radhey Radhey Screening Plant (Khasra No. 68//16) Om Dutt Sharma 61/30.11.2023

123 Buria Bibipur/Jairampur Jagir 1126/15.04.2022 Illegal mining (Poclain machines) Gurjeet Singh 104/04.05.2022
124 Sadar Yamunanagar Kamalpur 3131/14.09.2022 Illegal trading by M/s Sai Traders (MDL-447) Rohit Singh 417/18.09.2022

Begumpur Area-Ballewala/Doiwala Crusher Zone (Total Complaints: 18)

Nainawali-Tajewala Area (Total Complaints: 11)

Belgarh Crusher Zone (Total Complaints: 23)

Buria-Sadar Yamunanagar Area (Total Complaints: 11)
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125 Buria Odhari 3146/19.09.2022 Illegal mining at Odhari Stock Rohit Singh 232/04.10.2022
126 Buria (transferred from Chappar) Majri Tapu 3349/19.10.2022 Illegal trading by M/s Shree Luxmi S. Plant (MDL-1151) Rajesh Sangwan 246/20.10.2022
127 Buria Mukarampur CMFS/09.12.2022 Illegal trading by M/s Rajiv Trading Co. (MDL-1111) SI Hitendar Kumar 269/09.12.2022
128 Buria Buria 443/22.02.2023 Fake number plates/illegal transportation of mineral Rohit Singh 40/23.02.2023
129 Buria Lakkar 1291/29.05.2023 Illegal activity by M/s Jai Shri Ram Screening Plant (MDL-428) Rohit Singh 109/05.06.2023
130 Buria Kanalsi 1464/08.06.2023 Illegal mining & mineral stocking M/s Neelkanth Eneterprsies (MDL-1276) Rohit Singh 116/12.06.2023
131 Buria Kanalsi 1471/08.06.2023 Illegal mining & mineral stocking M/s Satguru Screening Plant (MDL-1337) Rohit Singh 115/12.06.2023
132 Buria Mandoli Ghaggar 1477/08.06.2023 Illegal mining & mineral stocking by M/s Jai Badri Vishal Screnining Palnt (MDL-1149) Rohit Singh 113/12.06.2023
133 Buria Majri Tapu 2318/19.10.2023 Misuse of e-Rawaana portal by M/s Golden S. Plant (MDL-1276) Om Dutt Sharma
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Yamunanagar 

Specific information along with remedial measures on the grievances raised by the applicants  

(quoted in order dated 04.08.2023) 

 

Sr. 

No. 

 

Grievances Point wise comments/ 

Remedial measures 

1 1. Illegal mining by showing sale of sand as sale of boulder 

by misuse of Mineral Dealer License. 

It is submitted that the 

Director General, Mines & 

Geology Haryana vide memo 

no. 6082 dated 01.01.2021 had 

imposed  the total penalty of 

Rs. 1,00,86,975 on the 143 

stone crushers of the District 

Yamunanagar for procurement 

of sand mineral and misuse of 

e-Rawaana (copy enclosed). 

 

2 2. Illegal mining in the area of river Yamuna under the garb 

of e-Ravana issued for other places. 

It is submitted that the 

department had lodged FIR 

No. 163/2021 at P. S. 

Partapnagar regarding illegal 

mining in the river Yamuna 

(copy enclosed) after that the 

same matter was registered in 

the Hon’ble NGT, New Delhi 

as OA No. 268/2021 titled as 

“Jahangir Vs State of 

Haryana” which was disposed 

on dated 08.05.2023 (copy 

enclosed). 

 

3 3. Continuance of illegal mining despite prohibitive orders 

passed by this Tribunal and Hon’ble Punjab and Haryana 

High Court. 

It is submitted that the 

department has lodged the 

total no. of 133 complaints 

against the unit owners & 

landowners in the concerned 

Police Stations from year 2021 

to 2023 in the offence of 

illegal mining/trading, the 

area-wise details is attached 

herewith. 

 

Steps taken to stop/prevent 

illegal mining are given below: 

 

a. It is mandatory to all the 

vehicles to obtained mineral 

transport permit (MTP) for 

transporting minerals in the 

state. The transportation of 

minerals from one place to 

Annexure- X
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another will be done only after 

the procurement of valid 

transit pass i.e. e-Rawaana 

from the source. 

b. Presently, 13 check posts 

(naka’s) have been installed 

throughout the major routes of 

district Yamuna Nagar to 

strictly monitor the illegal 

transportation of minerals. 

Officials of the mining and 

police department are deputed 

at these naka’s to check the e-

Rawaana/bill of each vehicle 

passing through these check 

posts. 

c. Further, independent teams 

of CM Flying Squads, mining 

and police department also 

keep regular check on illegal 

mining through surprise visits 

either during day or night time.   

d. Regular monthly meeting of 

District Level Task force 

Committee headed by 

Chairman cum Deputy 

Commissioner, Yamuna Nagar 

is held to review the status of 

legal mines and illegal mining 

in the district. Similarly, State 

Level Task Force Committee 

(SLTFC) meetings are held 

quarterly under the 

chairmanship of W/Chief 

Secretary of Haryana. 

e. Recently, the State 

Government form Haryana 

State Enforcement Bureau to 

curb the incidence of illegal 

mining/transportation. 

f. Further, the department has 

launched new e-System for 

better monitoring of sale and 

purchase of minerals i.e. 

Haryana Mines & Geology 

Information System (HMGIS). 

 

   

4 4. Illegal recovery of Gunda Tax by unsocial elements on 

Government check-posts. 

It is submitted that the 

presently, 13 check posts 

(naka’s) have been installed 

throughout the major routes of 

district Yamuna Nagar to 

strictly monitor the illegal 

transportation of minerals. 
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Officials of mining and police 

department are deputed at 

these naka’s to check the e-

Rawaana/bill of each vehicle 

passing through these check 

posts. 

 

5 5. Investment of black money by money laundering in 

mining leases carried out in District Yamuna Nagar and 

Saharanpur. 

It is submitted that the 

investigation has been carried 

out by the Enforcement 

Directorate on such issues and 

recently, the ED has lodged an 

FIR 21/2024 in the P. S. 

Partapnagar, Distt. 

Yamunanagar (copy enclosed). 

 

6 6. Illegal mining under forged E-Ravanas procured from 

other States. 

It is submitted that the 

Director General, Mines & 

Geology Haryana vide memo 

no. 2437 dated 01.07.2021 had 

suspended the portal of 27 

units of district Yamunanagar 

regarding purchase from the 

far away states (copy 

enclosed). 

 

7 7. Illegal mining by showing longer distances in E-Ravana 

to enable the vehicles to make more round trips within the 

time mentioned. 

It is submitted that such issues 

are strictly monitored at the 

check posts installed in the 

district. 

 

8 8. Overloading of illegally mined material for 

transportation. The applicant has further submitted that use 

of satellite imaginary and google maps will substantiate 

high incidence of illegal mining. 

It is submitted that the 

department has caught total 

no. of 1094 vehicles involved 

in illegal mining/transportation 

which also includes vehicles 

caught in the illegal 

transportation of excess 

minerals. 

Further, the mining and RTA 

departments have submitted 

their reports in the DLTFC 

meetings. 
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1. P.S. PRATAP NAGAR

FIR No. Date 

District YAMUNA NAGAR Year 

2. S.No. Acts Sections 

1 IPC 1860 379

2 MINES AND MINERALS 
(REGULATION OF 
DEVELOPMENT) ACT 1957

21(4)(A)

3. (a) Occurrence of offence 

(b) Information received at P.S. Date Time 

hrs

(c) General Diary Reference Time 

hrs

Entry No. 

Day Thursday Date from Date To 

Time Period Time From hrs Time To hrs

1

4. Type of Information Written

12/05/2022 08:45:19 1/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)

HARYANA POLICE CITIZEN SERVICES 
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5. Place of Occurrence 

Beat No. 

(c) In case, outside the limit of this Police Station, then  Name of P.S. 
  

1. (a) Direction and distance from P.S. SOUTH, 14.00 Km(s)

(b) Address 

District (State) 

12/05/2022 08:45:19 2/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)

HARYANA POLICE CITIZEN SERVICES 
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6. Complainant / Informant 

(a) Name NIRAJ KUAMR   

(b) Father's/Husband's Name 

(c) Date/Year of Birth (d)  Nationality INDIA

(e) UID No. 

(f) Passport No. 

Place of Issue 

(g) Occupation 

Date of Issue 

(h) Address 

(i) Phone number Mobile 

S.No. Address Type Address 

1 Present Address YAMUNA 
NAGAR, HARYANA, INDIA

2 Permanent Address YAMUNA 
NAGAR, HARYANA, INDIA

7. Details of known / suspected / unknown accused with full particulars 

 

S. No. Name Alias Relative's Name 

12/05/2022 08:45:19 3/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)

HARYANA POLICE CITIZEN SERVICES 
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S. No. Property Type Sub Type Value(In Rs/-) 

1 OTHERS OTHER CONVEYANCE .00

Particulars of properties of interest 9.

8. Reasons for delay in reporting by the complainant / informant 

12. First Information contents 

10. Total value of property stolen (In Rs/-) 

11. Inquest Report / U.D. case No., if any 

S. No. UIDB Number 

12/05/2022 08:45:19 4/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)

HARYANA POLICE CITIZEN SERVICES 
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– 

SD NIRAJ KUAMR 

SD NIRAJ KUAMR 

– 

IPC 

IPC FIR 

12/05/2022 08:45:19 5/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)

HARYANA POLICE CITIZEN SERVICES 
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Action taken: Since the above information reveals commission of offence(s) u/s as 
mentioned at Item No. 2.

(1) Registered the case and took up the investigation 

or ( 

(2)

(3)

Directed (Name of I.O.) 
samsher singh

Rank SI (Sub-Inspector)

No. 410ynr        to take up the Investigation 

or 

Refused investigation due to or 

13.

(4) Transferred to P.S. 

District 

on point of jurisdiction 

F.I.R. read over to the complainant / informant, admitted to be correctly recorded 

and a copy given to the complainant /informant, free of cost. 

R.O.A.C. 

14. Signature of Officer in charge, Police 

Station 

Name PIRTHVI SINGH

Directed (Mobile No. of I.O.) 

12/05/2022 08:45:19 6/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)

HARYANA POLICE CITIZEN SERVICES 

249

1331



Signature / Thumb 
impression
of the complainant / 

informant 

Rank SI (Sub-Inspector)

No. 641YNR

Date and time of dispatch to the court 15.

12/05/2022 08:45:19 7/7System IP 

    FIRST INFORMATION REPORT
         (Under Section 154 Cr.P.C.)
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Item No. 01  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(BY HYBRID MODE) 

Original Application No. 268/2021 

(With report dated 07.04.2023) 

Jahangir    Applicant 

Versus 

State of Haryana  Respondent 

Date of hearing: 08.05.2023 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

Respondent(s): Mr. Pradeep Misra & Mr. Daleep Dhyani, Advocates for UPPCB 
Mr. Rahul Khurana, Advocate for State of Haryana & HSPCB 
Mr. Mukesh Verma, Advocate for Mining Department, State of UP 
Ms. Priyanka Swami, Advocate for SEIAA, UP 
Mr. Vanshdeep Dalmia & Ms. Anisha Jain, Advocates for M/s Star 
Mines 

ORDER 

The Issue 

1. Grievance in this application is against unscientific and illegal 

mining by M/s Star Mines, Saharanpur, obstructing the flow of Yamuna 

River in Village Belgarh, U.P (it was later stated by the parties that the said 

village falls on the side of Haryana on the bank of Yamuna river). It is stated 

that fifteen Pokland machines are working day and night causing damage 

to the environment, including air pollution. Though lease for mining for the 

area in Saharanpur District in UP, the lessee is undertaking illegal mining 

in Village Belgarh in Haryana also. 
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Procedural History 

2. Vide order dated 27.10.2021, a factual and action taken report was 

sought from a joint Committee of Haryana State PCB, UPPCB, SEIAA, UP, 

SEIAA, Haryana, District Magistrate, Yamuna Nagar and District 

Magistrate, Saharanpur, U.P. The joint Committee gave its report dated 

26.05.2022 inter-alia to the effect that boundary of the State was not 

clearly demarcated so as to identify the site of illegal mining.  Vide order 

dated 12.08.2022, the report was held to be unsatisfactory and incomplete. 

The Tribunal directed the Chief Secretaries of Haryana and UP to take 

remedial action, including action against erring officers in failing to give 

complete information and also to provide complete information. Notice was 

also issued notice to the Project Proponent (PP) - M/s Star Mines, 

Saharanpur. 

3. In pursuance of above, response was filed by the PP and States of 

UP and Haryana. The applicant filed email dated 12.10.2022 reiterating 

the allegation of illegal mining. The Tribunal considered the matter vide 

order dated 25.1.2023. Stand of the parties was noted as follows: 

“Stand of PP 

4. The stand of PP is that it has not done any illegal mining and 

in any case action has already been taken against it in pursuance of 

earlier orders. Matter is also pending in appeals against orders of 

this Tribunal. Thus, present application is not maintainable. In any 

case, there is no violation for which any further order may be called 

for. 

Stand of State of UP 

5. Stand of State of UP in its report dated 12.9.2022 is that since 

consents have not been taken by the PP, there is no illegal mining 
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on UP side of Yamuna for which mining lease has been granted. 

Illegal mining is being reportedly done in Haryana. Relevant part of 

the report is reproduced below:- 

“4-  Pursuant to directions of Hon’ble Tribunal, District Magistrate 
Saharanpur conducted enquiry and submitted a fresh report to the 
Government in this matter and as per this report, the facts of the 
matter are following:-  

1- The lease deed of five year mining was approved for 
mining of sand, gravel, boulder (in mixed condition) 
in Gata No.-1 area-36.00 hectare of M/s Star Mines 
Village-Bartha Korsi on 01.04.2021.  

2-  In compliance with the order dated 28.10.2021 of 
Hon'ble National Green Authority, the mining on the 
said plot remained unoperational till 10.01.2022.  

3-  The mining lease was unoperational till 09.01.2022 
in compliance with the order dated 28.10.2021 of 
Hon'ble National Green Tribunal due to non-receipt of 
water/air consent from the UP Pollution Control 
Board.  

4- After the above date, Mining is being done by the 
lessee M/s Star Mines, Saharanpur within the limits 
of approved area of lease in U.P.  

5-  Executive Engineer, Irrigation Construction Division, 
Saharanpur has been directed by letter dated 
31.08.2022 to make available the inquiry report 
regarding the change in the flow of Yamuna river 
within a week. 

6-  As per the report of the Tehsildar Chhachhrauli, 
Yamuna Nagar, Haryana. It seems that the Illegal 
mining seems to be taking place in the village 
Belgarh which is located in the State of Haryana. 
Village Belgarh and Village Koliwala, which are 
adjacent to the border of Haryana and Uttar Pradesh, 
currently have mining leases in operation and many 
stone crushers have been established in the said 
area. But no mining work has been done by M/s Star 
Mines outside its sanctioned area towards Belgarh. 
Belgarh falls in west direction and village Bartha 
Korsi falls in east direction.  

7-  As far as the change in the flow of the river is 
concerned, no change in the flow of the river has been 
found during the on-site inspection, as per the 
individual report submitted by the team members 
consisting of officers of Uttar Pradesh. It was also 
informed by the local people that the river has been 
flowing at this place since many years. 
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Therefore, in view of the above, illegal mining in the area 
adjoining the border in the Uttar Pradesh has not been found 
nor has any fact been found that the district officials of the 
district Saharanpur are guilty for the same. This Action taken 
report is submitting after approval of Chief Secretary, 
Government of Uttar Pradesh.” 

Stand of State of Haryana 

6. Mines and Geology Department, Haryana has filed its reply 

dated 21.01.2023 to the effect that due to excessive flow of the river, 

facts could not be verified. Illegal mining was reported at the border 

of Haryana and U.P. in the middle of river Yamuna. FIR for theft has 

been lodged. Action has been initiated against the IO for failing to 

take remedial actions. Relevant part of the report is reproduced 

below:-  

 “5. That the Deputy Commissioner, Yamuna Nagar 
submitted his report dated 07 October 2022 wherein 
he has stated that fresh inspection of Khasra No. 
19//20 and 20//13 was jointly conducted on 30 
September 2022 by the Mining Department and the 
Revenue Department but due to excessive flow of 
water, the team could not reach the site in question 
as same was across the river. He has further stated 
that an FIR No. 163 dated 03 June 2021 was 
registered under section 379 of IPC and section 21(4) 
(A) of the Mines and Mineral Development & Regulations 
Act, 1957 at Police Station, Partap Nagar, Yamuna 
Nagar. 

6. That the Department of Mines and Geology has 
informed that Khasra No. 19//20 and 20//13 where 
illegal mining was reported is just at the border of 
Haryana and U.P. and is in the middle of river Yamuna. 
On account of illegal mining identified in Khasra No. 
19//20 and 201/13 of village Bailgarh, action was 
taken by registering an FIR No. 163 dated 03 June 
2021 under section 379 of IPC and section 21(4) (A) of 
Mines and Mineral Development & Regulations Act, 
1957 at Police Station Partap Nagar, Yamuna Nagar. 
The matter in said FIR is under investigation. Copy of 
FIR No. 163 dated 03 June 2021 is enclosed herewith 
as Annexure R/1. 

The area of these Khasra numbers is adjacent 
to the contract/leased area of the contractor 
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of Uttar Pradesh State, i.e., M/s Star Minerals. 
The google image showing distance between 
illegal mined site in question (Khasra 
No.19//20 and 20//13) and the contract area of 
M/s Star Minerals is 300 mtr. In the latest 
report dated 11 October 2022, the Deputy 
Commissioner, Yamuna Nagar, has reported 
that as per report dated 10 October 2022 of 
Superintendent of Police, Yamuna Nagar, an 
inquiry was conducted by DSP, Bilaspur 
regarding the said FIR No. 163 dated 03 June 
2021. As per report of DSP, Bilaspur's (report 
No. 1090 dated 07 October 2022) disciplinary 
action has been recommended against the 
Investigation Officer of the case namely ASI 
Sh. Shamsher Singh No. 410, Yamuna Nagar 
for lapse in conducting due and proper 
investigation in the matter. Accordingly, a 
departmental inquiry has been marked to DSP, 
Radaur against the said ASI, Sh. Shamsher 
Singh No. 410. In addition, to expedite the 
investigation, a Special Investigation Team (SIT) 
comprising of DSP, Bilaspur and SHO, Pratap 
Nagar has been now constituted by the 
Supeiintendent of Police, Yamuna Nagar on 
10.10.20222 (copy enclosed). The direction has 
been issued for expeditious investigation and 
taking the action to its logical & legal end. 

7.  That further as per report received from HSPCB 
vide letter dated 17 January 2023, no complaint 
had been received in the past regarding illegal 
mining in respect of Khasra No. 19//20 and 
20//13 (where the illegal mining had happened as 
per the complaint) by M/s Star Minerals. It has also 
been reported that HSPCB had not granted 
CTE/CTO to any unit for doing mining in Khasra No. 
191/20 and 20//13 situated at Village — Bailgarh, 
District - Yamuna Nagar. M/s Star Minerals has been 
allotted the mining quarry by the Mining Department 
of Government of Uttar Pradesh. Illegal mining has 
been confirmed in Para No.3 of the Report of 
Joint Committee but it is also mentioned that 
due to the flow of water in the River, the 
quantum of mining undertaken could not be 
ascertained. Thus, it is difficult to assess the 
Environmental Compensation in the absence of 
quantum of mining. 

 To summarise, investigation in FIR No. 163 dated 03 
June 2021 should have been taken to its logical end but 
it could not be done. On account of this lapse, a 
departmental inquiry is being conducted against the 
Inquiry Officer of the case, i.e., ASI, Sh. Shamsher 
Singh No. 410. Further, to expedite the investigation in 
the case, a Special Investigation Team (SIT) of DSP, 
Bilaspur and SHO, Pratap Nagar has been constituted 
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by the Superintendent of Police, Yamuna Nagar. The 
direction has been issued for expeditious investigation 
and taking the action to its logical end.” 

7. The Tribunal held that since mining was on inter state border, 

procedure laid down under Enforcing & Monitoring Guidelines for Sand 

Mining (EMGSM) issued by MoEF&CC in January, 2020 was required to 

be followed which had not been followed. The Tribunal constituted a ten 

Member joint Committee headed by an Officer of the rank of Joint 

Secretary, nominated by Secretary, Ministry of Jal Shakti, GoI, with four 

nominees each of Haryana and UP Governments - representing Irrigation 

Departments, Revenue Departments nominated by the District Magistrates 

Saharanpur and Yamunanagar, Member Secretaries of HSPCB and UPPCB 

and SEIAAs of two States and one nominee of IIT, Roorkee. The Committee 

was to undertake “visit to the site, get the area demarcated to ascertain the 

area where mining is allowed and where it is actually taking place and give 

a report within one month. Demarcation may specify the inter-state 

Borders. The Committee may also give its opinion whether and to what 

extent mining in the area is desirable without damage to the environment 

and if so, subject to what conditions. In this connection, the Committee 

may also consider Section 32 of the Water (Prevention and Control of 

Pollution) Act, 1974 and the River Ganga (Rejuvenation, Protection and 

Management) Authorities Order, 2016. It may also be examined whether 

drone mapping and CCTV cameras can be helpful tools for monitoring and 

whether there should be State level Surveillance/monitoring team in view 

of difficulties faced by local level teams in such matters. The Committee 

will be at liberty to take assistance from any other 

Expert/Institution/Department/individual and interact with stakeholders 

in the area.” 
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Consideration today and further order 

8. In pursuance of above, Committee has filed its report dated 

07.04.2023 after undertaking visit to the site. The Committee has found 

that as per Replenishment Study, quantity for mining could be 

700626 m3 with 1.95 meter height and expected life of mine could be 

1.35 years. In fact, mining has already been done up to a depth of 3 

meters for annual production of 756000 cubic meters and maximum 

period of 1.35 years is over. Thus, no further mining can be done 

without fresh appraisal as per law.  Relevant extracts from the report of 

the Committee are as follows:- 

“6.2 In the instant case, relevant facts are as below:-  

(i) Replenishment Study of District Saharanpur was 
conducted, in the year 2022 as per provisions of 
Enforcement & Monitoring Guidelines for Sand Mining-
2020. Pre monsoon and post monsoon Replenishment 
Study approved by District Level Committee was 
submitted to Mining Department, U.P. The said study 
also covered the mining area allotted to M/s Star Mines, 
village Bartha Korsi, Gata No.1, Behat, Saharanpur. As 
per Replenishment Study report pre monsoon 
reserve quantity of RBM is 173732 m3 and post 
monsoon reserve is 874358 m3, hence 
replenishment quantity is 700626 m3, 1.95 meter 
height and expected life of mine 1.35 years has 
been assessed (Annexure A-14). 

(ii) M/s Star Mines, Gata No.1, Yamuna River, Village 
Bartha Korsi, Tehsil Behat, District Saharanpur, 
was permitted mining up to a depth of 3 meters for 
annual production of 756000 cubic meters. 

6.3 Other measures being enforced to minimise 
environmental impact due to mining activities are as 
under:- 

(i) As per Haryana Government Notification Dated 20th

June, 2012 the maximum depth of mining in the river-bed 
shall not exceed three meters measured form the un-
mined bed level at any point in time with proper bench 
formation. 

(ii)  As per the River Ganga (Rejuvenation protection and 
Management) Authorities Order, 2016, in River Yamuna 

257

1339



8 

minimum 10 cumecs of Ecological flow is being 
discharged for Hathnikund Barrage throughout the year 
and monitored strictly by the Irrigation & Water 
Resources Department, Govt of Haryana (Annexure A-
15).

(iii)  Demarcation of boundaries for regulating grant of sand 
mining lease 

(a) There are provisions for notifying the geo-coordinates of 
all boundary pillars of the mining. 

(b) In this area, UP Minor Mineral Regulations are being 
followed. As result of practice, now the mining areas are 
firstly demarcated and e-tenders are published with 
details of boundary pillars geo-coordinates. 

(iv)  Environmental Compensation imposed on leasing of 
minor minerals in any area to cover the restoration cost 
of environment and to compensate the victims 

There is a provision for execution of mining lease deed 
only after demarcation under rule-17 of the Mining lease 
Approval Rules, 1963. Compensations are imposed on 
observed faults as per provisions of UP Minor Minerals 
(Concession) Rules, 2021. 

(v)  Mining in all blocks is under taken as per provisions of 
the EIA Notification, 2006, and the Sustainable Sand 
Mining Management Guidelines, 2016 

As per Rule 35(4) of the UP Minor Minerals (Concession) 
Rules, 1963 and the ETA Notification, 2006, mining 
activity can be started only after obtaining Environment 
Clearance. According to the Sustainable Sand 
Management Guidelines, 2016 issued by MOEF&CC, 
riverine mining is restricted during the monsoon season. 
Thus, mining work is not permitted in the State during 
July-September of each year. 

(vi)  No sand mining is permitted without due compliance of the 
Water (Prevention and Control of Pollution) Act, 1974 and 
the Air (Prevention and Control of Pollution) Act, 1981 as 
well as regulations governing clearances by the State 
Ground Water Authority 

Rule- 42(h)(1) of the UPMMCR, 1963 envisages that no 
mining in the river bed is permitted beyond a depth of 3 m 
or water level whichever is less. The conditions stipulated 
in the Environmental Clearances certificate issued by 
SEIAA, UP along with the permissions granted under the Air 
Act & the Water Act, and Ground Water NOC from State 
Ground Water Authority, are monitored regularly for strict 
compliance. 

6.4  The Joint Committee finds the present mechanism robust for grant 
of Environmental Clearances to mining projects/activities by the 
concerned regulatory authorities notified by MoEF&CC from time 
to time followed by permissions under the Air Act, 1981 and the 
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Water Act, 1974 by the respective SPCBs, which collectively 
acknowledges all environmental concerns including the extent of 
mining to be allowed in the area. The Committee is of the view to 
continue with the same, subject to strict adherence to the 
Enforcement & Monitoring Guidelines for Sand Mining-2020 
published by MoEF&CC, and also to reinforce the compliance 
monitoring of EC conditions. 

6.5  As a general principle, mining of the material, which has been 
recently brought by the flowing river water and which is 
replenished every year; can only be permitted so that the 
hydrological regimes are maintained. The present practice is to 
identify such areas and permit mining as per the prevailing 
notifications. 

7.  Whether drone mapping and CCTV cameras can be 
helpful tools for monitoring and whether there should be 
state level surveillance, monitoring team in view of 
difficulties faced by local level teams in such matters 

7.1  Present monitoring mechanism in the State of Haryana 

(i)  Presently, seven check posts have been installed 
throughout the major routes of district Yamuna Nagar to 
strictly monitor the transportation of illegally mined 
minerals. Officials of mining and police department check 
the e-way bill of each vehicle. Since September 2022, 255 
(till Feb 28, 2023) Number of vehicles involved in illegal 
transportation and illegal mining have been caught in 
District Yamuna Nagar. 

(ii)  Further, independent teams of mining and police 
department also keep regular check on illegal mining 
through surprise visits either during day or night time. 
Regular monthly meeting of District Level Task force 
Committee headed by chairman cum Deputy Commissioner, 
Yamuna Nagar, is held to review the status of legal mines 
and illegal mining in district Yamuna Nagar. Last such 
meeting was held on 14.02.2023. The proceeding of the 
meeting are forwarded to the Director Mines & Geology, 
Haryana which are later reviewed in State Level Task Force 
Committee (SLTF) meeting held under the Chairmanship of 
Chief Secretary, Government of Haryana (Annexure A-16).

7.2 Present monitoring mechanism in the State of UP 

(i) Status of CCTV Cameras installation at mining points to 
verify the amount of sand extracted and materials 
transported 

(a) Rule-36(2) of Uttar Pradesh Minor Mineral Regulations, 
1963 provides that the mining lease holder whose mining 
lease area is more than 5 hectares, shall construct check-
post/gate and install 4 CCTV cameras capable of 
recording at 3600 visibility at his own expense for 
monitoring under the supervision of the D.M. 
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(b) The same is also controlled by Central Command 
Surveillance Centre located in Head Quarters, Lucknow. 

(ii) Status of regular patrolling by the Police to inspect mining 
operations 

For effective control over illegal mining and transportation 
of minerals, local task force comprising of District Revenue 
Department, District Mining Department and Police level 
officers act as task force and constantly monitored. 

(iii)  Setting up of dedicated institutional mechanism for 
monitoring of conditions of Environmental Clearance as 
granted under EIA Notification, 2006 in respect of sand 
and gravel mining 

  Under the supervision of the DMs, the conditions of the 
Environmental Clearance Certificate are complied with 
by the PCBs/ Departmental officers. 

(iv)  Control of Mines and Transportation using latest 
technology 

(a) The Department has established a Command Centre at 
the Directorate of Geology and Mines at Lucknow from 
where they operate the Integrated Mines Surveillance 
System for the entire State. 

(b) Artificial Intelligence based Software and taking the help 
of Drones and Cloud Services for monitoring mining 
activity in the State are used for control of illegal acts by 
violators. 

(c) Drone Video-graphy/coverage are done in sensitive 
districts. 

(d) CCTV Cameras and check-gates and RED tags are used 
to monitor the movement of vehicles. 

(v) Punishment of illegal Acts 

(a) State has made a provision in the Rules to blacklist a 
person for up to 2 years if found guilty of illegal 
mining/illegal transportation. 

(b) The Rules have been amended to allow storage of 
minerals only beyond 5 km radius from the river bed in 
order to prevent illegal mining from river bed under the 
excuse/name of storage. 

(c) Vehicle Tracking System to check the misuse of Transport 
Pass and Overloading has been introduced and under 
full scale implementation. 

(d) Any new areas identified are based on survey conducted 
according to Sustainable Mining Guidelines, Mineral 
Exploration and then included in the DSR. 
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(e) Instead of Physical Mineral Dispatch Permits, electronic 
permits (called MM11) with security features have been 
introduced which are controlled by OTP validation from 
online servers. 

(f) In District Saharanpur i.e. Biharigarh, Shahjahanpur 
and Deoband Presently three Check Gates have been 
implemented to control illegal transportation. ISTP (Inter 
State transport Permits) have been implemented to 
validate the legality of cross border transportation. 

(g) From April, 2022 to 13th March, 2023, 410 vehicles 
involved in illegal transportation have been caught 
through UP mines digital support system electronic check 
gates and revenue collected from seized vehicle is 
1,41,18,820/- 

S. No. No: of vehicle 
seized Other 

than DSS 
electronic 

check gates 

Revenue Collected 
from Vehicle 
seized other than  
DSS electronic 
check gates 

Complaint/FIR 

1. 477 2,88,87,000/- 17 

(h) For control of illegal mining arid transportation, District 
Task Force has been constituted comprising District 
Magistrate, SSP, DFO, SDM, C.O., RTO and Mines 
Officers (Annexure  

(i) Under the supervision of SDM, Behat and Circle Officer, 
Police, Behat, Saharanpur continuous monitoring of the 
illegal mining and regular action is being taken Four 
check post has been installed in Tehsil Behat and 01 
Section PAC, Civil Police and Revenue officials are 
deputed on these check posts (Annexure A-18). 

7.3 Monitoring through drones having high resolution 
cameras can definitely help in surveillance/monitoring. 
Registration Numbers of machinery/vehicles involved in 
illegal mining/illegal transportation of mineral can be 
easily traced by high resolution cameras along with the 
site. This activity can further be productive by installation 
of CCTV's in highly sensitive areas which are prone to 
illegal mining. The Drones and CCTV's are not only helpful 
to the mining department but would also be fruitful to the 
revenue department as well as police department & 
irrigation department.” 

9. There are two aspects of the report. First is mining by the PP 

individually as per replenishment potential. Second is with regard to 
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measures to be followed for monitoring mining and vehicles for 

transportation.  

10. We have heard learned Counsel for the appearing parties. There is 

no objection from any party to act upon the report. Accordingly, we accept 

the same.  

11. We notice that as per mining lease dated 26.03.2021, mining was 

permitted for five years at the rate of quantity beyond replenishable 

material and without replenishable study against the Sand Mining 

Guidelines. As per EC the sanctioned lease area is 36 hectares, without 

any study whether mining could be allowed in area to that extent, having 

regard to the potential of replenishment of such area. Since the joint 

Committee has found that in excess of replenishable potential for mining, 

mining has already been completed, accepting the report, we prohibit 

further mining, without fresh appraisal as per law. Thus, further mining 

has to be discontinued. We have noted from the report that vide letter dated 

14.11.2022, State PCB has levied compensation for the past violations for 

the period 04.04.2021 to 30.06.2021 for 84 days. This order will not 

prevent fixing accountability of the PP for past illegal mining, in accordance 

with law.  

12. Second aspect is measures to be adopted for monitoring the vehicles 

and the mining. Recommendations in the report are accepted. The same 

be duly followed. 

The application stand disposed of accordingly.  

A copy of this order be forwarded to Secretary, Ministry of Jal Shakti, 

GoI, Chief Secretaries, Haryana and UP Governments, Member Secretaries 

of HSPCB and UPPCB, SEIAAs of Haryana and UP, IIT, Roorkee and 
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District Magistrates and SSPs, Saharanpur and Yamunanagar by e-mail 

for compliance.  

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 
May 8, 2023 
Original Application No. 268/2021 
SN 
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I.I.F.-I 
एकीकǙ त �ाȱि फाम[-I)

Haryana Police 
हररयाणा पुसलस)

1. P.S. 
थाना): PRATAP NAGAR

FIR No. 
Ĥ.सǗ.रर. सं.): 0021 Date and Time of FIR  
Ĥ.सǗ.रर. की दिनांक और समय): 
19/01/2024 10:50 hrs

District 
ज�ला): YAMUNA NAGAR Year 
वष[): 2024

2. S.No. 
Đ.सं.) Acts 
असधसनयम) Sections 
धारा
एȱ))
1 MINES AND MINERALS 

(REGULATION OF 
DEVELOPMENT) ACT 1957

21(1)

2 ENVIRONMENT PROTECTION 
ACT 1986

15

3 ENVIRONMENT PROTECTION 
ACT 1986

16

4 IPC 1860 120-B

5 IPC 1860 420

FIRST INFORMATION REPORT
     (Under Section 154 Cr.P.C.)

       Ĥथम सǗिना ररपोट[
 
धारा 154 िंड ĤदĐया सदहंता के तहत)

3. (a) Occurrence of offence 
अपराध की 
घटना):

(b) Information received at P.S. 
थाना �हां सǗिना ĤाƯ 
हुई):

Date 
दिनांक): 19/01/2024 Time 
समय): 10:00 
hrs

(c) General Diary Reference 
रो�नामिा 
संिभ[): 

Date and Time 


दिनांक और समय): 
19/01/2024 10:27 
hrs

Entry No. 
Ĥǒवǒƴ सं.):  
008

Day 
दिन): Intervening Days Date from 
दिनांक से): 
09/12/2016

Date To 
दिनांक तक): 
18/11/2022

Time Period 
समय अवसध): Time From 
समय से): 00:00 
hrs

Time To 
समय तक): 
00:00 hrs

1

4. Type of Information 
सǗिना का Ĥकार): Written

5.

Beat No. 
बीट सं.): 14

(c) In case, outside the limit of this Police Station, then  Name of P.S. 
यदि थाना सीमा के बाहर है तो थाना 
का नाम): 
  

1. (a) Direction and distance from P.S. 
थाना से िǗरी और दिशा): SOUTH, 21 Km
(s)

(b) Address 
पता): रकबा गांव कोहलीवाला , बेलगढ,

District (State) 
ज�ला 
राÏय)):  
6.

(a)

Place of Occurrence 


घटनाèथल): 

Complainant / Informant 
सशकायतकता[ / सǗिनाकता[):
Name 
नाम): नवनीत अĒवाल   

1
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I.I.F.-I 
एकीकǙ त �ाȱि फाम[-I)

Haryana Police 
हररयाणा पुसलस)

(b) Father's/Husband's Name 
ǒपता/पसत का नाम): 
(c) Date/Year of Birth 
�Ûम सतसथ / वष[): 1979 (d)  Nationality 
राƶीयता): INDIA

(e) UID No. 
यǗआईडी सं.): 
(f)

Passport No. 
पासपोट[ सं.): 

Place of Issue 
�ारी करने का èथान): 

(h) Occupation 
åयवसाय): 

Date of Issue 
�ारी करने की दिनांक): 

(i) Address 


पता):

(j)

S.No. 
Đ.सं.) Address Type 
पता का Ĥकार) Address 
पता)
1 Present Address Joint Director, Gurugram Zonal Office, Enforcement 

Directorate, GURUGRAM, HARYANA, INDIA

2 Permanent Address Joint Director, Gurugram Zonal Office, Enforcement 
Directorate, GURUGRAM, HARYANA, INDIA

(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving License, PAN) 
पहिान ǒववरण 
राशन 
काड[ ,मतिाता काड[ ,पासपोट[, यǗआईडी सं., Ĝाइǒवंग लाइसɅस, पैन काड[))

S. No. 
Đ.सं.) ID Type 
पहिान पğ का Ĥकार) ID Number 
पहिान संÉया)

Phone number 
िǗरभाष सं.): Mobile 
मोबाइल सं.): 

2
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S. No. 


Đ.सं.)
Propertty Category 
सàपǒƣ 
Įणेी)

Property Type 


सàपǒƣ के Ĥकार)
Description  
ǒववरण) Value(In Rs/-) 


मǗãय 
ǽ मɅ))

9.

8. Reasons for delay in reporting by the complainant / informant 
सशकायतकता[ / सǗिनाकता[ Ʈारा ररपोट[ िेरी से ि�[ 
कराने के कारण):

12. First Information contents 
Ĥथम सǗिना तØय):

7. Details of known / suspected / unknown accused with full particulars 
£ात / संदिÊध / अ£ात असभयुƠ का पǗरे ǒववरण सदहत 
वण[न):
 

S. No. 


Đ.सं.) 
Name 
नाम) Alias 
उपनाम) Relative's Name 


ररæतेिार का नाम)
Present Address(वत[मान पता)

1 दिलबाग ससंह   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

2 राज�Ûिर ससंह   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

3 कुलǒवÛिर ससंह PS 
BUILDTECH   

1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

4 मनो� कुमार वधवा  
 

1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

5 अगंि ससंह मÈकड   1. UNKNOWN,PRATAP 
NAGAR,YAMUNA 
NAGAR,HARYANA,INDIA

6 गुरĤताप ससंह मान   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

7 रमन औझा   1. UNKNOWN,PRATAP 
NAGAR,YAMUNA 
NAGAR,HARYANA,INDIA

8 रा�ेश सिकारा   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

9 इÛġपाल ससंʜंह   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

10 नसीब ससंह   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

11 सनम[ल रोय   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

12 मकेुश बंसल   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

13 रनबीर ससंह राणा   1. UNKNOWN,YAMUNA 
NAGAR,HARYANA,INDIA

10. Total value of property (In Rs/-) 
सàपǒƣ का कुल मǗãय
ǽ मɅ)): 

11. Inquest Report / U.D. case No., if any 
मǙ×यु समी¢ा ररपोट[ / यǗLडीLĤकरण सं., यदि कोई 
हो): 
S. No. 


Đ.सं.)
UIDB Number 
यǗLडीLĤकरण सं.)

Particulars of properties of interest 
संबजÛधत सàपǒƣ का ǒववरण):
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नकल पğ �लै है –F.NO. –ECIR/GNZO/19/2023/5405 DT 15.01.2024 To The Superintendent of Police, Gobind Pura, 
Yamuna Nagar, Jagadhri, Haryana 135003 Sir, Subject -Sharing of information under Section 66(2) of the Prevention of 
Money Laundering Act, 2002 in respect of M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty Company and M/s. 
Development Strategies (India) Pvt. Ltd, M/s. JSM Foods Pvt. Ltd., M/s. PS Buildtech - Reg. 1. NGT order in Original 
Application No. 150/2021 dated 18.11.2022 in respect of M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty 
Company and M/s. Development Strategies (India) Pvt. Ltd. Ref. 2. NGT order in Original Application No. 423/2022 
dated 31.05.2022 in respect of M/s. JSM Foods Pvt. Ltd., M/s. PS Buildtech. Please refer to the above. 2. It is submitted 
that the Hon'ble NGT in its order dated 18.11.2022 has found three mining entities of Yamuna Nagar, namely M/s. 
Delhi Royalty Company, M/s. Mubarikpur Royalty Company and M/s. Development Strategies (India) Pvt. Ltd, guilty 
of violation of environmental norms and doing illegal mining and penalised as well. It is pertinent to mention that 
Development Strategies India Private Limited was allotted 23.05 hectares at Pobari village in Yamunanagar's Radaur 
block for the mining of boulders, gravel and sand for nine years. The mining lease order started its production at the site 
on 09.12.2016.    Delhi Royalty Company was allotted a 13.59-hectare site at Kohliwala village in Chhachhrauli Tehsil, 
Yamuna Nagar District, for the mining of boulders, gravel and sand. The lease period was for eight years. The mining 
lease order started its production at the site on 11.08.2016. Mubarikpur Royalty Company was allotted 28 hectares at 
Bailgarh village in Chhachhrauli tehsil, Yamuna Nagar District, for a period of nine years. The mining lease order 
started its production at the site on 09.12.2016. Based on the observations of the Monitoring Committee established by 
the Hon'ble NGT, the Hon'ble Tribunal has passed an order dated 18.11.2022 ( copy enclosed) in respect of Delhi 
Royalty Company, Mubarikpur Royalty Company and M/s. Development Strategies (India) Pvt. Ltd, as under: "6. We 
find it appropriate to accept the report as there is no meaningful objection against the same. Thus, it is clear that as far 
as Respondent No. 11 is concerned, apart from violating the requirement of undertaking replenishment study, not 
developing green belt, not implementing progressive mine closure plan, not installing CCTV cameras and not having 
GPS system, diversion of river flow, illegal instream mining, not providing weigh bridge at the entry of the mining lease 
area are clear violations. With regard to Respondent No. 12, apart from violations found in the case of Respondent No. 
11, further violations are not installing boundary pillars, continuing mining even after termination of the lease, using 
groundwater transported through tankers instead of using treated sewage water. With regard to Respondent No. 13, 
apart from other violations which are common with Respondent No. 11, the said PP was found crossing the prescribed 
depth for mining. 7. In view of above serious violations, accountability has to be determined for such violations on 
polluter paus principle for restoring the damage to the environment. Compensation has to be fixed having regard to the 
nature of violations, period of violation, cost of restoration and financial capacity of the PPs in view of principles laid 
down...    8. Though as per Common Cause, compensation in case of illegal mining can be equal to the value to the 
mined material, apart from compensation for violation of environmental norms, we fix the same @ 10% of the lease 
money i.e. Rs. 2.5 crore, Rs. 4.2 crore and Rs. 12 crore in respect of Respondents No. 11 to 13 respectively. The amount 
may be deposited within one month with the State PCB which is to be utilized for restoration of the environment by 
preparing and executing an action plan, in consultation with the District Magistrate...." Further, on an application filed 
before the Hon'ble NGT with an appeal to direct the concerned authorities to stop mining activity by the JSM foods Pvt. 
Ltd and PS Buildtech at Mandoli Gaggar West  east, Kanalsi and Jairam Jagir of Yamuna Nagar district and for 
quashing of the mining permits to the above respondents, the Hon'ble Tribunal has passed an interim order on 
31.05.2022 wherein the Hon'ble Tribunal has ordered that: 14. Even though respondent no. 7  8 shall be bound by 
undertaking given by their learned counsel but we consider it appropriate to give specific direction that till further 
orders no mining of boulder and gravels shall be carried out on the mining sites in question by the respondents no. 7 and 
8..... 3. Further, on the basis of Information in possession of this office wherein it was found that illegal mining and 
unscientific mining was carried out on rampant scale in the respective mines allotted to M/s. Delhi Royalty Company, 
M/s. Mubarikpur Royalty Company and M/s. Development Strategies (India) Pvt. Ltd (as discussed above) and in order 
to gather further evidence of persons involved in money laundering and record of proceeds of crime, Searches u/s 17 of 
PMLA were conducted on 04.01.2024 on the premises of M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty 
Company, M/s. Development Strategies (India) Pvt. Ltd, JSM foods Pvt. Ltd and PS Buildtech and its partners and 
directors. 4 Apart from above persons, on the basis of information in possession of this office, Searches were also 
conducted at the residential premises of the Directors of M/s JSM Foods Pvt. Ltd. and business premises of PS 
Buildtech. During the   search, various incriminating documents have been found and seized from the above premises 
with respect to illegal mining. 6. During the investigation, it has been revealed that above firms and related persons have 
violated environmental norms (such as in-stream mining using heavy machinery during the odd hours, diversion of the 
flow of River Yamuna by laying of layer of sand in the lease area to extract the more quantity of sand from the lease 
area etc.)  their involvement in illegal and unscientific mining. It has also been revealed that these entities/persons have 
issued fake e-rawanas or not issued e rawanas for transportation, done mining despite clear ban by Hon'ble NGT, mined 
beyond permissible limits, not followed rules/regulations prescribed by the Environment (Protect) Acts related 
regulations. Such proceeds earned out of illegal  unscientific mining has been routed through various dummy entities in 
fictitious names, depositing huge cash in those entities and layering of such money into their personal bank accounts, 
related companies/entities etc. Related persons/entities are involved in money laundering and are in possession of 
proceeds of crime or records/ property related to money laundering . 7. In view of the above, it is clear that entities 
namely M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty Company, M/s. Development Strategies (India) Pvt. 
Ltd, JSM foods Pvt. Ltd and PS Buildtech and persons namely Dilbag Singh, Rajinder Singh, Kulwinder Singh (PS 
Buildtech), Manoj Kumar Wadhwa, Angad Singh Makkad, Gurpartap Singh Mann, Raman Ojha, Rajesh Chikara, 
Inderpal Singh, Naseeb Singh, Nirmal Roy, Mukesh Bansal, Ranbir Singh Rana, in connivance with others were 
involved in rampant illegal and unscientific mining in the mines allotted to them, violating Mines and Minerals 
(Development and Regulation) Act, damage to the environment in contravention to section 6, 7, 8,15 and 16 of the 
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Environment Protection Act, 1986 and provisions of Section 120- B  420 of IPC, 1860. 8. The above information is 
being shared with you under Section 66(2) of the PMLA, 2002 for necessary action at your end. Encl: As above. Sd 

Navneet agrawal , Navaneet Agrawal, Joint Director, Gurugram Zonal Office, Enforcement Directorate. अ� थाना 
उपरोƠ पğ Đमांक न. 857-R दिनांक 17.01.2024 काया[लय पसुलस अधी¢क यमनुानगर  से ब�ररया डाक थाना मे 
ĤाƯ होने पर पğ के म�बनु से अपराध �ेर धारा 420,120 बी IPC  21(1) MINING ACT , 15,16 Environment 

Protection Act, 1986  का सर�ि होना पाया �ाने पर मकुिमा न0 21 दिनांक 19.01.2024 धारा 420,120 बी IPC  21

(1) MINING ACT , 15,16 Environment Protection Act, 1986 थाना Ĥताप नगर ि�[ रज�èटर दकया �ाकर FIR की 
Ĥसतया कàपयटुर के Ʈारा तयैार की गई �ो बतȫर èपेशल ररपोट[ ब�ररया �ीमेल संबसधत अफसरानबाला की सेवा मे 
भे�ी �ा रही है @ नकल समशल पसुलस मय असल पğ मय काग�ात आगामी अनसुंधान हेत ुहवाले ASI िȫलत राम के 
की �ायेगी @ FIR मन MHC Ĥवीण कुमार की हा�री मे ि�[ की गई @ ररकाड[ इÛġा� ǒवसधनसुार दकया गया @ 

Action taken: Since the above information reveals commission of offence(s) u/s as mentioned at Item No. 2.

 
की गयी काय[वाही : िǗंदक उपरोƠ �ानकारी से पता िलता है दक अपराध करने का तरीका मि सं. 2 मɅ उãलेख 
धारा के तहत है.):
(1) Registered the case and took up the investigation 
Ĥकरण ि�[ दकया गया और �ांि के सलए सलया 

गया):  /  or ( या)       
(2)

(3)

Directed (Name of I.O.) 
�ांि असधकारी का नाम): DAULAT 
RAM

Rank 
पि): Asst. SI (Assistant Sub-
Inspector)

No. 
सं.): 637YNR        to take up the Investigation 
को �ांि अपने पास मɅ लेने के सलए सनिȶश दिया 
गया) or 
या)

Refused investigation due to 
�ांि के सलए):           or 
के कारण इंकार दकया या)

13.

(4) Transferred to P.S. 
थाना): District 
जिला): 

on point of jurisdiction 
को ¢ेğासधकार के कारण 
हèतांतररत).

F.I.R. read over to the complainant / informant, admitted to be correctly recorded and a copy given to 

the complainant /informant, free of cost. 
सशकायतकता[ / सǗिनाकता[ को Ĥाथसमकी प± कर सुनाई गयी, 
सही ि�[ हुई माना और एक कȨपी सनशुãक सशकायतकता[ को िी गयी)

R.O.A.C. 


आर.ओ.ए.सी.)

14. Signature / Thumb impression
of the complainant / informant 


सशकायतकता[ / सǗिनाकता[ के 
हèता¢र /अंगǗठे का सनशान)

Signature of Officer in charge, Police Station 


थाना Ĥभारी के हèता¢र)

Name 
नाम): JASBIR SINGH

Rank 
पि): SI (Sub-Inspector)

No. 
सं.): 897YNR

Date and time of dispatch to the court 
अिालत मɅ Ĥेषण की दिनांक और समय):15.
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Attachment to item 7 of First Information Report 
Ĥथम सǗिना ररपोट[ के मि 7 
संलÊनक):
Physical features, deformities and other details of the suspect/accused: ( If known / 
seen )

S. No. 


Đ.सं.)
Sex 


सलंग)
Date / Year 
Of Birth 


�Ûम सतसथ / 
वष[)

Build 
बनावट) Height 
(cms) 


कि 

से.मी.)
)

Complexion 
रंग) Identification Mark(s) 
पहिान सिÛह)

1 2 3 4 5 6 7

1 Male     
               
Is pox pitted: Yes  

2 Male     
               
Is pox pitted: Yes  

3 Male     
               
Is pox pitted: Yes  

4 Male     
               
Is pox pitted: Yes  

5 Male     
               
Is pox pitted: Yes  

6 Male     
               
Is pox pitted: Yes  

7 Male     
               
Is pox pitted: Yes  

8 Male     
               
Is pox pitted: Yes  

9 Male     
               
Is pox pitted: Yes  

10 Male     
               
Is pox pitted: Yes  

11 Male     
               
Is pox pitted: Yes  

12 Male     
               
Is pox pitted: Yes  

13 Male     
               
Is pox pitted: Yes  


संदिÊध / असभयुƠ की शारीररक ǒवशेषताएȱ, ǒवकǙ सतयाȱ और अÛय ǒववरण: 
यदि £ात 
/ िेखा गया))  
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Deformities / 

Peculiarities 
ǒवकǙ सतयाȱ 
/ ǒवसशƴताएȱ)

Teeth 
िाȱत) Hair 
बाल) Eye 
आȱखɅ) Habit(s)

(आितɅ)
Dress Habit (s) 


पहनावा)

8 9 10 11 12 13

                

                

                

                

                

                

                

                

                

                

                

                

                

Language/Dialec

t 
भाषा/बोली)
  Place  of 
का èथान) Others 
अÛय)

Burn Mark 


�ले हुए का 
सनशान)

Leucoderma 


लुकोिेमा[
सफ़ेि 
धÞबे))

Mole 
मèसा) Scar 
घाव) Tattoo 
गǗिे हुए 
का)

14 15 16 17 18 19 20

7
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These fields will be entered only if complainant/informant gives any one or more particulars about the 
suspect/accused.


यह ¢ेğ तभी ि�[ दकए �ाएंगे यदि सशकायतकता[ / सǗिनाकता[ संदिÊध / असभयुƠ के बारे मɅ कोई एक या उससे असधक 
�ानकारी िेता है)

8
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Department of Mines and Geology,
Haryana, Chandigarh

Subiect: -

Whereas the Department of Mines and Geology, Haryana to check illegal mining,
illegal stocking or transportation of illegally mined mineral in pursuance of its Zero
Tolerance Policy against illegal mining introduced e-Billing we.f. from 0L.0L.2020 for
the sale of raw and processed mineral in the state of Haryana to ensure effective
management and monitoring of the transportation of the mineral.

2' Whereas, in the Iight of above all Mining Contractors/ Lease holders, stone
crushers, screening Pants and stockist have to register themselves on e-rawaana
portal of the Department and for transportation of mineral in raw of processed from has
to generate e-rawaana / bill through said portal.

3. whereas, over a period of time the system has been improved by imposing
number of checks in the system to improve the system. Recently on having some
complaints / doubts about the duplicate e-rawaana being generated in the district
Yamunanagar, department scrutinised the e-rawaana data base.

4' Whereas, it is relevant to state here that all stone crushers, screening plants,
and stockiest, who are registered on e-rawana portal has to show / enter in the portal
details of the purchase of raw/ processed mineral to the system. They can issue

/generate e-rawaana only for such quantity of mineral which they had purchased.

5' whereas, it came to notice that some of the stone crushers, screening plants,
and stockiest, in different parts of the state has purchased mineral / raw or processed
mineral from such parts of the country from where bringing the same is neither
practically possible nor economically feasible. The states from which the raw mineral
feither stone or BGS) have been shown/entered in the e-rawanaa portal, to show
procurement of mineral transaction (number of vehicles) and quantity of mineral was
noted from the portal back end, .

6. Whereas, it is worth to
border with 5 states i.e. Uttar
Raiasthan and New Delhi and

mention to here that the State of Haryana Shares its
Pradesh, Uttarakhand, Himachal pradesh, puniab,

all other states than that of bordering states can safely

Page 1 of 12

ORDER

suspension of e'rawaa_na / action against stone crushers, screening
Plants and stockiest, found to have misused e- rawaana portal forselling illegally mined/ procured minerar, by showingientering
purchase from the far away states- regarding

lr"
d:
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Haryan4 Chandigarh

be stated, are not feasible to procure the mineral (save in case of specific mineral to use

by specific industry, if any) as mentioned in the para above'

7. Whereas, the stone crushers/ screening plants/ stockiest who have shown the

mineral to be purchased from the different states, could have procured the mineral

illegally or by doing illegal mining, and taking benefit of the e-raw'nana system (which

otherwise is for the legal purchase of the mineral outside the state of Haryana) have

entered the mineral in their respective portal shown to be purchased from different

states. The following details of 63 (38 stone crusher, 23 screening plant and 02

stockiestJ cases found in the state are as under:

7.1 Stone Crushers

S.NO
crusher
Name

District
Licenc
e
No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No.

of bills

State-wise
Quantity

of Mineral
(in MTI

Total quantity in
MT

1

VUAY
SINGH
STONE
CRUSHER

Bhiwani L-420

ANDHRA
PRADESH

308 15350

16000

ARUNACHAL
PRADESH

7 350

ANDAMAN &
NICOBAR
ISLANDS

6 300

)
ALFA

STONE

CRUSHER

Charkhi
Dadri

L- 113 0

ANDHRA
PRADESH

55 2695

3992

ASS,AM 1 50

ANDAMAN &
NiCOBAR
iSLANDS

30 1247

DADA
SHAKTI
STONE

CRUSHER

Charkhi
Dadri

DAIvI.AI{ & UlLt 1 55

ARUNACHAL
PP"ADESH

6 315

L-t07 +

MAHARASHTR 7 100

KAFNATAKA 1 50

GOA t 50

LAKSHADWEE
P

1 50

MIZORAM 7 50

CHHATTISGAR
H

1 55

GUJARAT
) 105

TAMIL NADU 21 1050

MEGHALAYA 2 91

TRIPURA t7 850

5495

SIKKIM t2 600

ASSAM ) 105

ANDHRA
PRADESH

11 5 53.

MADHYA
PRADESH

1 50

BIHAR 5 150

JAMI\4U & 7 50

{t-ge,or'2

3
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s.No
crusher
Name

Distrlct
Licenc
e
No

Name State
from where
purchases

were shown

State-wlse
Transactlon
Count/ No,

of hills

State-wlse
Quantlty

of Mlneral
tin MT)

Total quantity in
MT

KASHMIR

MANIPUR I 50

CHANDIGARH L 40

DADM&
NAGAR
HAVELI

105

ANDAMAN &
NICOBAR
ISLANDS

4 200

NAGALAND I 81

PUDUCHERRY 10 490

WEST BENGAL 1 50

ODISHA 3 150

4
Hanuman

Infrastructu
re Pvt Ltd

Charkhi
Dadri

L-562
ANDHRA
PRADESH

8 389 389

5

HARI OM

STONE

CRUSHER

Charkhi
Dadri

L-599
MANIPUR a 100

150CHANDIGARH L 50

6
Krishna
Stone

Crusher

Charkhi
Dadri

L-93 TAMIL NADU 7 50 50

7

LAXMI
STONE

CRUSHER
ASAWARI

Charkhi
Dadri

L-452
ANDHRA
PRADESH

40 2000 2000

B

Mahaluxmi
Mines and

Stone
Crusher

Charkhi
Dadri

L-576
ANDHRA
PRADESH

2 100 100

9
NEELAM
STONE

CRUSHER

Charkhi
Dadri

L-624

TAMIL NADU 1 55

ARUNACHAL
PRADESH 1 55

ANDAMAN &
NICOBAR
ISLANDS

33 1650

ANDHRA
PRADESH

242 L2L25

MANIPUR L 55

10
Sharda
Stone

Crussher

Charkhi
Dadri

L-607

MEGHALAYA 2 r00

2516

ODISHA Z B9

TRIPURA ) 100

MAHARASHTR
A

1. 50

MIZORAM 3 150

ARUNACHAL
PRADESH

8 400

ASSAM 1 100

MANIPUR 6 278

ANDHRA
PRADESH

17 850

NAGALAND 3 150

MADHYA
PRADESH L 50

ANDAMAN &
NICOBAR
ISLANDS

3 150

KARNATAKA 1 50

,\i
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Department of Mines and GeologY,

Haryana, Chandigarh

s.No
crusher
Name

District
Licenc
e

No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No.

of bills

State-wise
Quantity

of Mineral
tin MT)

Total quantitY in
MT

11

SHIVJI
STONE

CRUSHER

Charkhi
Dadri

L-505

ARUNACHAL
PRADESH

) 1.00

4600

TRIPURA 1 50

ANDAMAN &
NICOBAR

, ISLANDS
1 50

ANDHRA
PRADESH

87 4350

TAMIL NADU 1 50

L2

SHREE
MAHADEV

STONE
CRUSHER

Charkhi
Dadri

L.+2L
ANDHRA
PRADESH

2l 1020 1020

t

F

I

I

t
L.s27 I

t

CHANDIGARH J 155

ANDHRA
PRADESH

36 1971

BIHAR 8 439

TRIPURA 3B L999

MIZORAM t2 654

LAKSHADWEE
P

7 385

DADM&
NAGAR
HAVELI

J L65

JAMMU &
KASHMIR

I 55

PUDUCHERRY I 4+0

SIKKIM 13 688

17403

MAHAMSHTR
A

6 330

ODISHA 13 704

13

SHRI DADA I

DEVI NATH I ChATKITi

sToNE I Drdti
CRUSHER I

,HARKHAND 5 275

ASSAM 40 2L68

ARUNACHAL
PRADESH

18 961

ANDAMAN &
NICOBAR
ISLANDS

3 165

CHHATTISGAR
H

3 L6+

TAMIL NADU +4 2357

GUJARAT + 217

DAMAN & DIU 1 55

KARNATAKA 2 110

KERALA 6 307

GOA 1 49

NAGALAND 11 604

MANIPUR 10 549

MEGHALAYA 18 989

MADHYA
PRADESH

8 439

l4
SHRI LAXMI

STONE
CRUSHER

Charkhi
Dadri

L-1073

CHANDIGARH 1 50

19750

DAMAN & DIU 1 50

GUJARAT 2 100

4-Page4orrz
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Departmentibf lvtines and Geology,

Haryana, Chandigarh

s.No
crusher
Name

District
Licenc
e
No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No.

of bills

State-wlse
Quantity

of Mlneral
tin MT'l

Total quantity in
MT

PUDUCHERRY ) 100

TAMIL NADU 15 750

ANDHRA
PRADESH

306 15300

ARUNACHAL
PRADESH

1 50

DADRA&
NAGAR
HAVELI

L 50

GOA 1 50

SIKKIM 5 250

TRIPURA 22 1 100

WEST BENGAL 9 450

ANDAMAN &
NICOBAR
ISLANDS

29 1450

15

JAGDISH
STONE

CRUSHING

co.

Faridabad L-261
ANDAMAN &

NICOBAR
ISLANDS

) 24 24

t6

LUXMI
STONE

CRUSHING
c0.

Faridabad L-102
ARUNACHAL

PRADESH
1 s4 54

77

HARYANA
STONE

CRUSHER
co.

Gurugram L-410
MADHYA
PRADESH

T t7 t7

1B

Krishna
Stone

Crusher
Gurugram L-275

ANDAMAN &
NICOBAR
ISLANDS

1 t7 t7

t9

MOHAMMA
D STONE

CRUSHING
co

Gurugram L-444 BIHAR I 22 22

20
Muniii Stone

Crusher
Gurugram L-472

ANDHRA
PRADESH

157 2519

2552

ANDAMAN &
NICOBAR
IST,ANDS

T 15

ARUNACHAL
PRADESH

L 77

2L
Shri Ram

Stone
Crushine Co.

Gurugram L-449
ANDAMAN &

NICOBAR
ISLANDS

1 1,9 L9

1a

DEV SHRI
KRISHNA

STONE
CRIJSHER

Mahendraga
rh

L-107
ANDAMAN &

NICOBAR
ISLANDS

I 13 13

23
Ganesh
stone

crusher

Mahendraga
rh

L-1 15

LAKSHADWEE
P

1 50

1635

CUJARAT 1 55

ANDHRA
PRADESH

8 405

CHANDIGARH 1 55

TAMIL NADU 1. 50

JAMMU &
I{ASHMIR

1 50

ANDAMAN &
NICOBAR
ISLANDS

15 760

ARUNACHAL
PRADESH

a 105

;

:'r l I +1L/ 
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Department of Mines and GeologY,

HarYana, Chandigarh

Licenc
e

No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No.

of bills

State-wise
Quantity

of Mineral
(in MTI

Total quantity in
MTs.No

crusher i pirr.iA
Name I

ASSAM 1 55

KERALA I 50

1 50

250

2+

KRISHNA
ARIUN

BUILD TECH
PVT.PVT.

Mahendraga
rh

L-86

MIZORAM

ARUNACHAL
PRADESH

') 100

CHANDIGARH 1 50

ANDHRA
PRADESH

I 50

t6 1,6

25
Maha shiv

stone
Mahendraga

rh
L-59 BIHAR 1

ARUNACHAL
PRADESH

8 177

26
om grit
crusher

Mahendraga
rh

L-42

STKKIM | 183 2692

ASSAM 436 6999

CHANDIGARH 30

TAMIL NADU 5 B6

ASSAM 729 t1727

19353

27

shree
ganesh
stone

crusher

Mahendraga
rh

L-143

TRIPURA 25 350

ANDHRA
PRADESH

80 1745

SIKKIM 138 1875

WEST BENGAL t6 230

PUDUCHERRY 2 28

ANDAMAN &
NICOBAR
ISLANDS

30 543

ARUNACHAL
PRADESH

139 223L

TAMIL NADU 4t s94

DADM&
NAGAR
HAVELI

1 16

BIHAR 1 t4

28

SHRI RAM
STONE

CRUSHER

Mahendraga
rh

L-156 ASSAM 1 42 42

1 11 1,1
29

YADAV
MINEMLS

Mahendraga
rh

L-1042 CHANDIGARH

26 464 464
30

BATHINDA
STONE

CRUSHER

Panchkula L-27 CHANDIGARH

31

K.K
Washing

and
Screening

Plant unit 2

Panchkula L-60 CHANDIGARH 1 20 20

JL

M/s Unitech
Unit-ll Stone

Crusher
Panchkula L-29 CHANDIGARH 1 )'7 27

2400 2400
33

Bajrangi
Stone

Crusher

Yamuna
Nagar

L.L67
MAHAMSHTR

A
49

3+

Chaudhary
Brother

Stone
Crusher

Yamuna
Nagar

L-15 CHANDIGARH 10 500 500

35
M/s Ambey
Fntprnrises

Yamuna
Nasar

L-172 CHANDIGARH 6 2+0 240

-\L 
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and Geology,
igarh

s.No
crusher
Name

District
Llcenc
e
No

Name State
foom where
purchases

were shown

State-wise
Transaction
Count/ No,

of hills

State-wlse
Quantlty

of Mineral
(in MT'l

Total quantity ln
MT

36
NEELKANT

H STONE
CRIISHER

Yamuna
Nagar

L-1 104 CHANDIGARH 5 200 200

37

Nirmal
Honey Stone

Crusher
Enternrises

Yamuna
Nagar

L-3 CHANDIGARH 38 2045 2045

38
Vikas Pruthi

and Co.

Yamuna
Nagar

L.L37
CHANDIGARH 56 3063

3113TRIPURA 1 50

Grand Total 3966 130424

s.No
Screenlng

Plant/ MDL
Name

District
MDL
No

Name State
from where
purchases

were shown

State-wlse
Transaction
Count/ No. of

hills

State-wlse
Quantlty

of Mineral
fln MT)

Total quantity in
MT

1

Akshay
Screening

Plant
Ambala

MDL.
1110

PUDUCHERRY L 55 55

2

SHRI
GANGA

SCREENIN
G PLANT

Ambala
MDL-

1050
CHANDIGARH 2 88 88

3

M/s Deep
Washing

Plant
Panchkula

MDL-

1019
CHANDIGARH 1 6 6

4
BATAR

SCREENIN
G PISNT

Yamuna
Nagar

MDL-

493
CHANDIGARH 22 809 809

5

BILAL
SCREENIN
G PI ANT

Yamuna

Nagar

MDL.

479
CHANDIGARH 1 18 18

6

Hindustan
Screening

Plant

Yamuna
Nagar

MDL-

1331

ARUNACHAL

PRADESH
1 40

160
ANDAMAN &

NICOBAR

ISLANDS

1 40

ANDHRA

PRADESH
2 80

7

INDIAN
SCREENIN
G PLANT

Yamuna
Nagar

MDL-

LO44
CHANDIGARH L 40 40

8

K. M.
Screening

Plant

Yamuna
Nagar

MDL-

1161

SIKKIM 301 15050

264300

KARNATAKA 89 4450

JAMMU &
KASHMIR

43 2L50

PUDUCHERRY 93 4650

MIZORAM 53 26s0

TAMIL NADU s96 29800

BIHAR 306 15300

GUJARAT 46 2300

NAGALAND 62 3100

CHANDIGARH 59 2950

TRIPURA 569 28450

ASSAM 574 28700

7.2 Screening Plant / MDL

.t,
itr'. ;!r 4rt 
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Department of Mines and GeologY,
Haryana, Chandigarh

s.No
Screening

Plant/ MDL
Name

District
MDL
No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No. of

bills

State-wise
Quantity

of Mineral
(in MT)

Total quantity in
MT

DAMAN &
DIU

28 1400

MEGHALAYA 51 2550

ANDAMAN &
NICOBAR

ISLANDS

454 22700

ARUNACHAL

PRADESH
6s3 32650

GOA 4L 2050

MAHARASHT

RA
55 2750

LAKSHADWEE

P
49 2450

ANDHRA

PRADESH
673 33650

ODISHA 96 4800

CHHATTISGA
RH

19 9s0

KERALA 75 3750

MANIPUR 55 2750

WEST

BENGAL
109 5450

DADRA &
NAGAR

HAVELI

27 1100

JHARKHAND 59 2950

MADHYA

PRADESH
56 2800

9

KESHAV
SCREENIN
G PLANT

Yamuna
Nagar

MDL.
460

CHANDIGARH 101 4052 4052

10 M R Traders
Yamuna

NaBar

MDL-

332

GUJARAT 2 83

25rJAMMU &
KASHMIR

2 81

GOA 2 8l

11

NEW
PATIALA

SCREENIN
G PLANT

Yamuna
Nagar

MDL.
1030

ANDAMAN &
NICOBAR

ISLANOS

79 3950

35550

ANDHRA
PRADESH

2LO 10500

ASSAM L62 8100

ARUNACHAL
PRADESH

207 10050

BIHAR 38 1900

TAMIL NADU 1 50

CHANDIGARH 19 950

MADHYA

PRADESH
1 50

12

OM GURU
SCREENIN
G PLANT

Yamuna
Nagar

MDL-

LLS4
CHANDIGARH 2 76 76

13

Rudrarsh
Screening

Plant

Yamuna
Nagar

MDL.
489

CHANDIGARH 50 2000 2000

L4

SHAKUMBR
I

SCREENIN
G PI-ANT

Yamuna
Nagar

MDL.
453

CHANDIGARH 59 t778 L778

15
SHIV

STONE
Yamuna

Nasar
MDL-

1067

MADHYA

PRADESH
1 35 35

{a,. 
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Department oflvlines and Geology,
Haryana, Chandigarh

s.No
Screenlng

Plant/ MDL
Name

District MDL
No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No, of

bills

State-wise
Quantlty

of Mineral
(ln MT)

Total quantlty in
MT

AND
SCREENIN
G PI ANT

16
Shiva

Screening
Plant

Yamuna
NaSar

MDL-

4807
GUJARAT 1 18 18

L7
SHIVA

SCREENIN
G PLANT

Yamuna

Nagar

MDL-

399

BIHAR 1 55

7858

CHHATTISGA
RH

2 110

DADRA &
NAGAR

HAVELI

1 55

CHANDIGARH 742 7638

18

Shivalik
Minerals

(Screening
Plant)

Yamuna
Nagar

MDL-

L377

SIKKIM 4 200

TAMIL NADU 6 300

ASSAM L2 s60

WEST

BENGAL
L 50

ARUNACHAL

PRADESH
L 50

TRIPURA 4 200

19
Shri Bala Ji
Screening

Plant

Yamuna
Nagar

MDL.
tL25

ASSAM 29 1130

1186
ANDHRA

PRADESH
L 40

ARUNACHAL

PRADESH
1 16

20
SHUBHAM
SCREENIN
G PI ANT

Yamuna

Nagar

MDL-

LL64
MAHARASHT

RA
233 11590 11590

2l
V.P.S.K.

SCREENIN
G PLANT

Yamuna
Nagar

MDL-

L287

DAMAN &
DIU

1 50

BIHAR 485 24226

JAMMU &
KASHMIR

19 950

DADRA &
NAGAR

HAVELI

2 100

ASSAM L265 63082

GUJARAT 11 550

MEGHALAYA 1 50

ANOHRA
PRADESH

2045 101816

CHHATTISGA

RH
29 1450

MAHARASHT

RA
2 100

ARUNACHAL

PRADESH
2?.L9 110440

LAKSHADWEE

P
2 100

MADHYA
PRADESH

3 150

ANDAMAN &
NICOBAR

ISLANDS

737 36s48

CHANDIGARH 13 650

MANIPUR 1 50

KERALA 3 150

_r1,
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Department of Mines and GeologY,

Haryana, Chandigarh

s.No
Screening

Plant/ MDL
Name

District
MDL
No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No. of

bills

State-wise
QuantitY

of Mineral
tin MT)

Total quantity in
MT

KARNATAKA 13 6s0

]HARKHAND 19 9s0

22

VAISHNAVI
SCREENIN
G PLANT

Yamuna
Nagar

MDL.
L249

CHANDIGARH 2 36 36

21
Vikas Pruthi

and Co.
Yamuna

Nagar

MDL.
340

ARUNACHAL
PRADESh

4 200

BIHAR 3 150

ASSAM 4 200

ANDHRA

PRADESH
4 200

ANDAMAN &
NICOBAR

ISLANDS

6 300

CHANDIGARH 42 2268

676645Grand Total 11622

7.3 Stockist Mineral Dealer Licence

State-wise
Quantity

of Mineral
tinMT)

Total quantitY
inMTs.N

o

Name
of

Stock/
MDL

District

I Name State

MDLN' 
I IH{',:ii

Transaction
Count/ No. of

bills

lkbal
Trader

s

Yamuna
Nagar

t
t
t
t

I

i
L

MDL- 
I101st

MAHARASHTR

ODISHA

19 9s0

I
.1 260600

l

I

l
.l

l
I

58 290C

KARNATAKA 30 1500

TAMIL NADU 618 30900

CHHATTISGAR

H
6 300

LAKSHADWEEP 15 750

MEGHALAYA 72 1100

WEST BENGAL 264 13200

oAMANaotu | 9 450

MADHYA

PRADESH
L7 850

ANDHRA

PRADESH
885 44250

NAGALAND 30 1500

TRIPURA 628 31400

GOA 9 450

KERALA 15 750

DADRA &
NAGAR HAVELI

10 500

SIKKIM 265 13250

GUJARAT 18 900

BIHAR 357 17850

MANIPUR 20 1000

CHANDIGARH

PUDUCHERRY

78 3900

78 3900

3318
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Department of lv$nes and GeologY,

Haryana, Chandigarh

s.N
o

Name
of

Stock/
MDI.

District MDL No

Name State
from where
purchases

were shown

State-wise
Transaction
Count/ No. of

bills

State-wise
Quantity

of Mineral
ttn MT)

Total quantity
in MT

JAMMU &
KASHMIR

18 900

ASSAM 616 30800

MIZORAM z4 1200

ANDAMAN &

NICOBAR

ISLANDS

3s3 17650

JHARKHAND 19 950

ARUNACHAL
PRADESH

73L 36s50

2

MS
SHRI
RAM

STQC
lc

Sonipat
MDL-

tt97 CHANDIGARH 1 38 38

Grand Total 5213 260638

B. It is clear that any transportation of mineral from far away states other than

adjoining states is neither practically possible nor economically feasible [because of

huge transportation charges) to any crusher/ screening plant. Hence, the mineral being

shown as procured / purchases for such States is fake and falls under the case of fraud

with the State Government. The mineral shown to be procured has been done only for

the purpose of act of creating stocks in official portal of the Department in order to

enable them to process and dispose of illegally procured mineral under the garb of such

inter-state bills/ inter-state procured raw mineral.

9. In the light of above, it is hereby ordered that generation of e-rawaana from the

departmental portal of all the above mentioned 63 units [ 38 stone crushers, 23

screening plants MDL and 02 stockist MDLI are suspended with immediate effect till

further orders/ action and recovery of penalty / fine as per Rules.

10. Further, this order shall also be show cause notice to the above stone crushers/

screening plants/MDl to explain their position as to why their Crusher Licence /
Mineral Dealer Licence be not cancelled for misuse of e-rawaana portal and consuming

illegally mined mineral equal to the quantity procured from these far away state/s and

also as to why criminal proceeding shall not be initiated against them for doing fraud

with the State Government.

(
Director General, Mi

Haryana,
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Department of Mines and GeologY,

HarYana, Chandigarh

Endst. No. DMG/HY/ Illegal purchase of Mineral I 94171 Dated: 30.06.2021
ot-a't.go91

L. A copy of forwarded to all of above 63 units [ 3B stone crushers, 23 screening

plants MDL and 02 stockist MDL] for information and necessary action"

AcopyofforwardedtoAssistantMiningEngineer/Miningofficer,
Ambala,Yamunanagar,Sonipat,CharkhiDadri,Bhiwani'Gurugram'
and Mahandegarh, for information and necessary action'

Director General,

Panchkula,

Faridabad

Geology,
Panchkula
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Sr. 

No.

Name of the 

mining 

project 

Revenue 

plot (s) of 

mining 

project

Mining lease (Date 

of Issue, Validity, 

Mineral, Annual 

production capacity)

Environment 

Clearance (Date of 

Issue, Validity, 

Mineral, Annual 

production 

capacity)

Area of the 

mining project 

as per ML and 

EC, Hectare

Annual 

production 

capacity in 

terms of depth, 

metre (volume / 

area)

Year of 

opeartion 

(July to 

June) 

Surface level of 

mining area at the 

start of mining after 

annual 

replenishment in 

rainy season, metre 

above MSL (upto 10 

cm accuracy)

Surface level of 

mining area after 

the end of mining 

before rainy season, 

metre above MSL 

(upto 10 cm 

accuracy)

Level below which 

mining is not to be 

carried out at the 

mining location as 

per prescribed cross 

section for river bed 

(red line), metre 

above MSL (upto 10 

cm accuracy)

Coordinates of two 

end points of the 

bank line of the 

river at mining 

area after rainy 

season (upto six  

decimal places 

accuracy)

Coordinates of two 

end points of the 

bank line of the 

river at mining 

area before next 

rainy season (upto 

six  decimal places 

accuracy)

Violation 

observed and 

action taken if 

any

Consent of 

SPCB (Date of 

Issue, Validity, 

Mineral, 

Annual 

production 

capacity)

Remarks

1 July 2012-

June 2013

July 2013-

June 2014

July 2014-

June 2015

July 2015-

June 2016

July 2016-

June 2017

July 2017-

June 2018

July 2019-

June 2020

July 2020-

June 2021

July 2021-

June 2022

July 2022-

June 2023

July 2023-

June 2023

2

Database of all mining leases or permits issued for mining since 2012 (Deepak Kumar case) (arranged in order of relative location from North to South)
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Item No. 03         Court No. 2 

  
 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 

 
Original Application No. 481/2023 

 

 
Balbir Sandhu & Ors.                        Applicant(s) 

 
Versus 

 

State of U.P. & Anr.                          Respondent(s) 
 
 

Date of hearing: 04.08.2023 
 
 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

     

Application is registered based on a letter petition received by post 
 

 
 

ORDER 
 

1. Balbir Sandhu and others have sent the present letter petition by 

post, which has been treated and registered as Original Application, 

complaining about illegal mining in District Saharanpur, Uttar Pradesh,  

District Yamuna Nagar, Haryana.  

 

2. In their application, the applicants have expressed their grievances 

regarding the following aspects:- 

 

Grievances regarding illegal mining in District Saharanpur, Uttar 
Pradesh: 

 
1. Causing of loss of revenue to the extent of Rs. 5000/- by the 

Administrative Officers in collusion with the mining mafia.  

2. Commercial Mining by illegal stone crushers in the flood plain area 

of river Yamuna in the name of mining on agricultural land.  

Annexure-XII
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3. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder 

in three years without grant of CTE/CTO by PCB. 

4. Illegal mining in the area of Yamuna on the basis of MM-11 permits 

issued for mining in agricultural land. 

5. Misappropriation of amount of Rs. 350 crores in the name of 

reclaiming agricultural land for cultivation.  

6. Misappropriation of GST reverse charge on mining in agricultural 

land. 

7. Allowing illegal mining in area prohibited under the River Ganga 

(Rejuvenation, Protection and Management) Authorities Order, 2016 

and MoEF&CC circular dated 14.02.2022. 

8. Violation of Sustainable Sand Mining Guidelines, 2016 and 

Enforcement and Monitoring Guidelines for Sand Mining, 2020.  

9. Concealment of information regarding mining in agricultural land by 

non-inclusion thereof in DSR.  

 

 Grievances of illegal mining in District Yamuna Nagar, Haryana: 

1.  Illegal mining by showing sale of sand as sale of boulder by misuse 

of Mineral Dealer License.  

2. Illegal mining in the area of river Yamuna under the garb of E-

Ravana issued for other places.  

3. Continuance of illegal mining despite prohibitive orders passed by 

this Tribunal and Hon’ble Punjab and Haryana High Court. 

4. Illegal recovery of Gunda Tax by unsocial elements on Government 

check-posts.  

5. Investment of black money by money laundering in mining leases 

carried out in District Yamuna Nagar and Saharanpur.  

6. Illegal mining under forged E-Ravanas procured from other States.  
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7. Illegal mining by showing longer distances in E-Ravana to enable the 

vehicles to make more round trips within the time mentioned. 

8. Overloading of illegally mined material for transportation.  

 The applicant has further submitted that use of satellite imaginary 

and google maps will substantiate high incidence of illegal mining.  

 
3. None has appeared for the applicants in the course of hearing on the 

present application today.  The Registry is directed to ensure that VC link 

for hearing is sent to such applicants in advance to enable them to join the 

proceedings.   

 

4. This Tribunal is empowered to suo moto take cognizance of the cases 

involving questions relating to environment arising out of the 

implementation of enactments specified in Schedule I of the National Green 

Tribunal Act, 2010 as held by Hon’ble Supreme Court in Municipal 

Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021 

SSC Online SC 897. Cognizance of such cases can also be taken by this 

Tribunal on the basis of letter petitions in accordance with settled 

principles of law governing Public Interest Litigation.  

 
5. Prima facie, the averments made in the application regarding illegal 

mining in District Saharanpur, Uttar Pradesh and District Yamuna Nagar, 

Haryana raise questions relating to environment arising out of the 

implementation of the enactments specified in Schedule I to the National 

Green Tribunal Act, 2010.   

 

6. Hon’ble Supreme Court and this Tribunal have passed orders in 

number of cases and given comprehensive directions to prevent illegal 

mining.  Sustainable Sand Mining Guidelines, 2016 and Enforcement and 

Monitoring Guidelines for Sand Mining, 2020 have also been issued for 
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evolving appropriate mechanism to curb illegal mining. Yet cases making 

allegations of continuation of illegal mining continue to be filed.  

 

7. In view of the averments made in the application, we consider it 

appropriate that a Joint Committee be constituted to verify the factual 

position and suggest appropriate remedial action.  Accordingly, we 

constitute a Joint Committee under the Chairmanship of Chairman, 

Central Pollution Control Board (CPCB) which shall in addition comprise 

of Member Secretaries, Uttar Pradesh and Haryana and District 

Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh and 

direct the same to look into the following aspects: -   

 

a. Details of replenishment studies carried out in District Yamuna 

Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively 

and DSRs prepared; 

b. Number of mining leases (area and quantity) and permits sanctioned 

in District Yamuna Nagar, Haryana and District Saharanpur, Uttar 

Pradesh respectively with details of  EC/CTE/CTO;  

c. Number of mining permits for mining in agricultural land granted in 

District Yamuna Nagar, Haryana and District Saharanpur, Uttar 

Pradesh respectively with details of EC/CTE/CTO;  

d. Number of stone crushers established/operating in District Yamuna 

Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively 

with details of  EC/CTE/CTO;  

e. Status of compliance with Sustainable Sand Mining Guidelines, 

2016 and Enforcement and Monitoring Guidelines for Sand Mining, 

2020; 

f. Particulars regarding show cause notices and closure notices issued 

and action taken on the same;  
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g. Particulars of criminal cases registered with details regarding name 

of the complainant, name of the accused and  offence committed; 

and   

h. Details of amount of environmental compensation imposed, 

recovered and utilized for restoration of environment.  

 
8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, 

Uttar Pradesh respectively are also directed to upload information 

regarding all mining leases, mining permits granted and stone crushers 

with details regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana 

and Saharanpur, Uttar Pradesh respectively within two weeks.   

 
9. Sediment in the river and along the banks of the river are brought 

by the flow of the river stream which originates in the upstream which 

could be a mountain or a ground water source. These sediments flow along 

the river stream and deposit at various places depending upon the velocity 

of the river flow and topography of the river bed.  These sediments consist 

of boulders, stones, pebbles, sand, gravel, clay, etc. The sediment plays an 

import role in maintaining the hydro-geology of river stream and also the 

aquatic ecosystem. The sediments along the river bank prevent flooding 

and erosion of the banks. In the river bed these sediment act as substrata 

for biological growth such as aquatic plants on which the fish and other 

animals depend upon.  There has been rampant mining of these sediments 

mainly the sand, pebbles and stone for construction and other 

development activities. The mining has been going on indiscriminately 

along the river at various stretches right from the place of origin till it meets 

the final destination at sea. On account of such mining there has been 

reports of river bank erosions, flooding, destruction of aquatic habitat, 

depletion of ground water, etc. this adverse impact not only effects the river 
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system but also the farming and marginal communities who depend on the 

river for irrigation and other farm related activities. Given the above grave 

situation along Yamuna it will be appropriate that a holistic and 

comprehensive study be carried out. Accordingly, we constitute another 

Joint Committee under the Chairmanship of Chairman, Central Pollution 

Control Board (CPCB) which shall in addition comprise of (i) A Scientist not 

below the rank of Scientist G to be nominated by Secretary, Ministry of 

Environment, Forest & Climate Change (MoEF&CC); (ii) Senior Scientist to 

be nominated by Member Secretary, Central Pollution Control Board 

(CPCB); (iii) One Professor each from NIT, Kurukshetra and IIT, Roorkee to 

be nominated by the Directors thereof; and  (iv) One Scientist from Space 

Application Centre, Ahmedabad to be nominated by Director thereof to 

carry out the study regarding the following aspects:- 

 
i. The source of sediment brought in by Yamuna from the upstream; 

ii. The amount/quantity of sediment brought by river Yamuna 

annually;  

iii. Deposition of the sediments at various locations and the quantity 

annually;  

iv. Mining activities being undertaken along the river Yamuna and the 

quantity (legally and illegally) along with geo-coordinates of the 

mining area on annual basis; 

v. Impact of such mining on the hydro-geology and environment of the 

river by undertaking holistic and cumulative impact of such mining 

on river ecosystem and river dynamics including the surrounding 

floodplain and the habitation. 

vi. To suggest remedial and methods to identity suitable locations to 

permit mining of the minerals with minimum adverse impact; 

vii. To suggest the mechanism to monitor the transportation of the 

minerals by utilizing information technology including drone to 

monitor the mining activities; 

viii. To suggest erosion control mechanisms and flood control 

mechanisms in the river to protect people and property; and 
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ix. To suggest suitable methods to appropriately utilize the flood plain 

by undertaking agro based activities, fish culture activates etc. 

without harming the riverine eco-system. 

x. To suggest mechanisms or guidelines for utilization of environment 

compensation recovered from such violators for restoration of 

mining are. 

 

 
10. Since above referred study will involve substantial additional work, 

it will be appropriate that the non-officials/experts are suitably 

remunerated for the same and the expenses incurred for compliance with 

orders passed by this Tribunal are also reimbursed to them. Accordingly, 

CPCB is directed to pay an amount of Rs. 1 lakh each towards such 

additional remuneration and travelling and boarding lodging expenses 

incurred by Members of the Joint Committee to them within 15 days from 

submission of the bills by them out of amount of environmental 

compensation lying deposited with CPCB. Chairman in consultation with 

the Members of the Committee may include any other 

Member/Expert/Institution for undertaking/assisting specific study.  

 
11. The Director, Mining and Geology, Haryana and Director, Geology 

and Mining, Uttar Pradesh respectively, are directed to ensure that all 

requisite information regarding mining and stone crushing in District  

Yamuna Nagar and District Saharanpur respectively is provided to the 

Members of the Joint Committee as may be required by them 

 
12. It may also be observed here that in the past there have been many 

incidences where the Member of the Joint Committee or team of officers 

visiting mining sites were assaulted/intimidated. Therefore, it will be of 

utmost importance that the Members of the joint Committee are provided 

requisite protection at the time of visit of the mining sites, stone crushers 

etc. Accordingly, Senior Superintendent of Police, District  Yamuna Nagar 
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and District Saharanpur respectively are directed to ensure that sufficient 

police security is provided to the Members of the Joint Committee during 

their visit. 

13. Factual and Action taken Reports may be submitted within two 

months by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/OCR Supported PDF and not in the form of Image PDF.  

 
14. The District Magistrates and Senior Superintendent of Police, 

District  Yamuna Nagar and District Saharanpur respectively are directed 

to ensure that no mining and crushing is carried out in District  Yamuna 

Nagar and District Saharanpur respectively without grant of EC, CTE and 

CTO as may be under the relevant environmental laws. 

 

15. List for further consideration on 09.11.2023.  

 
16. A copy of this order, along with a copy of the application and 

documents attached with the same, be forwarded to the Member Secretary, 

HSPCB, Member Secretary, UPPCB, MoEF&CC, CPCB,  NIT, Kurukshetra, 

IIT, Roorkee, Space Application Centre, Ahmedabad, Director, Mining and 

Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District 

Magistrates and Senior Superintendent of Police, District  Yamuna Nagar 

and District Saharanpur respectively by e-mail for requisite compliance. 

 

 
Arun Kumar Tyagi, JM 

 

 
 

 
Dr. A. Senthil Vel, EM 

August 04, 2023 

Original Application No. 481/2023 
SN 
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